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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

AT NEW DELHI
\6 W W ORIGINAL APPLICATION NO. 21 OF 2024
IN THE MATTER OF:
Shailesh Sahoo ...Applicant
VERSUS
| State of Odisha and Ors. ...Respondents

\/ AFFIDAVIT ON BEHALF OF THE
RESPONDENT NO. 5 (STATE POLLUTION
CONTROL BOARD, ODISHA)

I, Dr. Kailasam Murugesan, IFS, son of late Paramasivam 3
Kailasam aged around 56 years, at present working as Member Secretary,
State Pollution Control Board, having my office at Paribesh Bhawan,
A/118, Nilakantha Nagar, Unit-VIII, P.O. Nayapalli, Bhubaneswar, Dist

— Khurda, Odisha-751012, do hereby solemnly affirm and state as under:

1.  That I am the Member Secretary of the Respondent No.5 Board
and, as such, am well-acquainted with the facts and circumstances

with the case and competent to swear this affidavit.




REGD.N

2. That this Hon’ble Tribunal on the basis of the e-mail sent by the
applicant has registered a case vide OA No.21/2024 and in the
order dtd.19.02.2024 at para-4 has been pleased to constitute a
joint committee to verify the factual position and suggest remedial
action comprising of the representative of Central Pollution
Control Board, Integrated Regional Officer, MOoEF&CC,
Bhubaneswar, Odisha, Principal Secretary, Water Resources
Department, Odisha, Odisha State Pollution Control Board and the
District Magistrate, Cuttack and directed to visit the site, look into
the grievances of the applicant, associate the applicants and
representative of the concerned project proponents, verify the
factual position and suggest appropriate remedial action to the
concerned authorities. The R-5 Board has been declared as the
Nodal Body for coordination and compliance. In the order, it is
also directed that the matter will appear before the EZB, Kolkata
on 23.04.2024. A copy of the order dtd.19.02.2024 is annexed to

this affidavit and marked as ANNEXURE — R5/A.

3.  That the matter was transferred to the EZB, Kolkata and registered
as OA No.57/2024/EZ which was taken up for hearing on
23.04.2024 and disposed of with an observation that the record be

placed before the Hon’ble Chairperson, NGT, New Delhi for
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necessary orders / placing before some other bench. Copy of the
order dtd.23.04.2024 of the Hon’ble NGT, EZB, Kolkata passed in

OA No.57/2024/EZ is annexed to this affidavit and marked as
ANNEXURE - R5/B.

That it is further humbly submitted that the matter was taken up for
hearing by the PB, New Delhi on 22.05.2024 wherein at para-5,
the joint committee constituted by this Tribunal vide order
dtd.19.02.2024 has been directed to submit its report before this
bench within two months. A copy of the order dtd.22.05.2024 is

annexed to this affidavit and marked as ANNEXURE — RS/C.

That in compliance to the order dtd.19.02.2024 read with
22.05.2024, the joint committee constituted by the Hon’ble
Tribunal after visiting the site has submitted the report. Copy of

the said report along with its annexures is annexed to this affidavit 3

and marked as ANNEXURE — R5/D Colly.

That the R.No.5 Board is filing this affidavit in compliance to
order dtd.19.02.2024 read with 22.05.2024 of this Hon’ble

Tribunal passed in the aforesaid OA.
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7. That the Respondent No.5 Board craves the leave of this Hon’ble
Tribunal to file further affidavit if necessary for proper

adjudication of this case.

8.  That the annexures annexed to the present affidavit are true and

correct copies of their originals.

9. That the contents of the above paragraphs are true and correct to
the best of my knowledge, as derived from the official records, and

that nothing material has been concealed therefrom.

DEPONENT.
~ Membar tary
atate Pollution Contro! Board

VERIFICATION: Odiaha, Bhubaneewar

I, the above named deponent, do hereby verify that the contents of
the above affidavit are true and correct to the best of my knowledge, as
derived from official records, and that nothing material has been

concealed therefrom.

Verified at Bhubaneswar on this the 16™ day of August, 2024.

SWORN BEFORE ME ~
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% - i S Moember Seorstary ™~

| e State Poliution anu'ol Boad
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ANNEXURE-R5/A

Itermn No.3 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid V.C. Option)
Original Application No. 21/2024

Shailesh Sahoo ...Applicant

Versus
State of Odisha & Ors. ...Respondents

Date of hearing: 19.02.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the Applicant.

Application is registered based on a letter petition received by email.

ORDER

1. Mr. Shailesh Sahoo has sent by email the present letter petition to this

Tribunal, which has been treated and registered as O.A. No. 21/2024.

2. The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as follows:-

X X X X

“l. That the RIVER MAHANADI is the LIFE LINE of ODISHA & in
Cuttack City it has ordained a Divine Importance & Significance like
that of the HOLY GANGA in its whole Stretch.

2. That, the RIVER MAHANADI CATCHMENTS/ Corridors, BARRAGE
WALL, BOUNDARY WALLs are grossly OBSTRUCTED/ENCROACHED
upon & ILLEGALLY CONSTRUCTED WITH Series of illegal constructions
& boundaries after NAYA BAZAR areas under CHAULIAGANJ POLICE
STATIONS & this has more provocatively violated by many Local People
under CRRI Police Statios under NAYA BAZAR BLOCK of Cuttack City
under the Twin City Commissionerate Jurisdictions by series of local
Persons who are taking advantage of the Gout Complacency and LACs
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of Corruptions/Bribes to the Local PS,to the Tahsildar,to the BDO,the
SUB REGISTRAR Office, Cuttack resulting which they are just enjoying
over MAHANDI RIVER BED which will take an ugly TURN if not SAVED
from now

3. That,the Situation in this STRETCH will turn into this Year's
DELHI PUNJAB _HIMACHAL & UTTARAKHAND FLOOD type situation
unless until all illegal constructions & illegal VENDING/SELLING of
MAHANADI RIVER LANDs are totally DECLARED AS NGT AREAS with
a Direction that no RESIDENTIAL & Commercial activity is allowed in
this stretch of MAHANDI because only due to series of Encroachments,
illegal constructions on and over the RIVER BED, WATER BODIES & by
making destruction of the WATER STREAMs the situations are getting
ALARMING like that of DELHI_PUNJAB _HIMACHAL & UTTARAKHAND.

4. That, the COMMISSIONER CUTTACK MUNICIPAL
CORPORATION({CUTTACK), CHAIRMAN (CUTTAK DEVELOPMENT
AUTHORITY,CDA) are totally Deaf & Dumb over the issue as they are
getting sizable income from those areas as the areas is little illiterate &
village & Panchayat level areas; resulting which the GOVT
AUTHORITIES are having hand in gloves with the LAND MAFIAs of the
areas and they are also falsely implicating many local people of the
areas by which the locals are also taking law into their own hands and
are taking advantage of series of illegal constructions with the
impression of getting lacs of income but the GOD FATHERs are the
Kings who are Exploiting the poor locals/SC STs 7 Brahmins.

5. That, the the areas of KANHEIPUR,BHOGAMBA, BHADIMULA,
CRRI,GATI ROUT PATNA, DIHA SAHI upto BIRIBATI under NAYA
BAZAR BLOCK & under CRRI Police Stations of Cuttack District are
grossly affected by this lllegal constructions/Encroachments and the
Local MLA of BIJU JANTA DAL (BJD) Mr Souvik Biswal is also
supporting People to encroach MAHANDI RIVERs and take LANDs into
their own hands as they Wish because this is his Assembly
Constituency under Cuttack-Choudwar MLA Seat.

PRAYER

Therfore Mylord, this is sincerely requested that as the BJD Govt in
Odisha and all the Gout officials are just run their Office on DAILY
CORRUPTIONS & FALSE CASES, it is very difficult to get Justice in
Open Courts, therefore We sincerely Wish yours estemmed offices to to
take SUO_MOTTU cognizance of the issue on urgent basis & kindly
made an ON SPOT VISIT by the NGT CENTRAL TEAM and issue Notices
to the

BOGUS COMMISSIONER of CMC, Cuttack, 753001

The BOGUS COLLECTOR-cum-DM, Cuttack 753002

The Corrupt CDA Chairman, 753012

The BDO,NAYA BAZAR BLOCK, Cuttack 753004

The Corrupt SUB_REGISTRAR, Cuttack-753002 to give a FACT FINDING
REPORT within 7 days apart from the NGT's OWN REPORT.

Sir, The majority of the People of the above mentioned areas will be
greatly obliged and will get a shy of relief if NGT BANs all sorts of
illegal constructions in the MAHANADI RIVER BED BOUNDARY Areas
and by TERMINATING some of the TOP Officials out of these

Shailesh Sahoo Vs. State of Odisha &
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Departments & Offices, which will give a good precedent that People of
Cuttack's KANHEIPUR NAYABAZAR CRRI BHADIMULA etc got a
respite from TENSIONs and with the INTERVENTION of NGT,the
MAHANADI got SAVED from EROSION/MIS UTILISATION &
POLLUTION as the level of Corruption & MUSCLE POWER has

increased to such extent in Odisha that it is very difficult to say any
thing against the Ruling BJD State Gout of Odisha.

X X X X

3. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the

enactments specified in Schedule-I to the National Green Tribunal Act, 2010.

4. In view of the averments made in the application, we also consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we constitute
a Joint Committee comprising of representatives of Central Pollution Control
Board, Integrated Regional Office MoEF&CC, Bhubaneswar, Odisha,
Principal Secretary, Water Resource Department, Odisha, Odisha State
Pollution Control Board and the District Magistrate, Cuttack and direct the
same to meet within two weeks, undertake visits to the site, look into the
grievances of the applicant, associate the applicant and representative of the
concerned project proponents, verify the factual position and suggest
appropriate remedial action to the concerned Authorities. The Odisha State
Pollution Control Board will be the nodal agency for coordination and

compliance.

5. Even though in the present case cognizance has been taken by this
Bench on the basis of letter petition received by post with approval and
assignment under order of Hon’ble Chairperson, but in view of the facts and
circumstances of the case including the fact that the place of accrual of
cause of action lies within jurisdiction of the Eastern Zone Bench of this

Tribunal at Kelkata, we are of the considered view that it will be appropriate
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if the case is further heard by the Eastern Zone Bench of this Tribunal at

Kolkata.

6. Accordingly, the Registry is directed to list the matter before the
Eastern Zone Bench of this Tribunal at Kolkata on 23.04.2024 after

obtaining orders from Hon’ble the Chairperson for transfer of the case.

T Factual and Action taken Report by the Joint Committee and
reply/response by the respondents be filed before the Eastern Zone Bench

of this Tribunal at Kolkata by email judicial-ngtez@gov.inpreferably in the

form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

8. A copy of this order be sent to the Member Secretary, Central Pollution
Control Board, Regional Officer, Integrated Regional Office MoEF&CC,
Bhubaneswar, Odisha, Principal Secretary, Water Resource Department,
Odisha, Member Secretary, Odisha State Pollution Control Board and the

District Magistrate, Cuttack by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

February 19th, 2024
N

IITRUE COPY//

Shailesh Sahoo Vs. State of Odisha &



ANNEXURE-R5/B

Item No.04 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.57 /2024 /EZ
(Earlier Original Application No.21,/2024/PB)

Shailesh Sahoo Applicant(s)
Versus

State of Odisha & Ors. Respondent(s)

Date of hearing: 23.04.2024

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : None
ORDER

1. The Original Application No.21/2024/PB was registered by the New
Delhi Bench of the Tribunal taking cognizance of a letter petition
submitted by the Applicant, Mr. Shailesh Sahoo.

2. Thereafter, the case was transferred to the Eastern Bench of the
National Green Tribunal at Kolkata and has now been re-numbered as
Original Application No.57 /2024 /EZ.

3. We find that the contents of the letter petition have been quoted in the
order of the Tribunal dated 19.02.2024. We have gone through the
letter petition and we find that the prayer in the letter petition

mentions the various authorities as under:-

“BOGUS COMMISSIONER OF CMC, Cuttack, 753001

The BOGUS COLLECTOR-cum-DM, Cuttack 753002

The Corrupt CDA Chairman, 753012

The BDO, NAYA BAZAR BLOCK, Cuttact-753004

The Corrupt SUB_REGISTRAR, Cuttack-753002 to give a FACT
FINDING REPORT within 7 days apart from the NGT’s OWN REPORT.”

COE SR U S
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These references to the Government Officials find mention in the order
of the Tribunal also which has extracted the contents of the letter
petition.

The Observations of Research Coordinator as per Rule 9, Form 4 of
the National Green Tribunal Act, 2010, (page no.9 of the paper book],
made by Pratima Akolkar, Research Coordinator (NGT) on 05.10.2023
under the head ‘Suggested solutions’ mentions ‘Application may not be
considered’,

We find that the letter petition uses unacceptable language and
abusive reference to authorities. We also find that the suggested
solutions of Pratima Akolkar, Research Co-ordinator (NGT) mention
that ‘Application may not be considered’.

We expect the language in a complaint to be temperate when
addressing an officer and unless the officer is held by a Court of
competent jurisdiction to be ‘bogus’ or ‘corrupt’. Use of such language
should not be permitted. We find that such letter petition which is
hurling insults at officers and calling them names, has been
entertained by the New Delhi Bench of the Tribunal. Making
allegations in a complaint regarding environmental violations is one
thing but abusing the officers of Departments is quite another matter.

In this view of the matter, we are not inclined to entertain such a
complaint petition at our end in the Eastern Bench of the Tribunal at
Kolkata.

Let the record of this case be placed before the Hon'ble Chairperson,
National Green Tribunal, Principal Bench, New Delhi, for necessary
orders/placing before some other Bench.

In view of the above, the Original Application No.57/2024/EZ is

accordingly disposed of.
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11. There shall be no order as to costs.

.............................................

Dr. Arun Kumar Verma, EM
April 23, 2024,
Original Application No.57 /2024 /EZ
(Earlier Original Application No.21/2024 /PB)
AK
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ANNEXURE-R5/C

Itermn No.3 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid V.C. Option)

Original Application No. 21/2024

Shailesh Sahoo ...Applicant

Versus

State of Odisha & Ors. ...Respondents

Date of hearing: 22.05.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the Applicant.

Application is registered based on a letter petition received by email.

ORDER

1. Mr. Shailesh Sahoo had sent by email the present letter petition to this
Tribunal, which has been treated and registered as O.A. No. 21/2024
complaining about encroachments and raising of illegal constructions over
Mahanadi river bed under Naya Bazar Block of Cuttack City in District

Cuttack, Odisha.

2. The above said original application was put up before this Bench on
19.02.2024 and this Bench took cognizance and constituted a Joint
Committee with direction to submit its report before the Hon’ble Eastern
Zone Bench of this Tribunal and directed the Registry to list the matter
before the Hon’ble Eastern Zone Bench of this Tribunal after obtaining the

permission from the Hon’ble Chairperson.
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3. The application was listed before the Hon’ble Eastern Zone Bench of

this Tribunal on 23.04.2024. Hon’ble Eastern Zone Bench of this Tribunal
noticed intemperate language used by the applicant in the original
application. Hon’ble Eastern Zone Bench of this Tribunal expressed its
disapproval of use of such intemperate language and declined to entertain
the original application while making reference to Hon’ble Chairperson who

directed the matter to be listed before this Bench.

4. No doubt, in the original application the applicant has wused
intemperate language abusive of the officers who were mentioned by
designation in the application but we are of the considered view that
averments made in the application regarding encroachments and raising of
illegal construction over Mahanadi River bed under Naya Bazar Block of
Cuttack City in District Cuttack, Odisha raises serious environmental
questions and the original application cannot be thrown on the ground of
use of intemperate language in the application by the applicant. On the
other hand appropriate action may be taken against the applicant for use of

such intemperate language in accordance with law.

S. The Joint Committee constituted by this Tribunal vide order dated
19.02.2024 did not submit its report before the Hon’ble Eastern Zone Bench
of this Tribunal. The Joint Committee is directed to submit its report before

this Bench within two months by email at judicial-ngt@gov.in preferably in

the form of searchable PDF/OCR Support PDF and not in the form of Image

PDF.

6. In view of the averments in the application, we also consider it
appropriate to have response of (1) State of Odisha through Chief Secretary,

Government of Odisha, (2) Additional Chief Secretary, Forest, Environment

17
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Department and Climate Change, Government of Odisha, (3) Principal
Secretary, Water and Resources Department, Government of Odisha (4) Vice
Chairman, Cuttack Development Authority, (5) Member Secretary, Odisha
State Pollution Control Board and (6) the District Magistrate, Cuttack who
stand impleaded as respondents No. 1 to 6. The Registry is directed to
prepare and attach memo of parties to the application and issue notices to
respondents No. 1 to 6 requiring them to file their reply/response with
respect to encroachments and raising of illegal constructions over Mahanadi

river bed under Naya Bazar Block of Cuttack City within two months

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supperted

PDF and not in the form of Image PDF.

7. It may be observed here that in the present case two applications were
sent one by post which is placed at page no. 7 and 8 and another by email
which is placed at page no. 10. Ms. Pratima Akolkar recommended on
application received by post that application may be considered in view of
direction of Tribunal on relevant matter as referred but recommended on
the second application that application may not be considered. Her
recommendation of the second application received by email has been
referred to by Hon'ble Eastern Zone Bench in paras no. 5 and 6 of its order
but evidently said recommendation was made in view of the fact that
recommendation for considering the application had already been made on

another application.

8. It may be added here that application dated 21.07.2023 sent in the
name of Convener, Public Forum, Odisha, Cuttack, which was treated and
registered as original application and listed before this Bench, does not bear

sighature of any person.
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9. In Municipal Corporation of Greater Mumbai V/s. Ankita Sinha and

others 2021 SSC Online SC 897 Hon'ble Supreme Court considered the

question whether the National Green Tribunal has the power to exercise Suo
Motu jurisdiction in discharge of its functions under the National Green
Tribunal Act, 2010 and declared that the National Green Tribunal is vested
with suo motu power in discharge of its functions under the National Green
Tribunal Act, 2010. In that case the Hon'ble Supreme Court has observed as

under:

“....37. When the Registry of the NGT does indeed receive a
communication or letter, including matters published in mediq,
it may cause to initiate suo motu action by inviting attention of
NGT to such matters in the form of office report. Such
circumstances would however require a notice to be given to the
sender of the communication or author of the news item, as the
case may be, to assist the NGT in the course of hearing and to
substantiate the factual matters. It must also be said that the
exercise of suo motu jurisdiction does not mean eschewing with
the principles of natural justice and fair play. In other words,
the party likely to be affected should be afforded due
opportunity to present their side, before suffering adverse
orders.....”

10. We are of the considered view that when the letter petitions are listed

before the bench for taking cognizance/passing of appropriate orders:-

i. such letter petitions may also be scrutinized on same
parameters as are applied to original applications filed before
this Tribunal as applicable to the same;

ii. in view of direction given by Hon’ble Supreme Court in Para

37 of its Judgment titled as Municipal Corporation of Greater

Mumbai V/s. Ankita Sinha and others 2021 SSC Online SC

97 appropriate communication be made with the applicant

for assisting this Tribunal in the course of hearing and to

substantiate the factual matters;

19
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iii. the applicant may also be informed about the date of hearing
fixed and VC link be also sent to him for joining the
proceedings on that date;

iv. the Registry may also ascertain from the applicant as to
whether he requires any legal aid and if the applicant seeks
legal aid, legal aid may be provided to the applicant; and

v. the Registry may also make report regarding filing of any
other application regarding the same grievance/cause of
action by the same applicant or any other person and current

status of the same as to pendency/disposal thereof.

11. List on 20.08.2024 for further consideration.

12. A copy of this order be sent to the Members of the Joint Committee
constituted by this Tribunal vide order dated 19.02.2024 by email for

requisite compliance.

13. A copy of this order be also sent to Learned Registrar General,
Principal Bench of this Tribunal for issuance of appropriate instructions in
view of the observations made by this Bench after obtaining appropriate

order from the Hon’ble Chairperson of this Tribunal.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

May 220d 2024

-J )
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ANNEXURE-RS5/D Colly.

REPORT OF THE SITE VISIT IN THE MATTER OF ORIGINAL APPLICAION

NO.21/2024/PB - SHAILESH SAHOO VS STATE OF ODISHA AND
OTHERS, SUBSEQUENTLY RE-NUMBERED AS OA NO. 57/2024/EZ.

COMPLAINT PETITION OF THE APPLICANT AND ORDER OF HON’BLE
NGT, PRINCIPAL BENCH, NEW DELHI PASSED ON 19.02.2024

The Hon’ble NGT, Principal Bench, New Delhi on the basis of the letter
petition received from Mr. Shailesh Sahoo took cognizance into the matter
and initiated a Suo-Motu case vide OA No. 21/2024/PB. The relevant part
of the letter petition enumerating grievances of the applicant is reproduced
as follows: '

"The applicant has made allegation that the River Mahanadi
Catchments/Corridors, Barrage Wall, . Boundary Walls are grossly
obstructed/Encroached upon & illegally constructed with series of illegal
constructions & boundaries after Nayabazar areas under Chauliaganj Police
Stations particularly the areas of Kanheipur, Bhogamba, Bhadimula, CRRI,
Gati Rout Patna, Diha Sahi upto Biribati under Naya Bazar Block & under
CRRI Police stations of Cuttack District are grossly affected by this illegal
constructions/Encroachments”.

In this matter the Hon’ble NGT has passed order on dtd. 19.02.2024 to
constitute a Joint Committee comprising of representatives of . Central
Pollution Control Board, Integrated Regional Office MoEF&CC,
Bhubaneswar, Odisha, Principal Secretafy, Water Resource Department,
Odisha, Odisha State Pollution Control Board and the District Magistrate,
Cuttack and direct the same to meet within two weeks, undertake visits to
the site, look into the grievances of the applicant, associates the applicant
and representative of the concerned project proponents, verify the factual
position and suggest - appropriate remedial action to the concerned

Fouodis
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Authorities. The Odisha State Pollution Control Board will be the nodal
agency for coordination and compliance.

JOINT COMMITTEE MEETING HELD ON 04.03.2024.

In compliance to the order of the Hon’ble NGT a preparatory meeting was
held on 04.03.2024 at 4.00 PM through Video Conferencing to make a
preliminary discussion on the case matter and to fix a suitable date for the

site visit by the committee members. The following committee members

joined the meeting to comply the order of Hon’ble NGT.

Mr. Sandeep Roy, Scientist D, Central Pollution Control Board,
Mr. T.H. Mahato, Scientist D, Regional Office, MOEF&CC,
Bhubaneswar, Odisha. )

Mr. Shibo Toppo, Additional District Magistrate, Cuttack

Er. Rajesh Mohanty, Superintending Engineer, Mahandi South
Division, Cuttack (Water Resource Department, Odisha).

Er. Rashmita Priyadarshini, Regional Officer, State Pollution
Control Board, Regional Office, Cuttack

The decisions taken in the meeting are mentioned as below and copy of

the minutes of the meeting is enclosed as ANNEXURE-I.

The Committee members decided to visit the alleged site on
dtd. 15.03.2024.

The Regional Officer, State Pollution Control Board will inform
the applicant to remain present during the visit of the
committee members.

The Additional District Magistrate, Cuttack will intimate to the
Chairman of Cuttack Development Authority (CDA),
Tahasildar, Cuttack Sadar and Block Development Officer

2

Yoo
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(BDO) to remain present during the visit so as to provide the
relevant information regarding illegal construction as alleged
by the applicant.

III. However, the site visit could not be conducted on 15.03.2024 due to

IV.

VI.

health issues of one of the committee member and site visit was
rescheduled on 16.04.2024.

The Additional District Magistrate, Cuttack informed vide letter No.
734(3) ADM (Gen), dtd. 06.04.2024 to the Vice Chairman, Cuttack
Development Authority (CDA), Tahasildar, Cuttack Sadar and Block
Development Officer (BDO), Cuttack to remain present during the site
visit as per scheduled date and time.

In order to associate the applicant, a .communication was made to the
applicant by the Regional Officer, Cuttack as nodal agency vide letter No.
1002, dtd.09.04.2024 (via Speed Post- EO754653089IN) to remain
present during the visit of the site with the committee on dtd.
16.04.2024 at 10.30 A.M., so that he can put forth his views. However,
the letter could not be delivered due to insufficient address as per the
postal track record. quy of the letter alongwith postal track record are
enclosed as ANNEXURE-II. The applicant’s contact detail like email and
telephone number was not available with any of the department so he
couldn’t be contacted.

JOINT COMMITTEE OBSERVATION DURING SITE VISITON
16.04.2024

In compliance to the Hon’ble NGT order the site visit was conducted on

16.04.2024 by the following committee members and other officials from
respective departments:

boois
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i. Mr. Sandeep Roy, Scientist D,Central Pollution Control Board.

ii. Mr. T.H. Mahato, Scientist D, Regional Office, MOEF&CC,
Bhubaneswar, Odisha.

iii. Mr. Shibo Toppo, Additional District Magistrate, Cuttack.

iv. Er. Rajesh Mohanty, Superintending Engineer, Mahanadi South
Division, Cuttack (Water Resource Department, Odisha).

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution
Control Board, Regional Office, Cuttack.

vi. Mr. Siddik Khan, Assistant Town Planner, Cuttack Municipal
Corporation.

vii. Remana Jafri, Block Development Officer (B.D.0.) Sadar
Block, Cuttack.

The committee members and officials visited the alleged site i.e.
Kanheipur, Bhogamba, Bhadimula, CRRI, Gati Rout Patna, Diha Sahi and
Biribati. During site visit it was observed that construction works have
been carried out in the said areas for domestic and commercial usage.
The construction has been carried out between the river Mahanadi
streamandits embankment road. The construction activity includes
Residential Building, Educational Institute (St. Xavier School- Bhadimula,
Saraswati SishuMandir- Gatiroutpatana etc.), Temple. The land available
between the embankment road and river stream is also used for
agriculture purpose by .local populace.

After site visit a meeting was held by the committee members and
it was unanimously decided that a joint report may be sought by the
Additional District Magistrate, Cuttack from the concerned departments
i.e. Cuttack Municipal Corporation (CMC), Cuttack Development Authority
(CDA) and Tahasildar, Cuttack Sadar regarding the illegal constructions
and encroachment of those alleged areas at the earliest. On receiving of
the report from the concerned departments, if required, the committee

a4
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members may undertake the site visit and conduct a meeting for
submission of the detailed report including the factual status before the
Hon’ble NGT as necessary compliance. Proceedings of the site visit is
enclosed as ANNEXURE-III. '

ORDER OF HON'BLE NGT EASTERN ZONE BENCH, KOLKATA PASSED
ON 23.04.2024

The application was re-numbered as OA No. 57/2024/EZ and listed before
the Hon’ble NGT Eastern Zone Bench on 23.04.2024. Hon'ble Eastern
Zone Bench noticed intemperate language used by the applicant in the
original application. Hon’ble Eastern Zone Bench expressed its disapproval
of use such intemperate language and declined to entertain the original
application while referring to the Hon’ble Chairperson, NGT, Principal
Bench, New Delhi for necessary orders /placing before some other Bench.

ORDER OF HON’BLE NGT, PRINCIPAL BENCH, NEW DELHIPASSED
ON 22.05.2024

The Hon’ble Chairperson, NGT, Principal Bench, New Delhi directed the
matter to be listed before Principal Bench, New Delhi and passed following
orders on 22.05.2024;

i. Appropriate action may be taken against the applicant for use
of such intemperate language in accordance with law.

ii. The Joint Committee is directed to submit its report before this
Bench within two months by email at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR support PDF and
not in the form of Image PDF.

iii. The (1) State of Odisha through Chief Secretary, Government
of Odisha, (2) Additional Chief Secretary, Forest, Environment
and Climate Change, Government of Odisha, (3) Principal

Foeodbs
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Secretary, Water Resources Department, Government of
Odisha, (4) Vice Chairman, Cuttack Development Authority, (5)
Member Secretary, Odisha State Pollution Control Board and
(6) District -Magistrate, Cuttack who stand impleaded as
respondents No. 1 to 6 required to file their reply/response in
the said matter within two months at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR supported PDF
and not in the form of Image PDF.

AS per the decision taken by the Joint Committee during the site visit,
the Additional District Magistrate, Cuttack sought a joint inspection
report tog the Commissioner, Cuttack Municipal Corporation (CMC),
Secretary, Cuttack Development Authority (CDA) and Tahasildar,
Cuttack Sadar vide his letter dated 12.06.2024 for submission of
compliance report before the Hon’ble Tribunal.

JOINT COMMITTEE MEETING HELD ON 03.07.2024.

A meeting was held on 03.07.2024 in presence of Joint Committee
Members and officials from CMC, CDA and Tahasildar, Cuttack Sadar
to expedite the matter for submission of joint inspection report by
CMC, CDA and Tahasildar. In the said meeting following decisions
were taken;

a. The Cuttack Municipal Corporation (CMC), Cuttack Development
Authority (CDA) and Tahasildar, Cuttack will start their joint
survey on dtd. 05.07.2024 w.r.t illegal constructions and
encroachment on the alleged areas and submit the réport by
10.07.2024 to the Joint Committee.

b. After getting the report, the Joint Committee shall revisit the
alleged areas on 15.07.2024 and submit the report before
Hon’ble NGT, PB New Delhi.

s
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The minutes of the meeting was communicated by the Regional Officer,
SPCB, Cuttack on dated 05.07.2024 to CMC, CDA and Tahasildar,
Cuttack Sadar for necessary compliance and to the Joint Committee
members for information. Minutes of the meeting and the attendance
sheet are enclosed as ANNEXURE-IV & V.

Subsequently the members of the Joint Committee and ofﬁciqls from
CMC, CDA and Tahasildar, Cuttack Sadar were assembled on 15.07.2024
in the chamber of Addl. District Magistrate, Cuttack to discuss about the
findings of the joint inspection report of CMC, CDA and Tahasildar,
Cuttack Sadar. List of members present on 15.07.2024 is annexed as
ANNEXURE-VI. The committee members observed that field survey was
completed but report was yet to be submitted by CMC, CDA and
Tahasildar, Cuttack Sadar. Further CMC, CDA and Tahasildar, Cuttack
Sadar sought for support of Water Resource Department while
preparation of report in order to demarcation of river boundary, river
berm and existing embankment of River Mahanadi. Er. Rajesh Mohanty,
Superintending Engineer, Mahanadi South Division, Cuttack (Water
Resource Department, Odisha) who is also the member of the Joint
Committee agreed to extend his support during preparation of report.

JOINT INSPECTION REPORT SUBMITTED BY CDA, CMC,
TAHASILDAR, CUTTACK SADAR AND SUPERINTENDING
ENGINEER, MAHANADI SOUTH DIVISION

Mr. Sujay Kumar Pati, Tahasildar, Cuttack Sadar, Er. Rajesh- Mohanty,
Superintending Enginéer, Mahanadi South Division, Cuttack, Mr. Siddik
Khan Asst. Town Planner, CMC, and Mr. Bishnu Prasad Sahoo, Asst.
Town Planner, CDA submitted the joint inspection report to the Joint
Committee. The joint inspection report is annexed as ANNEXURE-VII
along with following annexure;
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1. Table: Revenue village wise factual status based on the primary

survey as ANNEXURE- VIII;

. Map showing catchment area of River Mahanadi under

Chauliaganj & CRRI Police Station as ANNEXURE-IX;

. Information on the land situated inside the embankment road

next to the Mahanadi in Unit-26- Sikharpur village, Kanheipur
village, Bhadimula Vvillage, Banabidyadharpur village and
Gateiroutpatna village as ANNEXURE-X,XI XII, XIII XIV;

XIII. REMARKS:

The joint report of Tahasildar, Cuttack Sadar, Superintending Engineer,
Mahanadi South Division, Cuttack, Asst. Town Planner CDA and CMC
indicates that part of 05 Revenue villages namely Sikharpur, Kanheipur,

Bhadimula, Banabidyadharpur and Gateiroutpatna are located along the

Mahanadi River bed i.e., located in between the existing embankment

road and river. The construction status on the said area is mentioned in

the joint inspection report at ANNEXURE-VIL.

Pt

Er. RashmitaPriyadarshini,
Regional Officer, Cuttack
Reglonal Officer
Stats Pollution Control Board
Omttack

P

Mr. ShiboToppo, Mr. T.H. Mahato,
Additional District Magistrate - Scientist D

Addl. District Magistrate

CUTTACK . B m i“)

(DR. TIMIR HARAN MAHATO)

.

Er. Rajesh Mohanty,

Superintend ineer
4ichanadi South Division NG - L,
Cuttack .

Mr. Sandeep Roy,
Scientist D
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ANNEXURE -T

MINUTES OF THE MEETING HELD ON 04.03.2024 AT 4:00 P.M. THROUGH VIDEO
CONFERENCING IN CONNECTION WITH OA NO. 21/2024/PB — SAILESH SAHU VS STATE
OF ODISHA AND OTHERS

A meeting was held through video conferencing on dtd. 04.03.2024 at 4:00 PM in
connection with the petition filed by Mr. Sailesh Sahoo before the Hon’ble National Green Tribunal
Principal Bench, New Delhi vide Original Application No. 21/2024/PB.

The applicant has made allegation that the River Mahanadi Catchments/Corridors, Barrage
Wall, Boundary Walls are grossly obstructed/Encroached upon & illegally constructed with series

29

of illegal constructions & boundaries after Nayabazar areas under Chauliaganj Police Stations. Itis .

also alleged that the areas of Kanheipur, Bhogamba, Bhadimula, CRRI, Gati Rout Patna, Diha
Sahi upto Biribati under Naya Bazar Block & under CRRI Police stations of Cuttack District are
grossly affected by this illegal constructions/Encroachments.

In this matter the Hon'ble NGT has passed order on dtd. 19.02.2024 to constitute a Joint
Committee comprising of representatives of Central Pollution Control Board, Integrated Regional
Office MoEF&CC, Bhubaneswar, Odisha, Principal Secretary, Water resource Department,
QOdisha, Odisha State Pollution Control Board and the District Magistrate, Cuttack and direct the
same to meet within two weeks, undertake visits to the site, look into the grievances of the
applicant, associates the applicant and representative of the concerned project proponents, verify
the factual position and suggest appropriate remedial action to the concerned Authorities. The
Odisha State Pollution Control Board will be the nodal agency for coordination and compliance.

In compliance to the Hon’ble NGT order the following rﬁembers of the committee joined the
meeting on dtd. 04.03.2024 through Video Conferencing.

i. Mr. Sandeep Roy, Scientist D, Central Pollution Control Board,

i. Mr. T.H. Mahato, Scientist D, Integrated Regional Office, MoEF&CC, Bhubaneswar,
Odisha.

ii. Er. Rajesh Mohanty, Superintending Engineer, Mahandi South Division, Cuttack (Water
Resource Department, Odisha).

iv. Mr. Shibo Toppo, Additional District Magistrate, Cuttack

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution Control Board, Regional
Office, Cuttack

A detail discussion was made among the committee members and following decisions were
taken to comply the order of Hon’ble NGT:
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i. The Committee members decided to visit the alleged site on dtd. 15.03.2024.

i. The Regional Officer, State Pollution Control Board will inform the applicant to remain
present during the visit of the committee members.

iil. The Additional District Magistrate, Cuttack will intimate to the Chairman of Cuttack
Development Authority (CDA), Tahasildar, Cuttack Sadar and Block Development
Officer (BDO) to remain present during the visit so as to provide the relevant
information regarding illegal construction as alleged by the applicant.

“The meeting was ended with vote of thanks by Er. Rashmita Priyadarshini, Regional Officer,
State Pollution Control Board, Cuttack, Odisha”.

Er. Rashmita Priyadarshini, Er. Rajesh Mohanty,
Regional Officer, Cuttack Superintending Engineer,
State Pollution Control Board, Mahandi South Division,
Odisha. Cuttack (Water Resource

Department, Odisha).

@ AT
MPhnKoppo, Mr. T.H. Mahato, Scientist D,  Mr. Sandeep Roy,
Additional District Magistrate, Integrated Regional Office Scientist D,

Cuttack. MoEF&CC, Central Pollution Control
Bhubaneswar, Odisha. Board.
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.¢3'2A._ ANNEXORE ~11L
E E_SITE VI N T RIGINAL
PLICAION NO 4/PB - ILESH SAHO
AND OTHE B -NUMB A A N
57/2024/EZ.

The Hon’ble NGT, Principal Bench, New Delhi on the basis of the letter -
petition received from Mr. Shailesh Sahoo took cdgnizance into the matter and
initiated a Suo-Motu case vide OA No. 21/2024/PB. The relevant part of the
letter petition enumerating grievances of the applicant Is reproduced as
follows:

"The applicant has made allegation that the River Mahanadi
Catchments/Corridors, Barrage Wall, Boundary Walls are grossly
obstructed/Encroached upon & illegally constructed with series of illegal
constructions & boundaries after Nayabazar areas under Chauliaganj Police
Stations particularly the areas of Kanheipur, Bhogamba, Bhadimula, CRRI, Gati
Rout Patna, Diha Sahi upto Biribati under Naya- Bazar Block & under CRRI
Police stations of Cuttack District are grossly affected by this illegal
constructions/Encroachments”.

In this matter the Hon'ble NGT has passed order on dtd. 19.02.2024 to
constitute a Joint Committee comprising of representatives of Central Pollution
Control Board, Integrated Regional Office MoEF&CC, Bhubaneswar, Odisha,
Principal Secretary, Water Resource Department, Odisha, Odisha State
Pollution Control Board and the District Magistrate, Cuttack and direct the
same to meet within two weeks, undertake visits to the site, look into the
grievances of the applicant, associates the applicant and representative of the '
concerned project proponents, verify the factual position and suggest
appropriate remedial action to the concerned Authorities. The Odisha State
Pollution Control Board will be the nodal agency for coordination and
compliance.

Foonbe (!Z, | 1
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In compliance to the Hon’ble NGT order thé site visit was conducted on

16.04.2024 by the following committee members and other officials from
respective departments:

i. Mr. Sandeep Roy, Scientist D, Central Pollution Control Board."

ii. Mr. T.H. Mahato, Scientist D, Integrated Regional Office, MoEF&CC,
Bhubaneswar, Odisha.

ili. Er. Rajesh Mohanty, Superintending Engineer, Mahanadi South Division,
Cuttack(Water Resource Department, Odisha).

iv. Mr. Shibo Toppo, Additional District Magistrate, Cuttack.

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution Control
Board, Regional Office, Cuttack.

vi. Mr. Siddik Khan, Assistant Town Planner, Cuttack Municipal Corporation.

vii. Remana Jafri, Block Development Officer (B.D.O.) Sadar Block, Cuttack.

In order to associate the applicant,a communication was made to the
applicant by the Regional Officer, Cuttack as nodal agency vide letter No.
1002, dtd.09.04.2024 (via Speed Post- EO754653089IN) to remain present
during the visit of the site with the committee on dtd. 16.04.2024 at 10.30
A.M., so that he can put forth his views. However, the letter could not be
delivered due to insufficient address as per the postal track record. The |
applicant’s contact detail like email and telephone number was not available
with any of the department so he couldn’t be contacted.

In compliance to the order dtd.19.02.2024 of the Hon’ble NGT, PB, New
Delhi, the committee members visited the alleged site i.e. Kanheipur,
Bhogamba, Bhadimula, CRRI, Gati Rout Patna, DihaSahi and Biribati. During
site visit it was observed that construction works have been carried out in the
said areas for domestic and commercial usage. The construction has been
carried out between the river Mahanadi stream and its embankment road. The
construction activity includes Residential Building, Educational Institute (St. -

R 2 ’ |
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Xavier School- Bhadimula, Saraswati Sishu Mandir- Gatiroutpatana etc.),
Temple. The land available between the embankment road and river stream is
also used for agriculture purpose by local populace.

After site visit a meeting was held by the committee members and it was
unanimously decided that a joint report may be sought by the Additional
District Magistrate, Cuttack from the concerned departments i.e. Cuttack
Municipal Corporation (CMC), Cuttack Development Authority (CDA) and
Tahasildar, Cuttack Sadar regarding the Illegal constructions and
encroachment of those alleged areas at the earliest. On receiving of the report
from the concerned departments, if required, the committee members may
undertake the site visit and conduct a meeting for submission of the detailed
report including the factual status before the Hon’ble NGT as necessary
compliance.

[pornhic \5(\'

Er. Rashmita Priyadarshini, Er. Rajesh Mohanty,
Regional Officer, Cuttack Superintending Engineer
Mr. Shib® Toppo, Mr. T.H. Mahato, Mr. Sandeep Roy,
Additional District Scientist D Scientist D

Magistrate
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MINUTES OF THE MEETING HELD ON 03.07.2024 AT 11:00 A.M. IN THE CHAMBER OF
ADDITION DISTRICT ISTRATE, CUTTACK IN CONNECTION WITH OA NO.

21/2024/PB — SAILESH SA VS STATE OF ODISHA AND OTHERS

In compliance to the order passed by Hon'ble NGT, Principal Bench, New Delhi on
19.02.2024 in the matter of Original Application No.21/2024/PB — Shailesh Sahoo Vs State of
Odisha and others, the Joint Committee had visited the alleged site i.e. Kanheipur, Bhogamba,
Bhadimula, CRRI, Gati Rout Patna, DihaSahi and Biribati.

After site visit a meeting was held by the committee members and it was unanimously
decided that a joint report may be sought by the Additional District Magistrate, Cuttack from the
concerned departments i.e. Cuttack Municipal Corporation (CMC), Cuttack Developmént
Authority (CDA) and Tahasildar, Cuttack Sadar regarding the illegal constructions and
encroachment of those alleged areas at the earliest. On receiving of the report from the
concerned departments, if required, the committee members may undertake the site visit and
conduct a meeting for submission of the detailed report including the factual status before the
Hon'ble NGT as necessary compliance.

Accordingly, the Additional District Magistrate, Cuttack vide his letter No. 1318/Judl. Dtd.
12.06.2024 had requested to the Cuttack Municipal Corporation (CMC), Cuttack Development
Authority (CDA) and Tahasildar, Cuttack to furnish joint inspection report in this regard within a
week to the committee. But the report is yet to receive from CDA, CMC and Tahasildar, Cuttack.

Since it is an urgent matter and to expedite the matter to submit a factual report by the
Joint Committee before Hon'ble Tribunal within the stipulated time period, a meeting was held
on 03.07.2024 at 11:00 AM. in the chamber of Additional District Magistrate, Cuttack in
presence of committee members, officials of CDA, CMC and Tahasildar, Cuttack. The
attendance sheet is enclosed as Annexure-l. Mr. Sandeep Roy, Scientist D, Central Poliution
Control Board had joined the meeting through video conferencing.

- A detdil discussion was made in the meeting and following decisions were taken in order
to comply the order of Hon’ble NGT:

i. The Cuttack Municipal Corporation (CMC), Cuttack Development Authority (CDA)
and Tahasildar, Cuttack will start their joint survey on dtd. 05.07.2024 w.r.t illegal
constructions and encroachment on the alleged areas and submit the report by
10.07.2024 to the Joint Committee.

L et No- ISH—/LEG\AVH{; dt- 05-07-20Y
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. After getting the report, the Joint Committee along with the officials of CDA, CMC
and Tahasildar, Cuttack shall revisit the alleged areas on 15.07.2024 at 2:00 P.M
and a meeting is scheduled to held on 16.07.2024 at 11:00 A.M in the chamber of
Addl. District Magistrate, Cuttack in this matter for preparation of the report to submit
before Hon’ble NGT, PB New Delhi.

“The meeting was ended with a vote of thanks".

Foenhis

Er. Rashmita Priyadarshini
Regional Officer,
SPCB, Cuttack

MemoNo. | 6% / Dt. OQ‘O? Q02Y
Copy forwarded to Mr. Sandeep Roy, Scientist-D, Eastern Regional Director, Central
Pollution Control Board, S02, Southend Conclave, 1582, Rajdanga Maid Road, Kolkata — 700107

for information and necessary action.
oot

REGIONAL OFFICER

Memo No.___ 1 %69 /ot. O5-07F Q039
Copy forwarded to Mr. T.H. Mahato, Scientist D, Eastern Zone (EZ), Bhubaneswar, RO
Office, Ministry of Environment, Forests and Climate Change Department, A/3,

ot
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REGIONAL OFFICER

Chandrasekharpur, Bhubaneswar for information and necessary action.

MemoNo.___ I8F0 /bt 05-0F 2.00Y
Copy forwarded to the Addl. District Magistrate (General), Cuttack for information and

necessary action. _
Pm%%lﬂ’.--

REGIONAL OFFICER

Memo No. | 871 /pt. 0S-07-3d0M
Copy forwarded to Er. Rajesh Mohanty, Mahanadi South Division, Cuttack Department of
Water Resources, Govt. of Odisha, Cuttack for information and necessary action.

Pk

REGIONAL OFFICER
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Memo No. [ €+ /ot. D607 Q02Y
Copy forwarded to the Commissioner, Cuttack Municipal Corporation (CMC), Cuttack for

P

REGIONAL OFFICER

information and necessary action.

Memo No. 872 /bt OG- 07 - 204 :
Copy forwarded to the Vice Chairman, Cuttack Development Authority (CDA), Cuttack for

[oucthsn

REGIONAL OFFICER

information and necessary action.

Memo No. [ &M IDt. 0S:0F 2034

Copy forwarded to the Tahasildar, Cuttack Sadar for information and necessary action.

oo

REGIONAL OFFICER
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ANNEXORE =
BNREFREE

Meeting in connection with OA No. 21/ 2024/1’3- Sailesh Sahu Vrs.
_State of Odisha & Others held on 03.07.2024 under the Chairmanship

- _of A.D.M.(Gen}, Cuttack in his Office chamher gl
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ANNEXORE - VI

| Site visit in connection with OA No. 21/2024/PB- Sailesh Sahu Vrs. State of Odisha
"™ & Others held on15.07.2024 under the Chairmanship of A.D.M.(Gen), Cuttack in

his Office chamber.
ATTENDANCE SHEET
S. No. Name & Designation Mobile No. | Signature
T Ol ghﬂzﬁb"&%ﬁo ﬁ‘!hsna &0 ﬁg/
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11.
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14,
15.
16.
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20.
21.
22,
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Joint Inspection Report of OA No. 21/2024 filed by Sailesh Sahoo Vs State Of
Odisha

In compliance to the order passed by Hon’ble NGT, Principal Bench, New Delhi on
19.02.2024 in the matter of Original Application No. 21/2024/PB- Sailesh Sahoo Vs State of
Odisha and others, a Joint Report is sought on the matter by the Additional District
Magistrate, Cuttack from CDA, CMC, Tahasildar and Water Resource Department as per the
meeting held on 03.07.2024 at 11 A.M. in the chamber of ADM, Cuttack.

Problem Statement as per OA No. 21/2024:"Encroachment and raising of illegal
constructions over Mahanadi River bed comprising of Kanheipur, Bhogamba, Bhadimula,
CRRI, Gati Rout Patna, Diha Sahi upto Biribati.”

Area of concern/conflict:The abovereferred area mentioned by the petitioners is coming
under part of 5 Revenue Villages namely Sikharpur, Kanheipur, Bhadimula,
Banabidyadharpur & Gateirout Patna which are located along the Mahanadi River bed i.e
located in between the existing Embankment road and River.”

The role & responsibility and the administrative jurisdiction of the Public Development Agencies
connected to the matter is given below in the following Table.

S.N Authority Jurisdiction over area of Roles
concern
1 Tahasildar, All area Custodian of Govt Land. keeping record,
Cuttack Sadar maintenance and updation of ROR

through mutations. Conversion of kissam
under OLR Act, etc.

2 CDA, Cuttack 4 Revenue villages out of 5 | Looking after matters related to
except Gateiroutpatna was | regulating developments in terms of
under CDA till 2019. Later | Building Plan approval & Enforcement
in 2022Gateirout Patna | as per the provision of the ODA Act
included under CDA area. 1982, ODA (P&BS) Rules 2020, etc.

3 CMC, Cuttack | All Revenue villages except | Same as CDA

Gateirout Patna since 2019
4 W.R. Deptt All area along Mahanadi | Flood issues management such as
River bed embankment protection, construction
of spurs, launching apron and packing,
construction of bed bars, etc in order
to protect life and property of locals
from any flood like situation.

In order to address the issue, a joint site inspection was carried out by the concerned
officials of Tahsil, CDA, CMC & W.R Deptt during dt. 05.07.2024 to dt. 12.07.2024.

L2 A

Assistant Town Plannet ~ TAHASILDAR
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The following are the Observation of the Joint Inspection team:

It is pertinent to mention here that the concerned area which is situated between
embankment road and river arethe fringe area of the city. The Sikharpur and Kanheipur area
are high density urbanised area as located in close proximity to the city. Whereas, the
Bhadimul and GateiroutPatna are relatively low-density urbanised area. The
Banabidyadharpur area is no construction area.

Factual status based on the primary survey conducted (Table Annexed)

1. The total Land area in between the embankment road and river is Ac 938.699 spread
over all 5 part revenue villages.

2. In respect of Ac. 11.442 of Govt land where 182 no. of buildings including 177
numbers of buildings under Gandhipalli slum(Gandhipalli is a settlement of Leprosy
affected persons,which is existing in the present location since more than 35 years)
and 5 number of Crematoriums are constructed over the smasan land.

3. Out of total 2303 numbers of Private plot (sthtiban/private holdings), 778 plot area
converted to Gharabadi (homestead). And 1525 plots are recorded as other than the
homestead.

4. As per survey report 627 no.s of buildings mostly comprising of single storied, double
storied and few triple storied buildings unauthorisedly constructed over Sthitiban
land(Private land) owned by individual Land Owners.

5. However, 97 buildings of similar nature as above has been unauthorisedly
constructed over the other than homestead land.

6. Itis pertinent to mention here that, the final settlement operation of all the above 5
referred mouzas was conducted more than 30 years ago and the plots recorded
under Govt. as well as Pvt. Khata are now part of the river course, as over the period
the river course has substantially been shifted towards theland side(Map Enclosed).
On estimation based on the surveyAc 211.45 of land which constitutes 22% of the
concerned area is now part of the river course.

In view of the restrictive land use classification (Environmentally sensitive zone), chunk of
private plots available and with regard to non-approval of plans unauthorised constructions
are undertaken in the locality. However, the CDP 2030 of Cuttack envisages construction of
200 feet wide embankment road which is originating from NH 16 and connecting to Paradip
road if developed then a major portion of land where construction is undertaken may be

protected.
L&\%\ﬁ\v 1\
Tahsildar, Superintending Engineer
Cuttack Sadar Mahanadi South Division
TAHASILDAR
SADAR, CK
33\0 7 | 1M
Asst. Town Planner, CMC Asst. Town Planner, CDA

Assistant Town Planner
Cuttack Municipal Corporation
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ANNEX ORE - U1\

TABLE: Revenue Village wise Factual Status based on the Primary Survey
Status of Govt Land Status of Pvt. Land hstruction over Pvt. Pl Total Land
Revenue Villages |Total Study Ar area affected
S.N [towards River  |area (In h“ Encroache |Land Total no. Land overother |  py River percentage
side Acre) Characteristics 14 ,, affected by |of No.of |Other than|affected by Vacant [over than Overspilled
Pvt.(in  |River Revenue |homeste | Homestea |River Homestead Il-lomeste Homestea | (in Acre)
Acre) Overspilled u:lots ad plot d plots |Overspilled lands ad plot |d plots
1 |sikharpur a2656 |hdensity | ., .0 0 87 | 361 26 0 5 356 3 o 0
urbanised area
2 |Kanhelpur 170113 |High density 0 57750 | 699 209 430 30.320 9 200 40 88.070 51.77146955
urbanised area
3 |Bhadimula 104,000 |-OW density 0.040 4.130 143 58 85 4.660 12 46 16 8.790 8.451923077
urbanised area
No
i 31 0 .80 148 2 136 0.020 . .
4 |Banabidyadharp 189.310 o o 53 1 12 0 o] 53.820 28.42955998
Very Low
5 |Gateirout Patna 432.620 0.300 39.920 926 138 788 20.850 113 25 38 60.770 14.04696963
density area
6 |Total 938.699 11.442 155.6 2303 778 1525 55.85 151 627 97 211.45 22.5258576

SADAR, CUTTACK
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MAP SHOWING CATCHMENT AREA OF RIVER MAHANADI UNDER CHAULIAGANJ & CRRI POLICE STATION

INDEX
771 AREA OF MAHANADI RIVER

/.| CATCHMENT AREA IN MAHANADI RIVER

Z ,% CATCHMENT AREA OF MAHANADI RIVER
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ANNEXORE - X

40
nformation on the land situated inside the embankment road next to the Mahanadi in Unit-26-Sikharpur village.

B Govt. Land

Otherthan : Vacant % ge of

;Types of No. of 1Area was on Homestead Area Drown in | g Building Over constructed over Govt. |Homestead |Area drown
Kisam Plot  Publication | No.of Homested Plot |plot Encrochment |River Course Plot Plot in River
LBandha 2 0.235 2 Nil
Gochar 4 1.348 4 Nil
‘Gharabari 29 14.203 29 8.258 107 5 Nil
\Debasthali 3 0.084 3 0.015 Temple 03 Nil
INayanjori Z; 3.071 7 Nil
|Patita 78 1.388 78 1.204 76 Nil
Rasta 16 1.891 16 Nil
Sadaka 3 2.016 3 . Nil
Smasan 1 1.640 1 0.200 ' 5 Nil
Total 143 25.876 29 114 9.677 191 5 Nil

Pvt. Land
Area of | Area of Vacant

No. of Construction |Otherthan No. of Construction |CONstruction over|Homestead |y .o o

Types of No.of |Area was on |Homested over Homestead |Converted |Area Drown in |gyer otherthan otherthan  |Plot with  [Area drown
Kisam Plot  |Publication |Plot Homestead |plot Area River Course |Homestead land | Homestead Land |Area in River
Bagayata 1 0.358 1 Nil
|Gharabari 3 0.120 Nil
Gharabari-1 2 0.080 2 0.080 Nil
Gharabari-2 | 356 13.871 349 12.903 7(0.968) Nil
Patita 19 1.979 ] 16 0.120 ] 4 0.516 Nil
Rasta 4 0.334 4 Nil
Sadaka 1 0.048 L 1 Nil
,Smasan 1 0.110 1 Nil
Total 384 16.780 13,103 23 0.120 4 0.516 7(0.968) Nil

354
@/TAHM:LDM
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Village-Sikharpur Annexure-A
Kisam was| Land Encroached Area Area | Statusofland | Type of use
Name of The Total | Present on belong| Existin [Towards |[Towards | taken by | {Building/ | {Residential/

Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea |River Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 190 1 0.358 Bagayat Bagayat |Pvt. 0.358 No No No Vacant Open Garage
Unit-26 Sikharpur 749 1/864 | 1.345 |sadak{Road) | Sadak(Road) [Govt. | 1.345 No No NO  lvacant
Unit-26 Sikharpur 150 2 0.025 | Gharabari2 | Gharabari2 |Pvt. 0.025 No No No Vacant
Unit-26 Sikharpur 190 3 0.106 Road Road  |Pvt. 0.106 No No No [Vacant

.{Unit-26 Sikharpur 329 4 0.092 | Gharabari2 | Gharabari2 |Pvt. 0.092 NE Ka No Vacant

Unit-26 Sikharpur 329 5 0.085 | Gharabari2 | Gharabari2 |Pvt. 0.085 he Mo Ne Vacant

Unit-26 Sikharpur 14 6/1030 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No- [Vacant

Unit-26 Sikharpur 190 6 0.010 Patita Patita  |Pvi. No No No

Unit-26 Sikharpur | 660/188 6/2359 | 0.013 Patita Patita  |Pvt. No No No

Unit-26 Sikharpur 660/495 6/2528 | 0.514 Patita Patita Pvt. No No No

Unit-26 Sikharpur | 660/542 6/2556 | 0.040 Patita Patita  |Pvi. No No No Religious structure

S Storied-2  |Educaticnal

Unit-26 Sikharpur 660/813 6/2637 0.278 Patita Patita Pvt. 0.855 No No b ,Gurudwara-1 [institute school
0.945

Unit-26 Sikharpur 190 7 0.193 Road Road Pvt. 0.193 No No No

Unit-26 Sikharpur | 660/188 7/2360 | 0.027 Road Road Pvt. 0.027 No No No Vacant
0.220

Unit-26 Sikharpur 394 8 0.020 | Gharabari 2 | Gharabari 2 |Pvt. No No No

Unit-26 Sikharpur | 660/739 8/2598 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No |ajbestus House

Unit-26 Sikharpur | 660/982 8/8746 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.080 No No No -5 Residential
0.080

ajbestus house

Unit-26 Sikharpur 386 9 0.120 | Gharabari2 | Gharabari 2 |Pvt, 0.120 He No N -7

Unit-26 Sikharpur | 660/964 10 0.005 | Gharabari2 | Gharabari2 |Pvt, No No No

Unit-26 Sikharpur 660/216 10/2381 | 0.038 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 660/217 10/2382 | 0.038 | Gharabari2 | Gharabari2 |Pvt. No No No
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Kisam Land Encroached Area Area |[Status of land | Type of use
Name of The Total | Present wason |belong| Existin [Towards|Towards |taken by | (Building / (Residential/
Village Khata No | Plot No | Area Kisam [31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur | 660/218 10/2383 | 0.038 | Gharabari2 | Gharabari2 |Pvt. No No No 2 Storied-
Unit-26 Sikharpur | 660/219 10/2384 | 0.038 | Gharabari 2 | Gharabari 2 |Pvt. No No No 4,ajbestus
Unit-26 Sikharpur | 660/946 | 10/8714 | 0.005 | Gharabari2 | Gharabari2 |Pvt. 0.162 No No No house-2nos Residential
0.162
Unit-26 Sikharpur 748 11 0.458 | sadak(Road) | sadak(Road) |Govt. | 0.458 | NO No No  lvacant
Unit-26 Sikharpur 748 12 0.218 | Nayanjori Nayanjori |Govt. | 0.218 No No No Vacant
_|Unit-26 Sikharpur 747] 15 0.763 | Nayanjori | Nayanjori |Govt. | 0.763 No No No |Vacant
Unit-26 Sikharpur 747 16 0.125 Bandha Bandha |Govt. | 0.125 No No No |Vacant
Unit-26 Sikharpur 7471 17 | 0.213 | sadak(Road) | sadakiRoad) [Govt. | 0.213 | No No No  lyvacant
Unit-26 Sikharpur 747 18 0.110 Bandha Bandha |Govt. | 0.110 No No No [Vacant
Unit-26 Sikharpur 747 19 0.703 | Nayanjori Nayanjori [Govt. | 0.703 No No No Vacant
Unit-26 Sikharpur 745 23 0.015 | Debastali Debastali |Govt. | 0.015 No No No Temple Kali Mandira
Unit-26 Sikharpur 745 24 0.144 Patita Patita |Govt. | 0.144 No No No vacant
Unit-26 Sikharpur 745 25 1.640 Smasan Smasan |[Govt. | 1.640 No No No 1 Storied-5 commercial Encroached
Unit-26 Sikharpur 190 25/942 | 0.110 Smasan Smasan |Pvt. 0.110 No No No [vacant
temple-2, 1
Storied -8,
No No No ;
ajbestus
‘lUnit-26 Sikharpur 745 26 2.105 | Gharabari2 | Gharabari2 |Govt. | 2.105 house-11 Residential Encroached
Unit-26 Sikharpur 745 733 0.300 | Gharabari2 | Gharabari2 |Govt. | 0.300 No No No [|Vacant
No b No Ajbestus
Unit-26 Sikharpur 744 733/952 | 0.159 | Gharabari2 | Gharabari2 |Govt. | 0.159 house-15 Residential Encroached
N i - Ajbestus . .
-|Unit-26 Sikharpur 745 733/953 | 0.190 | Gharabari2 | Gharabarl2 (Govt. | 0.190 house-7 Residential Encroached
Unit-26 Sikharpur 749 735 1.798 | Gharabari2 | Gharabari2 |Govt. No No No
Unit-26 Sikharpur 744 735/9026 | 0.045 | Gharabari2 | Gharabari2 [Govt. No No No Jaga mission
Unit-26 Sikharpur 744 735/9028 | 0.001 | Gharabari2 | Gharabari2 |Govt. No No No Ajbestus Jaga mission
Unit-26 Sikharpur 744 735/9029 | 0.002 | Gharabari2 | Gharabari2 |Govt. 1.846 No No No house-17 Residential |{Jaga mission
1.846
- @, TAHASILDAR
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Kisam Land Encroached Area Area [Statusofland | Type of use
Name of The Total | Present was on. |belong| Existin [Towards|Towards |takenby | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam [31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
ajbestus
"|Unit-26 Sikharpur 749 735/955 | 0.953 | Gharabari2 | Gharabari2 [Govt. | 0.953 ) Ne NG house-10 Residential
Unit-26 Sikharpur 749 735/954 | 0.502 | Gharabari2 | Gharabari2 |Govt, | 0.502 No No No vacant
‘|Unit-26 Sikharpur 749 737 0.476 | Gharabari 2 | Gharabari 2 |Govt. No No No ajbestus
Unit-26 Sikharpur 744 737/9027 | 0.109 | Gharabari 2 | Gharabari2 |Govt. | 0.580 No No No house-3 Residential |jaga mission
0.585
Unit-26 Sikharpur 748 738 0.095 | Gharabari2 | Gharabari 2 |Govt. No No No
Unit-26 Sikharpur 744 738/9030 | 0.067 | Gharabari 2 | Gharabari2 |Govt. No No No ajbestus jaga mission
Unit-26 Sikharpur 744 738/9031 | 0.074 | Gharabari2 | Gharabari2 |Govt. | 0.236 No No No house-5 Residential |jaga mission
0.236
ajbestus
i : : No No No . 3
Unit-26 Sikharpur 744 738/1024 | 0.841 | Gharabari2 | Gharabari2 |Govt. | 0.841 house-6 Residential
Unit-26 Sikharpur 744 738/1025 | 0.258 | Gharabari 2 | Gharabari2 |Govt. | 0.258 No No No Vacant
Unit-26 Sikharpur 343 738/867 | 0.542 | Gharabari2 | Gharabari2 Pvt. 0.542 No No No Vacant
ajbestus
Unit-26 Sikharpur 749 738/956 | 1.103 | Gharabari 2 | Gharabari2 (Govt. | 1.103 N N o house-5 Residential Encroached
ajbestus
Unit-26 Sikharpur 749 738/957 | 0.316 | Gharabari2 | Gharabari2 |Govt. | 0.316 No Ng No house-5 Residential Encroached
Unit-26 Sikharpur 749 738/958 | 0.515 | Gharabari2 | Gharabari2 [Govt. | 0.515 No No No Vacant
Unit-26 Sikharpur 302 738/959 | 0.180 | Gharabari2 | Gharabari2 |Pvt. 0.180 No No No Vacant
Unit-26 Sikharpur 748 738/960 | 0.207 | Gharabari2 | Gharabari2 |Govt. | 0.207 No No No Vacant
“|Unit-26 Sikharpur 663 739 1.213 | Gharabari 2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/942 | 739/8710 | 0.046 | Gharabari2 | Gharabari2 [Pvt. No No No
Unit-26 Sikharpur 663/2 739/8712 | 0.138 | Gharabari 2 | Gharabari2 |Pvt. No No No
_ |Unit-26 Sikharpur 663/3 739/8713 | 0.102 | Gharabari 2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur 663/4 739/8729 | 0.046 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 663/5 739/8730 | 0.025 | Gharabari 2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 663/88 739/8733 | 0.028 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 663/7 739/8734 | 0.046 | Gharabari2 | Gharabari2 [Pvt. No No No
Unit-26 Sikharpur 663/8 739/8735 | 0.028 | Gharabari2 | Gharabari2 |Pyt. No No No
3 @/ TAHASILDAR
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Kisam | Land Encroached Area Area |Statusof land | Type of use
Name of The Total | Present was on |belong| Existin [Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks

Unit-26 Sikharpur 663/9 739/8738 | 0.046 | Gharabari2 | Gharabari2 |Pvt. No No No
“|Unit-26 Sikharpur 663/10 739/8739 | 0.046 | Gharabari 2. | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur | 663/11 | 739/8740 | 0.046 | Gharabari2 | Gharabari2 |Pvt. No No No
“|unit-26 Sikharpur 663/12 739/8741 | 0.046 | Gharabari 2 | Gharabari 2 |Pvt. No No No

Unit-26 Sikharpur 663/13 | 739/8742 | 0.033 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/14 739/8747 | 0.059 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/15 | 739/8748 | 0.065 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/16 739/8749 | 0.046 | Gharabari 2 | Gharabari 2 |Pvt. No No No

Unit-26 Sikharpur 663/17 | 739/8750 | 0.046 | Gharabari2 | Gharabari2 |Pvt, No No No

Unit-26 Sikharpur 663/18 739/8751 | 0.046 | Gharabari 2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/19 | 739/8752 | 0.030 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/20 | 739/8762 | 0.069 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 663/21 739/8763 | 0.046 | Gharabari 2 | Gharabari2 |Pvt, No No No 3 storied-17,2

Unit-26 Sikharpur | 660/1251 | 739/8915 | 0.018 | Gharabari2 | Gharabari2 |Pvt. No No No Storied -5,4

Unit-26 Sikharpur | 660/1252 | 739/8916 | 0.018 | Gharabari2 | Gharabari2 |Pvt. 2.330 No No No Storied-2 Residential

2.330
Unit-26 Sikharpur 749 740 0.066 Road Road Govt. | 0.066 No No No vacant
Ajbestus

Unit-26 Sikharpur 749 741 0.203 | Gharabari2 | Gharabari2 [Govt. | 0.203 = Ny g house-3 Residential Encroached
-|Unit-26 Sikharpur 749 742 0.060 | Nayanjori | Nayanjori [Govt. | 0.060 No No No vacant

Unit-26 Sikharpur 749 743 0.012 Road Road |Govt. | 0.012 No No No |vacant
“|Unit-26 Sikharpur 749 744 0.825 | Nayanjori | Nayanjori |Govt. | 0.825 No No No vacant

Unit-26 Sikharpur 306 745 0.005 Road Road |Govt. No No No vacant

Unit-26 Sikharpur | 660/175 | 745/2212 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No

Unit-26 Sikharpur 660/2 745/2213 | 0.040 | Gharabari2 | Gharabari2 |Pvt, 0.085 No No No 3 storied-2 Residential
“ 0.085

Unit-26 Sikharpur 138 745/863 | 0.068 | Gharabari2 | Gharabari2 |Pvt. 0.068 No No No 3 storied-2 Residential

Unit-26 Sikharpur 326 745/963 | 0.004 | Gharabari 2 | Gharabari2 |Pvt. 0.004 No No No Vacant

Unit-26 Sikharpur 211 745/979 | 0.022 | Gharabari 2 | Gharabari2 |Pvt. 0.022 No No No 2 storied-1 Residential

Unit-26 Sikharpur | 660/118 | 745/997 | 0.082 | Gharabari2 | Gharabari2 |Pvt, 0.082 No No No 3 storied-2 Residential

4
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present | wason |belong| Existin [Towards|Towards |takenby.| (Building/ | (Residential/ .
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 660/165 746 0.069 | Gharabari2 | Gharabari2 |Pvt. No No No
“|Unit-26 Sikharpur | 660/111 | 746/2302 | 0.035 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/114 | 746/2304 | 0.018 | Gharabari 2 | Gharabari2 [Pvt. No No No
|Unit-26 Sikharpur | 660/115 | 746/2305 | 0.050 | Gharabari2 | Gharabari2 |Pvt. No No No 3 Storied-4,4
Unit-26 Sikharpur | 660/116 | 746/2306 | 0.035 | Gharabari2 | Gharabari2 |Pvt. No No No storied-2 ,2
Unit-26 Sikharpur | 660/164 | 746/2345 | 0.063 | Gharabari2 | Gharabari2 |Pvt. 0.027 No No No storied-1 Residential
0.270
Rahas
No No No Mandap and
Unit-26 Sikharpur 749 747 2.655 | Gharabari 2 | Gharabari2 |Govt, | 2.655 Mandap Garden Encroached
No No i ajbestus
Unit-26 Sikharpur 748 748 0.318 | Gharabari2 | Gharabari2 (Govt. | 0.318 house-3 Residential Encroached
Unit-26 Sikharpur 450 749 0.866 | Gharabari2 | Gharabari 2 [Pvt. 4.402 Ne a8 Ne
Unit-26 Sikharpur 660/17 | 749/2225 | 0.040 | Gharabari1 | Gharabari 1 [Pvt. No No No
Unit-26 Sikharpur | 660/19-D1 | 749/2229 | 0.040 | Gharabari1 | Gharabari1 [Pvt. No No No
Unit-26 Sikharpur | 660/1263 | 749/2230 | 0.100 | Gharabari2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur 660/49 749/2250 | 0.100 | Gharabari 2 | Gharabari 2 [Pvt, No No No
Unit-26 Sikharpur | 660/45-D1 | 749/2261 | 0.040 | Gharabari2 | Gharabari 2 [Pvt. No No No
"|Unit-26 Sikharpur | 660/a6-D1 | 749/2262 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/72 | 749/2272 | 0.060 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur 660/73 749/2273 | 0.060 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/74 749/2274 | 0.080 | Gharabari 2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur 660/76 749/2275 | 0.060 | Gharabari2 | Gharabari2 Pvt. No No No
-|Unit-26 Sikharpur 660/77 | 749/2276 | 0.060 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/78 749/2277 | 0.060 | Gharabari 2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/1407 | 749/2278 | 0.026 | Gharabari2 | Gharabari2 (Pvt. No No No
Unit-26 Sikharpur | 660/1177 | 749/2283 | 0.100 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/89 749/2284 | 0.100 | Gharabari 2 | Gharabari2 |Pvt. No No No
sy @/ TAHASILDAR
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present was on |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto | g Area|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur | 660/1474 | 749/2286 | 0.100 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/91 749/2287 | 0.100 | Gharabari2 | Gharabari 2 |Pyt, No No No
_|Unit-26 Sikharpur | 660/104 | 749/2297 | 0.080 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/105 | 749/2298 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/106 | 749/2299 | 0.040 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur | 660/130 | 749/2316 | 0.060 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/138 | 749/2323 | 0.160 | Gharabari2 | Gharabari2 |Pyt, No No No
Unit-26 Sikharpur | 660/139 | 749/2324 | 0.203 | Gharabari2 | Gharabari 2 |Pvt, No No No
Unit-26 Sikharpur | 660/145 | 749/2329 | 0.160 | Gharabari2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/156 | 749/2341 | 0.160 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/163 749/2344 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/176 | 749/2353 | 0.060 | Gharabari2 | Gharabari2 [Pvt. No No No
Unit-26 Sikharpur | 660/200-D1 | 749/2369 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. No Np i
Unit-26 Sikharpur | 660/208 | 749/2375 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/220 | 749/2386 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/221 | 749/2387 | 0.040 | Gharabari 2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/222 749/2388 | 0.030 | Gharabari 2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/223 | 749/2389 | 0.030 | Gharabari2 | Gharabari2 |Pvt. No No No
" |Unit-26 Sikharpur 660/224 749/2390 | 0.050 | Gharabari2 | Gharabari2 |Pvt. No No No
_|Unit-26 Sikharpur | 660/225 | 749/2391 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/226 | 749/2392 | 0.040 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur | 660/227 | 749/2393 | 0.040 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur | 660/228 | 749/2394 | 0.040 | Gharabari2 | Gharabari2 |Pvt, No No No
* |Unit-26 Sikharpur | 660/1459 | 749/2395 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/230 | 749/2396 | 0.040 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/285 | 749/2426 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1327 | 749/2449 | 0.030 | Gharabari2 | Gharabari2 |Put. No No No
Unit-26 Sikharpur | 660/332 | 749/2450 | 0.056 | Gharabari2 | Gharabari2 |Pvt, No No No
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present was on |belong| Existin [Towards|Towards |taken by | (Building/ | (Residential/ .
Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur | 660/333 | 749/2451 | 0.100 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/403 | 749/2475 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
|Unit-26 Sikharpur 660/404 | 749/2476 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1393 | 749/2523 | 0.100 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/522 | 749/2543 | 0.040 | Gharabari2 | Gharabari2 |Pvt, No No No
- |Unit-26 Sikharpur 660/537 | 749/2553 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur 660/691 749/2568 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. No No No
"|Unit-26 Sikharpur | 660/803 | 749/2634 | 0.036 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur 660/715 749/2682 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/429 | 749/2686 | 0.030 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/980 | 749/8745 | 0.052 | Gharabari2 | Gharabari2 |Pvt, No No No
Unit-26 Sikharpur | 660/1322 | 749/8779 | 0.043 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1056 | 749/8792 | 0.020 | Gharabari2 | Gharabari2 [Pvt. No No No
Unit-26 Sikharpur | 660/1091 | 749/8815 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1199 | 749/8882 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1272 | 749/8922 | 0.014 | Gharabari 2 | Gharabari 2 |Pvt. No No No
Unit-26 Sikharpur | 660/1317 | 749/8938 | 0.030 | Gharabari2 | Gharabari2 |Pvt. No No No
Unit-26 Sikharpur | 660/1331 | 749/8945 | 0.080 | Gharabari2 | Gharabari2 [Pvt. No No No
|Unit-26 Sikharpur | 660/1362 | 749/8965 | 0.007 | Gharabari2 | Gharabari2 |Pvt. No No No 4 storied-41,5
Unit-26 Sikharpur | 660/1376 | 749/8971 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No storied -6,3
1Unit-26 Sikharpur | 660/1413 | 749/8987 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No Ne storied-21,2 | Residential,co
Unit-26 Sikharpur | 660/1456 | 749/9010 | 0.020 | Gharabari2 | Gharabari2 |Pvt. No No No storied-12 mmercial
- 4.402
‘ No er K ajbestus
Unit-26 Sikharpur 748 750 0.610 | Gharabari2 | Gharabari2 |Govt. | 0.610 house-7 Residential Encroached
Unit-26 Sikharpur 745 751 0.227 Road Road  (Govt. | 0.227 No No No Vacant
Unit-26 Sikharpur 748 752 0.431 | Nayanjori | Nayanjori |Govt. | 0.431 No No No Vacant
Unit-26 Sikharpur 745 753 0.148 Road Road |Govt. | 0.148 No No No Vacant
Unit-26 Sikharpur 745 754 0.218 Road Road Govt. | 0.218 No No No Vacant
) TAHASILDAR
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present | wason |belong| Existin |Towards|Towards |takenby | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks

Unit-26 Sikharpur 746 755 0.188 Gochar Gochar [(Govt. | 0.188 No No No Vacant

" |Unit-26 Sikharpur 654 755/1148 | 0.014 | Gharabari2 | Gharabari2 |Pvt. 0.014 No No No 1 store -1 residential

|Unit-26 Sikharpur 520 755/1178 | 0.011 | Gharabari2 | Gharabari2 |Pvt. 0.011 No No No 1 store -1 residential
Unit-26 Sikharpur 411 755/1184 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 store -1 residential
Unit-26 Sikharpur 438 755/1185 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 store -1 residential
Unit-26 Sikharpur 79 755/1186 | 0.015 | Gharabari 2 | Gharabari 2 [Pvt. 0.015 No No No 1 store -1 residential
Unit-26 Sikharpur 518 755/1187 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 store -1 residential
Unit-26 Sikharpur 623 755/1188 | 0.009 | Gharabari2 | Gharabari2 [Pvt. 0.009 No No No 1 store -1 residential
Unit-26 Sikharpur 23 755/1189 | 0.009 | Gharabari2 | Gharabari 2 |Pvt. 0.009 No No No 1 store -1 residential
Unit-26 Sikharpur 107 755/1190 | 0.010 | Gharabari2 | Gharabari2 |Pvt. 0.010 No No No 1 store -1 residential
Unit-26 Sikharpur 189 755/1191 | 0.024 | Gharabari 2 | Gharabari 2 |Pvt, 0.024 No No No 1 store -1 residential
Unit-26 Sikharpur 66 755/1192 | 0.025 | Gharabari2 | Gharabari2 |Pvt. 0.025 No No No 1 store -1 residential
Unit-26 Sikharpur 19 755/1193 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1store-1 residential
Unit-26 Sikharpur 109 755/1194 | 0.068 | Gharabari2 | Gharabari2 |Pvt, 0.068 No No No 1 store -1 residential
Unit-26 Sikharpur 745 755/1195 | 0.046 | Gharabari2 | Gharabari2 |Govt. | 0.046 No No No 1store -1 Bhagabata ghara
Unit-26 Sikharpur 203 755/1196 | 0.026 | Gharabari 2 | Gharabari 2 |Pvt, 0.026 No No No 1 store -1 Residential
Unit-26 Sikharpur 458 755/1197 | 0.026 | Gharabari 2 | Gharabari 2 |Pvt, 0.026 No No No 1 store -1 Residential
Unit-26 Sikharpur 575 755/1198 | 0.011 | Gharabari2 | Gharabari 2 |Pyt. 0.011 No No No 1 store -1 Residential
Unit-26 Sikharpur 76 755/1199 | 0.026 | Gharabari2 | Gharabari2 |Pvt. 0.026 No No No 1 store -1 Residential

" |Unit-26 Sikharpur 452 755/1200 | 0.025 | Gharabari2 | Gharabari2 |Pvt. 0.025 No No No 1 store -1 Residential
Unit-26 Sikharpur 263 755/1201 | 0.026 | Gharabari2 | Gharabari2 |Pvt. 0.026 No No No 1 store -1 Residential

"|Unit-26 Sikharpur 551 755/1202 | 0.010 | Gharabari2 | Gharabari2 |Pvt. 0.010 No No No 1 store -1 Residential
Unit-26 Sikharpur 448 755/1203 | 0.026 | Gharabari2 | Gharabari 2 |Pvt. 0.026 No No No 1 store -1 Residential
Unit-26 Sikharpur 303 755/1204 | 0.016 | Gharabari2 | Gharabari2 |Pvt, 0.016 No No No 1 store -1 Residential

. |Unit-26 Sikharpur 93 755/1205 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 store -1 Residential
Unit-26 Sikharpur 335 755/1206 | 0.017 | Gharabari2 | Gharabari 2 |Pvt. 0.017 No No No 1 store -1 Residential
Unit-26 Sikharpur 356 755/1207 | 0.016 | Gharabari2 | Gharabari2 |Pvt. 0.016 No No No 1 store -1 Residential
Unit-26 Sikharpur 86 755/1208 | 0.018 | Gharabari 2 | Gharabari2 (Pvt. 0.018 No No No 1 store -1 Residential
Unit-26 Sikharpur 367 755/1209 | 0.018 | Gharabari2 | Gharabari2 |Pvt. 0.018 No No No 1 store -1 Residential
Unit-26 Sikharpur 646 755/1210 | 0.018 | Gharabari2 | Gharabari2 |Pvt, 0.018 No No No 1 store -1 Residential
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present wason |belong| Existin [Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam [31.05.199( sto |gArea|River |Road River Vacant) if Commercial) Remarks

Unit-26 Sikharpur 222 755/1211 | 0.046 | Gharabari2 | Gharabari 2 |Pvt, 0.046 No No No 1 store -1 Residential

" |Unit-26 Sikharpur 293 755/1212 | 0.029 | Gharabari2 | Gharabari2 |Pvt. 0.029 No No No 1 store -1 Residential
Unit-26 Sikharpur 589 755/1213 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 store -1 Residential

“{unit-26 Sikharpur 175 755/1214 | 0.009 | Gharabari 2 | Gharabari 2 |Pvt. 0.009 No No No 1 store -1 Residential
Unit-26 Sikharpur 542 755/1215 | 0.009 | Gharabari2 | Gharabari 2 |Pvt. 0.009 No No No 1 store -1 Residential
Unit-26 Sikharpur 630 755/1216 | 0.009 | Gharabari2 | Gharabari 2 |Pvt. 0.009 No No No 1 store -1 Residential
Unit-26 Sikharpur | 660/325 | 755/1217 | 0.015 | Gharabari2 | Gharabari 2 [Pvt. 0.015 No No No 1 store -1 Residential
Unit-26 Sikharpur 628 755/1218 | 0.032 | Gharabari2 | Gharabari2 |Pvt. 0.032 No No No 1 store -1 Residential
Unit-26 Sikharpur 114 755/1219 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 store -1 Residential
Unit-26 Sikharpur 383 755/1220 | 0.015 | Gharabari 2 | Gharabari2 |Pvt. 0.015 No No No 1 store -1 Residential
Unit-26 Sikharpur 600 755/1221 | 0.010 | Gharabari 2 | Gharabari 2 |Pvt, 0.010 No No No 1 store -1 Residential
Unit-26 Sikharpur 602 755/1222 | 0.011 | Gharabari2 | Gharabari 2 |Pvt, 0.011 No No No 1store -1 Residential
Unit-26 Sikharpur 299 755/1223 | 0.010 | Gharabari2 | Gharabari2 |Pvt. 0.010 No No No 1 store -1 Residential
Unit-26 Sikharpur 485 755/1224 | 0.009 | Gharabari 2 | Gharabari2 Pvt. 0.009 No No No 1 store -1 Residential
Unit-26 Sikharpur 655 755/1225 | 0.013 | Gharabari 2 | Gharabari 2 |Pvt. 0.013 No No No 1 store -1 Residential
Unit-26 Sikharpur 472 755/1226 | 0.013 | Gharabari2 | Gharabari2 |Pvt. 0.013 No No No 1 store -1 Residential
Unit-26 Sikharpur 282 755/1227 | 0.013 | Gharabari2 | Gharabari 2 |Pvt. 0.013 No No No 1 store -1 Residential
Unit-26 Sikharpur 497 755/1228 | 0.011 | Gharabari 2 | Gharabari 2 |Pvt. 0.011 No No No 1 store -1 Residential
Unit-26 Sikharpur 579 755/1229 | 0.011 | Gharabari2 | Gharabari2 |Pvt. 0.011 No No No 1 store -1 Residential

- |Unit-26 Sikharpur 212 755/1230 | 0.011 | Gharabari2 | Gharabari2 |Pvt. 0.011 No No No 1 store -1 Residential
Unit-26 Sikharpur 128 755/1231 | 0.016 | Gharabari 2 | Gharabari 2 |Pvt. 0.016 No No No 1 store -1 Residential

" |Unit-26 Sikharpur 503 755/1232 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 store -1 Residential
Unit-26 Sikharpur 384 755/1233 | 0.028 | Gharabari2 | Gharabari2 |Pvt. 0.028 No No No 1 store -1 Residential
Unit-26 Sikharpur 745 755/1234 | 0.081 | Gharabari2 | Gharabari 2 |Govt. | 0.081 No No No 1 Storied-1 Residential Gandhi Bhaban
Unit-26 Sikharpur | 660/1094 | 755/1235 | 0.033 | Gharabari2 | Gharabari2 |pvt. 0.033 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 318 755/1236 | 0.010 | Gharabari2 | Gharabari 2 |pvt. 0.010 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 41 755/1237 | 0.008 | Gharabari2 | Gharabari2 |pvt. 0.008 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 482 755/1238 | 0.008 | Gharabari 2 | Gharabari2 |pvt. 0.008 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 537 755/1239 | 0.012 | Gharabari 2 | Gharabari2 |pvt. 0.012 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 644 755/1240 | 0.010 | Gharabari2 | Gharabari2 |pvt. 0.010 No No No 1 Storied-1 Residential
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present | wason |belong| Existin |[Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199( sto |gArea|River [Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 608 755/1241 | 0.010 | Gharabari2 | Gharabari2 |pvt. 0.010 No No No 1 Storied-1 Residential
" |Unit-26 Sikharpur 606 755/1242 | 0.040 | Gharabari2 | Gharabari2 [pvt. 0.030 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 18 755/1243 | 0.038 | Gharabari2 | Gharabari2 |pvt. 0.038 No No No 1 Storied-1 Residential
"[Unit-26 Sikharpur 307 755/1244 | 0.040 | Gharabariz | Gharabari2 |pvt. 0.040 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 366 755/1245 | 0.040 | Gharabari2 | Gharabari2 |pvt. 0.040 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 305 755/1246 | 0.016 | Gharabari2 | Gharabari2 |pvt. 0.016 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 262 755/1247 | 0.019 | Gharabari2 | Gharabari2 |pvt. 0.019 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 437 755/1248 | 0.015 | Gharabari2 | Gharabari2 |pvt. 0.015 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 59 755/1249 | 0.014 | Gharabari2 | Gharabari 2 |pvt. 0.014 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 2 755/1250 | 0.083 | Gharabari2 | Gharabari2 |pvt. 0.083 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 746 755/1251 | 0.145 | Gharabari2 | Gharabari2 |Govt. | 0.145 No No No 1 Storied-1 Residential Encroached
Unit-26 Sikharpur 541 755/1252 | 0.022 | Gharabari2 | Gharabari2 |pvt. 0.022 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 120 755/1253 | 0.014 | Gharabari2 | Gharabari2 |pvt. 0.014 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 525 755/1254 | 0.015 | Gharabari 2 | Gharabari2 |pvt. 0.015 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 91 755/1255 | 0.021 | Gharabari 2 | Gharabari2 |pvt. 0.021 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 427 755/1256 | 0.040 | Gharabari2 | Gharabari 2 |pvt. 0.040 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 512 755/1257 | 0.040 | Gharabari2 | Gharabari2 [pvt. 0.040 No No No 1 Storied-1 Residential
Unit-26 Sikharpur | 660/1371 | 755/1258 | 0.031 | Gharabari2 | Gharabari2 |pvt. 0.031 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 605 755/1259 | 0.031 | Gharabari2 | Gharabari2 |pvt. 0.031 No No No 1 Storied-1 Residential
-|Unit-26 Sikharpur 746 755/1260 | 0.004 Patita Patita  |Govt. | 0.004 No No No |1 Storied-1 Residential Encroached
Unit-26 Sikharpur 745 755/1261 | 0.013 Road Road |Govt. | 0.013 No No No |Vacant
‘|Unit-26 Sikharpur 271 755/1262 | 0.023 | Gharabari2 | Gharabari2 |Pvt. 0.023 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 399 755/1263 | 0.031 | Gharabari2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 622 755/1264 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 Storied-1 Residential
_|Unit-26 Sikharpur 185 755/1265 | 0.040 | Gharabari2 | Gharabari2 |Pvt, 0.040 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 163 755/1266 | 0.031 | Gharabari2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 620 755/1267 | 0.012 | Gharabari2 | Gharabari 2 |Pvt, 0.012 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 574 755/1268 | 0.035 | Gharabari2 | Gharabari2 |Pvt, 0.035 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 116 755/1269 | 0.013 | Gharabari2 | Gharabari2 |Pvt. 0.013 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 540 755/1270 | 0.035 | Gharabari2 | Gharabari2 |Pyt. 0.035 No No No 1 Storied-1 Residential
Ch ®/ TAHASILDAR
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Kisam Land Encroached Area Area Status of land | Type of use
Name of The Total | Present was on |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam [31.05.199| sto | gArea|River |Road River Vacant) if Commercial) Remarks
_|Unit-26 Sikharpur 583 755/1271 | 0.004 | Gharabari2 | Gharabari2 [Pvt. 0.004 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 235 755/1272 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 Storied-1 Residential
-{Unit-26 Sikharpur 291 755/1273 | 0.030 | Gharabari2 | Gharabari2 |Pvt, 0.030 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 130 755/1274 | 0.032 | Gharabari2 | Gharabari2 |Pvt. 0.032 No No No 1 Storied-1 Residential
Unit-26 Sikharpur 745 755/1275 | 0.011 Road Road Govt. | 0.011 No No No Vacant
Unit-26 Sikharpur 531 755/1276 | 0.032 | Gharabari2 | Gharabari2 |Pvt. 0.032 No No No 1 Storied-1 residential
Unit-26 Sikharpur 475 755/1277 | 0.018 | Gharabari2 | Gharabari2 |Pvt, 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 755/1394 | 0.029 Patita pPatita |Govt. | 0.029 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1395 | 0.009 Patita Patita [Gowt. | 0.009 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1396 | 0.023 Patita Patita |Govt. | 0.023 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1397 | 0.011 Patita Patita [Gowvt. | 0.011 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1398 | 0.004 Patita Patita [Govt. | 0.004 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1399 | 0.015 Patita Patita [Gowt. | 0.015 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1400 | 0.006 Patita Patita |Govt. | 0.006 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1401 | 0.003 Patita Patita |Govt. | 0.003 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1402 | 0.012 Patita Patita |Govt. | 0.012 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1403 | 0.017 Patita Patita [Govt. | 0.017 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1404 | 0.005 Patita Patita |Govt. | 0.005 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1405 | 0.004 Patita Patita [Govt. | 0.004 No No No 1 Storied-1 residential Encroached
" |Unit-26 Sikharpur 746 755/1406 | 0.020 Patita Patita |Govt. | 0.020 No No No 1 Storied-1 residential Encroached
_|Unit-26 Sikharpur 746 755/1407 | 0.003 Patita Patita |Govt. | 0.003 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1408 | 0.005 Patita Patita |Govt. | 0.005 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1409 | 0.006 Patita Patita [Govt. | 0.006 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1410 | 0.011 Patita Patita |Govt. | 0.011 No No No 1 Storied-1 residential Encroached
- |Unit-26 Sikharpur 746 755/1411 | 0.050 Patita Patita [Govt. | 0.050 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1412 | 0.032 Patita Patita [Govt. | 0.032 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1413 | 0.009 Patita Patita |Govt. | 0.009 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1414 | 0.016 Patita Patita |Govt. | 0.016 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1415 | 0.036 Patita Patita |Govt., | 0.036 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1416 | 0.007 Patita Patita  |Govt. | 0.007 No No No 1 Storied-1 residential Encroached
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present was on |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 746 755/1417 | 0.003 Patita Patita [Govt. | 0.003 No No No 1 Storied-1 residential Encroached
. |Unit-26 Sikharpur 746 755/1418 | 0.009 Patita Patita |Govt. | 0.009 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1419 | 0.003 Patita Patita |Govt. | 0.003 No No No |1 Storied-1 residential Encroached
|Unit-26 Sikharpur 746 755/1420 | 0.004 Patita Patita |Govt. | 0.004 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1421 | 0.010 Patita Patita |Govt. | 0.010 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1422 | 0.037 Patita Patita |Govt. | 0.037 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1423 | 0.027 Patita Patita |Govt. | 0.027 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1424 | 0.021 Patita Patita [Govt. | 0.021 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1425 | 0.021 Patita Patita |Govt. | 0.021 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1426 | 0.007 Patita Patita |Govt. | 0.007 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1427 | 0.032 Patita Patita [Govt. | 0.032 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1456 | 0.005 Patita Patita |Govt. | 0.005 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1457 | 0.003 Patita Patita |Govt. | 0.003 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 755/1458 | 0.002 Patita Patita |[Govt. | 0.002 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur | 660/1107 | 755/8826 | 0.050 | Gharabari2 | Gharabari2 |Pvt. 0.050 No No No |1 Storied-1 residential
Unit-26 Sikharpur | 660/1333 | 755/8947 | 0.020 | Gharabari2 | Gharabari2 |Pvt, 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 599 756 0.022 | Gharabari2 | Gharabari2 |Pvt. 0.022 No No No 1 Storied-1 residential
Unit-26 Sikharpur 514 756/1183 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur 65 757 0.040 | Gharabari 2 | Gharabari 2 |Pvt. 0.040 No No No 1 Storied-1 residential
|Unit-26 Sikharpur 192 757/1176 | 0.018 | Gharabari2 | Gharabari 2 |Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 49 757/1177 | 0.040 | Gharabari2 | Gharabari 2 |Pvt. 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 161 757/1179 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur a7 757/1180 | 0.011 | Gharabari2 | Gharabari2 [Pvt. 0.011 No No No 1 Storied-1 residential
- |Unit-26 Sikharpur 164 757/1181 | 0.014 | Gharabari2 | Gharabari2 |Pvt, 0.014 No No No 1 Storied-1 residential
Unit-26 Sikharpur 648 757/1182 | 0.011 | Gharabari 2 | Gharabari 2 |Pvt. 0.011 No No No 1 Storied-1 residential
‘|Unit-26 Sikharpur 499 757/1278 | 0.107 | Gharabari2 | Gharabari2 |Pvt. 0.107 No No No 1 Storied-1 residential
Unit-26 Sikharpur 124 757/1279 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 558 757/1280 | 0.017 | Gharabari2 | Gharabari2 |Pvt, 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur 558 757/1281 | 0.008 Road Road Pvt. 0.008 No No No Vacant
Unit-26 Sikharpur 570 757/1282 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present | wason |belong| Existin [Towards|Towards |takenby | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea|River [Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 490 757/1283 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 195 757/1284 | 0.019 | Gharabari2 | Gharabari2 |Pvt. 0.019 No No No |1 Storied-1 residential
Unit-26 Sikharpur 471 757/1285 | 0.034 | Gharabari2 | Gharabari2 |Pvt. 0.034 No No No 1 Storied-1 residential
" |Unit-26 Sikharpur 571 757/1286 | 0.031 | Gharabari 2 | Gharabari 2 |Pvt, 0.031 No No No 1 Storied-1 residential
Unit-26 Sikharpur 493 757/1287 | 0.034 | Gharabari2 | Gharabari2 [Pvt. 0.034 No No No |1 Storied-1 residential
Unit-26 Sikharpur 746 757/1392 | 0.011 Patita Patita [Govt. | 0.011 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 757/1393 | 0.014 Patita Patita |Govt. | 0.014 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 757/1428 | 0.037 Patita Patita |Govt. | 0.037 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 757/1429 | 0.020 Patita Patita |Govt. | 0.020 No No No |1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 757/1454 | 0.056 Patita Patita [Govt. | 0.056 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 757/1459 | 0.005 Patita Patita [(Govt. | 0.005 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 745 758 0.184 Road Road  |Govt. | 0.184 No No No [Vacant
Unit-26 Sikharpur 746 759 0.618 Gochar Gochar |Govt. | 0.618 No No No Vacant
Unit-26 Sikharpur 30 759/1147 | 0.012 | Gharabari 2 | Gharabari 2 |Pvt. 0.012 No No No 1 Storied-1 residential
Unit-26 Sikharpur 277 759/1149 | 0.014 | Gharabari2 | Gharabari 2 |Pvt. 0.014 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1436 | 759/1150 | 0.019 | Gharabari2 | Gharabari 2 [Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 54 759/1151 | 0.014 | Gharabari2 | Gharabari2 |Pvt. 0.014 No No No |1 Storied-1 residential
Unit-26 Sikharpur 173 759/1152 | 0.017 | Gharabari2 | Gharabari2 |Pvt. 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur 32 759/1153 | 0.016 | Gharabari2 | Gharabari2 |Pvt. 0.016 No No No |1 Storied-1 residential
- |Unit-26 Sikharpur 210 759/1154 | 0.024 | Gharabari 2 | Gharabari 2 |Pvt. 0.024 No No No 1 Storied-1 residential
Unit-26 Sikharpur 20 759/1155 | 0.038 | Gharabari2 | Gharabari 2 |Pvt, 0.038 No No No 1 Storied-1 residential
" |Unit-26 Sikharpur 502 759/1156 | 0.016 | Gharabari2 | Gharabari 2 |Pvt, 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 618 759/1157 | 0.018 | Gharabari2 | Gharabari 2 |Pvt, 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 214 759/1158 | 0.018 | Gharabari 2 | Gharabari2 |Pvt. 0.018 No No No 1 Storied-1 residential
_ |Unit-26 Sikharpur 33 759/1159 | 0.018 | Gharabari 2 | Gharabari2 |Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 616 759/1160 | 0.016 | Gharabari2 | Gharabari2 [Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 92 759/1161 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 319 759/1162 | 0.031 | Gharabari2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 residential
Unit-26 Sikharpur 42 759/1163 | 0.018 | Gharabari2 | Gharabari2 |Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 658 759/1164 | 0.025 | Gharabari2 | Gharabari2 |Pvt. 0.025 No No No 1 Storied-1 residential
)
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Kisam Land Encroached Area Area |Status ofland | Type of use
Name of The Total | Present wason |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks

Unit-26 Sikharpur 402 759/1165 | 0.030 | Gharabari2 | Gharabari2 |Pvt, 0.030 No No No 1 Storied-1 residential

" |Unit-26 Sikharpur 603 759/1166 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 Storied-1 residential

_|Unit-26 Sikharpur 400 759/1167 | 0.024 | Gharabari2 | Gharabari2 |Pvt. 0.024 No No No 1 Storied-1 residential
Unit-26 Sikharpur 264 759/1168 | 0.021 | Gharabari2 | Gharabari2 |Pvt. 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 312 759/1169 | 0.026 | Gharabari 2 | Gharabari 2 |Pvt. 0.026 No No No 1 Storied-1 residential
Unit-26 Sikharpur 588 759/1170 | 0.026 | Gharabari2 | Gharabari2 |Pvt. 0.026 No No No 1 Storied-1 residential
Unit-26 Sikharpur 480 759/1171 | 0.022 | Gharabari2 | Gharabari2 |Pvt. 0.022 No No No 1 Storied-1 residential
Unit-26 Sikharpur 412 759/1172 | 0.020 | Gharabari2 | Gharabari2 |Pyt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 388 759/1173 | 0.016 | Gharabari 2 | Gharabari2 |Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 67 759/1174 | 0.029 | Gharabari2 | Gharabari2 |Pvt. 0.029 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1311 | 759/1175 | 0.025 | Gharabari2 | Gharabari2 |Pvt. 0.025 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 759/1391 | 0.027 Patita Patita [Govt. | 0.027 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 759/1455 | 0.008 Patita Patita [Govt. | 0.008 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 760 0.130 Road Road Govt. | 0.130 No No No Vacant
Unit-26 Sikharpur S6 760/1375 | 0.021 | Gharabari2 | Gharabari2 |Pvt. 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 524 760/1376 | 0.020 | Gharabari2 | Gharabari 2 |Pvt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 449 760/1377 | 0.019 | Gharabari2 | Gharabari2 |Pvt. 0.019 No No No 1 Storied-1 residential
Unit-26 Sikharpur 586 760/1378 | 0.024 | Gharabari2 | Gharabari2 |Pvt. 0.024 No No No 1 Storied-1 residential
Unit-26 Sikharpur 180 760/1379 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential

- |Unit-26 Sikharpur 530 760/1380 | 0.016 | Gharabari2 | Gharabari2 |Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 481 760/1381 | 0.014 | Gharabari2 | Gharabari2 |Pvt. 0.014 No No No 1 Storied-1 residential

" |Unit-26 Sikharpur 51 760/1382 | 0.031 | Gharabari 2 | Gharabari 2 |Pvt. 0.031 No No No 1 Storied-1 residential
Unit-26 Sikharpur 660 760/1383 | 0.031 | Gharabari2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 residential
Unit-26 Sikharpur 484 760/1384 | 0.012 | Gharabari 2 | Gharabari 2 |Pvt. 0.012 No No No 1 Storied-1 residential

. |Unit-26 Sikharpur 204 760/1385 | 0.021 | Gharabari 2 | Gharabari 2 |Pvt. 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 265 760/1386 | 0.037 | Gharabari 2 | Gharabari 2 |Pvt. 0.037 No No No 1 Storied-1 residential
Unit-26 Sikharpur 474 760/1387 | 0.035 | Gharabari2 | Gharabari2 |Pvt, 0.035 No No No 1 Storied-1 residential
Unit-26 Sikharpur 474 761 0.048 | Sadak(Road) | Sadak(Road) | Pvt. 0.048 No No NO  lyacant
Unit-26 Sikharpur 553 762 0.040 | Gharabari2 | Gharabari 2 |Pvt, 0.040 No No No 1 Storied-1 residential
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Kisam Land Encroached Area Area |Status of land | Type of use
Name of The Total | Present wason |belong| Existin |[Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River [Road River Vacant) if Commercial) Remarks
. |Unit-26 Sikharpur 746 762/1463 | 0.010 Patita Patita |[Govt. | 0.010 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 745 763 0.118 Road Road Govt. | 0.118 No No No Vacant
-|Unit-26 Sikharpur 745 764 0.016 Road Road Govt. | 0.016 No No No Vacant
Unit-26 Sikharpur 283 7641357 | 0.038 | Gharabari2 | Gharabari 2 |Pvt. 0.038 No No No 1 Storied-1 residential
Unit-26 Sikharpur 125 764/1358 | 0.040 | Gharabari2 | Gharabari 2 |Pvt, 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 223 764/1359 | 0.020 | Gharabari2 | Gharabari 2 Pvt, 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 629 764/1360 | 0.019 | Gharabari 2 | Gharabari 2 |Pvt. 0.019 No No No 1 Storied-1 residential
Unit-26 Sikharpur 569 764/1361 | 0.019 | Gharabari2 | Gharabari 2 |Pvt. 0.019 No No No 1 Storied-1 residential
Unit-26 Sikharpur 308 764/1362 | 0.012 | Gharabari 2 | Gharabari 2 |Pvt. 0.012 No No No 1 Storied-1 residential
Unit-26 Sikharpur 360 764/1363 | 0.013 | Gharabari2 | Gharabari 2 [Pvt, 0.013 No No No 1 Storied-1 residential
Unit-26 Sikharpur 70 764/1364 | 0.008 | Gharabari2 | Gharabari2 |Pvt, 0.008 No No No 1 Storied-1 residential
Unit-26 Sikharpur 270 764/1365 | 0.008 | Gharabari2 | Gharabari2 |Pvt. 0.008 No No No 1 Storied-1 residential
Unit-26 Sikharpur 252 764/1366 | 0.008 | Gharabari2 | Gharabari 2 |Pvt. 0.008 No No No 1 Storied-1 residential
Unit-26 Sikharpur 465 764/1367 | 0.008 | Gharabari2 | Gharabari2 |Pvt. 0.008 No No No 1 Storied-1 residential
Unit-26 Sikharpur 510 764/1368 | 0.009 | Gharabari2 | Gharabari2 |Pvt, 0.009 No No No 1 Storied-1 residential
Unit-26 Sikharpur 155 764/1369 | 0.012 | Gharabari 2 | Gharabari2 |Pvt. 0.012 No No No 1 Storied-1 residential
Unit-26 Sikharpur 432 764/1370 | 0.030 | Gharabari2 | Gharabari 2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 213 764/1371 | 0.022 | Gharabari2 | Gharabari 2 |Pvt. 0.022 No No No 1 Storied-1 residential
Unit-26 Sikharpur 90 764/1372 | 0.029 | Gharabari2 | Gharabari2 [Pvt, 0.029 No No No 1 Storied-1 residential
Unit-26 Sikharpur 522 764/1373 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
. {Unit-26 Sikharpur 464 764/1374 | 0.031 | Gharabari2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 764/1449 | 0.005 Patita Patita |Govt. | 0.005 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 764/1450 | 0.027 Patita Patita [Govt. | 0.027 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 764/1451 | 0.010 Patita Patita [Govt. | 0.010 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 764/1452 | 0.006 Patita Patita |[Govt. | 0.006 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 745 765 0.524 Road Road Govt. | 0.524 No No No Vacant
Unit-26 Sikharpur 607 766 0.030 | Gharabari2 | Gharabari 2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 766/1288 | 0.018 Patita Patita |Govt. | 0.018 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 133 766/1289 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 113 766/1290 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
TAHASILDAR



60

56

39

gADAR, CUTTACK

Kisam Land Encroached Area Area Status of land | Type of use
Name of The Total | Present was on [belong| Existin [Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea |River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 545 766/1291 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
" [unit-26 Sikharpur 645 766/1292 | 0.030 | Gharabari2 | Gharabari2 |Pvt, 0.030 No No No 1 Storied-1 residential
.|Unit-26 Sikharpur 16 766/1293 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1303 | 766/1294 | 0.018 | Gharabari2 | Gharabari2 |Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 392 766/1295 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur 401 766/1296 | 0.017 | Gharabari2 | Gharabari2 |Pvt, 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur 451 766/1297 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur 483 766/1298 | 0.017 | Gharabari2 | Gharabari2 |Pvt, 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur 275 766/1299 | 0.019 | Gharabari2 | Gharabari2 |Pvt, 0.019 No No No 1 Storied-1 residential
Unit-26 Sikharpur 198 766/1300 | 0.021 | Gharabari2 | Gharabari2 |Pvt, 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 126 766/1301 | 0.018 | Gharabari2 | Gharabari 2 |Pvt, 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/664 | 766/1302 | 0.021 | Gharabari2 | Gharabari2 [Pvt. 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 387 766/1303 | 0.040 | Gharabari2 | Gharabari2 |Pvt, 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 745 766/1304 | 0.056 Road Road Govt. | 0.056 No No No Vacant
Unit-26 Sikharpur 498 766/1305 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 206 766/1306 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 304 766/1307 | 0.028 | Gharabari2 | Gharabari2 |Pvt. 0.028 No No No 1 Storied-1 residential
Unit-26 Sikharpur 580 766/1308 | 0.030 | Gharabari2 | Gharabari2 |Pvt, 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 372 766/1309 | 0.012 | Gharabari2 | Gharabari2 |Pvt. 0.012 No No No 1 Storied-1 residential
Unit-26 Sikharpur 167 766/1310 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 255 766/1311 | 0.028 | Gharabari2 | Gharabari2 |Pvt. 0.028 No No No 1 Storied-1 residential
“[unit-26 Sikharpur 619 766/1312 | 0.027 | Gharabari2 | Gharabari2 |Pvt. 0.027 No No No 1 Storied-1 residential
Unit-26 Sikharpur 129 766/1313 | 0.030 | Gharabari2 | Gharabari2 |Pvt. 0.030 No No No 1 Storied-1 residential
Unit-26 Sikharpur 647 766/1314 | 0.031 | Gharabari 2 | Gharabari2 |Pvt. 0.031 No No No 1 Storied-1 residential
- |Unit-26 Sikharpur 509 766/1315 | 0.026 | Gharabari2 | Gharabari2 |Pvt, 0.026 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 766/1316 | 0.033 Patita Patita |Govt. | 0.033 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 373 766/1317 | 0.040 | Gharabari2 | Gharabari2 |Pvt, 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 766/1430 | 0.016 Patita Patita |Govt. | 0.016 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1431 | 0.018 Patita Patita |Govt. | 0.018 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1432 | 0.005 Patita Patita |Govt. | 0.005 No No No 1 Storied-1 residential Encroached
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Kisam Land Encroached Area Area [Statusofland | Type of use
Name of The Total | Present | wason |belong| Existin [Towards|Towards |taken by | .(Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto | g Area|River [Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 746 766/1433 | 0.025 Patita Patita |Govt. | 0.025 No No No 1 Storied-1 residential Encroached
" [Unit-26 Sikharpur 746 766/1434 | 0.020 Patita Patita [Govt. | 0.020 No No No 1 Storied-1 residential Encroached
.|Unit-26 Sikharpur 746 766/1435 | 0.004 Patita Patita |Govt. | 0.004 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1436 | 0.024 Patita Patita |Govt. | 0.024 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1437 | 0.010 Patita Patita [Govt. | 0.010 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1438 | 0.008 Patita Patita [Govt. | 0.008 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1439 | 0.003 Patita Patita |Govt. | 0.003 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1440 | 0.007 Patita Patita |Govt. | 0.007 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1453 | 0.011 Patita Patita [Govt. | 0.011 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 766/1460 | 0.002 Patita Patita [Govt. | 0.002 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 598 767 0.052 | Gharabari2 | Gharabari 2 |Pvt. 0.052 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1392 | 767/8980 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 745 768 0.050 Road Road |Govt. | 0.050 No No No Vacant
Unit-26 Sikharpur 746 769 0.314 Gochar Gochar |Govt. | 0.314 No No No Vacant
Unit-26 Sikharpur 63 770 0.152 Patita Patita Pvt. No No No
Unit-26 Sikharpur | 732/23 | 770/2325 | 0.040 | Gharabari Patita  [Pvt, No No No OLR case 680/2003
Unit-26 Sikharpur | 660/147 | 770/2331 | 0.180 Patita Patita  |Pvt. No No No
Unit-26 Sikharpur | 660/148 | 770/2332 | 0.040 Patita Patita  |Pvt. No No No
Unit-26 Sikharpur | 660/329 | 770/2448 | 0.020 Patita Patita  |Pvt. No No No
*|Unit-26 Sikharpur | 660/1361 | 770/7627 | 0.065 Patita Patita  |Pvt. No No No
Unit-26 Sikharpur | 660/910 | 770/7632 | 0.080 Patita Patita  |Pvt. No No No
; OLR Case
) . . No No No
 |Unit-26 Sikharpur | 660/929 | 770/8704 | 0.040 | Gharabari Patita  [Pvt. No.8092/2022
Unit-26 Sikharpur | 660/1437 | 770/8775 | 0.065 Patita Patita  |Pvt. No No No
- |Unit-26 Sikharpur | 660/1044 | 770/8787 | 0.040 Patita Patita Pvt. No No No
Unit-26 Sikharpur | 660/1170 | 770/8864 | 0.040 Patita Patita  |Pvt. No No No
OLR Case
Unit-26 Sikharpur 732/53 770/8924 | 0.040 | Gharabari Patita  |Pwvt, g NB N No.680/2003
Unit-26 Sikharpur | 660/1433 | 770/8975 | 0.020 Patita Patita  |Pvt. No No No
Unit-26 Sikharpur | 660/1419 | 770/8988 | 0.006 Patita Patita  |Pvt. No No No
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Kisam Land Encroached Area Area |Status of land | Type of use
Name of The Total | Present was on |belong| Existin [Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea|River |[Road River Vacant) if Commercial) Remarks

Unit-26 Sikharpur | 660/1438 | 770/9000 | 0.014 Patita Patita  |Pvt. 0.842 No No No 1 Storied-1 residential

j 0.842

No No No

Unit-26 Sikharpur 450 771 0.266 Patita Patita  |Pvt. 0.266 Vacant
Unit-26 Sikharpur 746 772 0.228 Gochar Gochar  |(Govt. | 0.228 No No No Vacant

- |Unit-26 Sikharpur 529 773 0.036 | Gharabari 2 | Gharabari 2 |Pvt. 0.036 No No No 1 Storied-1 residential
Unit-26 Sikharpur 617 773/1318 | 0.040 | Gharabari2 | Gharabari 2 (Pvt. 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 590 773/1319 | 0.040 | Gharabari2 | Gharabari2 |Pvt. 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 325 773/1320 | 0.013 | Gharabari 2 | Gharabari 2 |Pvt. 0.013 No No No 1 Storied-1 residential
Unit-26 Sikharpur 240 773/1321 | 0.040 | Gharabari2 | Gharabari 2 |Pvt, 0.040 No No No 1 Storied-1 residential
Unit-26 Sikharpur 149 773/1322 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur 732/5 773/1323 | 0.016 Patita Patita  [Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 314 773/1324 | 0.012 | Gharabari 2 | Gharabari 2 [Pvt. 0.012 No No No 1 Storied-1 residential
Unit-26 Sikharpur 544 773/1325 | 0.011 | Gharabari 2 | Gharabari2 |Pvt. 0.011 No No No 1 Storied-1 residential
Unit-26 Sikharpur 745 773/1326 | 0.029 | Gharabari2 | Gharabari2 |Govt. | 0.029 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 591 773/1327 | 0.017 | Gharabari2 | Gharabari2 |Pvt. 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1197 | 773/1328 | 0.016 | Gharabari2 | Gharabari2 |Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 132 773/1329 | 0.011 | Gharabari 2 | Gharabari2 |Pvt. 0.011 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1329 | 773/1330 | 0.011 | Gharabari2 | Gharabari2 |Pvt. 0.011 No No No 1 Storied-1 residential

|Unit-26 Sikharpur 278 773/1331 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 Storied-1 residential

_ |Unit-26 Sikharpur | 660/887 | 773/1332 | 0.017 | Gharabari2 | Gharabari2 [Pvt. 0.017 No No No 1 Storied-1 residential
Unit-26 Sikharpur 576 773/1333 | 0.018 | Gharabari 2 | Gharabari 2 |Pvt, 0.018 No No No 1 Storied-1 residential

. |Unit-26 Sikharpur a6 773/1334 | 0.021 | Gharabari2 | Gharabari2 |Pvt. 0.021 No No No 1 Storied-1 residential
Unit-26 Sikharpur 184 773/1335 | 0.036 | Gharabari2 | Gharabari2 |Pvt, 0.036 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1458 | 773/1336 | 0.020 | Gharabari2 | Gharabari2 |Pyt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur 27 773/1337 | 0.028 | Gharabari2 | Gharabari2 |Pvt, 0.028 No No No 1 Storied-1 residential
Unit-26 Sikharpur 463 773/1338 | 0.013 | Gharabari2 | Gharabari2 |Pvt. 0.013 No No No 1 Storied-1 residential
Unit-26 Sikharpur 55 773/1339 | 0.019 | Gharabari2 | Gharabari2 |Pvt, 0.019 No No No 1 Storied-1 residential
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Kisam Land Encroached Area Area |Statusofland | Type of use
Name of The Total | Present was on |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
Unit-26 Sikharpur 338 773/1340 | 0.019 | Gharabari2 | Gharabari2 |Pvt. 0.019 No No No 1 Storied-1 residential
+ |Unit-26 Sikharpur 445 773/1341 | 0.018 | Gharabari2 | Gharabari2 |Pvt. 0.018 No No No 1 Storied-1 residential
Unit-26 Sikharpur 127 773/1342 | 0.015 | Gharabari2 | Gharabari2 |Pvt. 0.015 No No No 1 Storied-1 residential
Unit-26 Sikharpur 268 773/1343 | 0.027 | Gharabari2 | Gharabari2 |Pvt. 0.027 No No No 1 Storied-1 residential
Unit-26 Sikharpur 511 773/1344 | 0.016 | Gharabari2 | Gharabari2 |Pvt. 0.016 No No No 1 Storied-1 residential
Unit-26 Sikharpur 196 773/1345 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 Storied-1 residential
Unit-26 Sikharpur 746 773/1441 | 0.020 Patita Patita |Govt. | 0.020 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1442 | 0.028 Patita Patita |Govt. | 0.028 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1443 | 0.004 Patita Patita |Govt. | 0.004 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1444 | 0.015 Patita Patita |Govt. | 0.015 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1445 | 0.006 Patita Patita |Govt. | 0.006 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1a46 | 0.003 Patita Patita |Govt. | 0.003 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1447 | 0.010 Patita Patita |Govt. | 0.010 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1448 | 0.016 Patita Patita |Govt. | 0.016 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1461 | 0.130 Patita Patita |[Govt. | 0.130 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 746 773/1462 | 0.011 Patita Patita |Govt. | 0.011 No No No 1 Storied-1 residential Encroached
Unit-26 Sikharpur 38 774 0.009 | Gharabari2 | Gharabari 2 |Pyt. 0.009 No No No 1 Storied-1 residential
Unit-26 Sikharpur 745 775 0.113 Road Road Govt. | 0.113 No No No Vacant
Unit-26 Sikharpur 745 776 0.021 | Debastali Debastali [Govt. | 0.021 No No No Temple
Unit-26 Sikharpur 748 777 0.048 Debastali Debastali {Govt. | 0.048 No No No Temple
Unit-26 Sikharpur 748 778 0.040 Patita Patita Govt. 0.040 No No No
Unit-26 Sikharpur 744 778 0.071 | Nayanjori | Nayanjori |Govt. | 0.071 No No No Vacant
Unit-26 Sikharpur 601 778/1346 | 0.009 | Gharabari2 | Gharabari2 [Pvt. 0.009 No No No 1 Storied-1 residential
" |Unit-26 Sikharpur 257 778/1347 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 Storied-1 residential
Unit-26 Sikharpur 420 778/1348 | 0.008 | Gharabari 2 | Gharabari 2 |Pvt. 0.008 No No No 1 Storied-1 residential
“[unit-26 Sikharpur 403 778/1349 | 0.008 | Gharabari2 | Gharabari 2 [Pvt, 0.008 No No No 1 Storied-1 residential
Unit-26 Sikharpur 528 778/1350 | 0.010 | Gharabari2 | Gharabari2 |Pvt, 0.010 No No No 1 Storied-1 residential
Unit-26 Sikharpur 208 778/1351 | 0.011 | Gharabari2 | Gharabari2 |Pvt. 0.011 No No No 1 Storied-1 residential
Unit-26 Sikharpur 269 778/1352 | 0.010 | Gharabari2 | Gharabari2 |Pvt, 0.010 No No No 1 Storied-1 residential
Unit-26 Sikharpur 470 778/1353 | 0.005 | Gharabari2 | Gharabari2 |Pvt, 0.005 No No No 1 Storied-1 residential
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Kisam Land Encroached Area Area Status of land | Type of use
Name of The Total | Present was on |belong| Existin |Towards|Towards |taken by | (Building/ | (Residential/
Village Khata No | Plot No | Area Kisam |[31.05.199| sto |gArea|River |Road River Vacant) if Commercial) Remarks
.|Unit-26 Sikharpur 426 778/1354 | 0.007 | Gharabari 2 | Gharabari2 |Pvt. 0.007 No No No |1 Storied-1 residential
Unit-26 Sikharpur 194 778/1355 | 0.009 | Gharabari2 | Gharabari2 |Pvt. 0.009 No No No 1 Storied-1 residential
Unit-26 Sikharpur 25 778/1356 | 0.020 | Gharabari2 | Gharabari2 |Pvt. 0.020 No No No 1 Storied-1 residential
Unit-26 Sikharpur | 660/1254 | 778/8917 | 0.005 | Gharabari2 | Gharabari2 |Pvt. 0.005 No No No 1 Storied-1 residential
42.656
o’
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ANNEXURE -xT

 Information on the land situated inside the embank®lent road next ta the Mahanadi in Kanheipur village. g5

Govt. Land
% ge of
Vacant ras
Area was on Otherthan Area nrnwn i“ No .Bmm]ng Dver cnnstructad over Hﬂmestead drown in
Types of Kisam |No. of Plot |Publication No. of Homested Plot  [Homestead plot [Encrochment |River Course Govt. Plot Plot River
Gochar 1 8.600 1 4.000 47%
Danda 2 0.280 2 0.150 54%
Nadi 4 331.130 4
Pala Ek 1 53.600 1 53,600 100%
F Rasta 1 0.080 1
- Smashan 1 0.220 1
Total 10 393.910 10 57.750 92%
Pvt. Land
Area of No. of Arsa Df. Vacant % ge of
No. of Construction Construction Construction Humes.tead Area
Areawason |Homested |over Homestead |Otherthan  |Converted [Area Drownin  |gver stherthan | Over otherthan (Plot with [grownin
Types of Kisam |No. of Plot {Publication |Plot Land Homestead plot|Area River Course  |Homestead land| Homestead Land |Area River
Gharabari-2 2 0.100 2 0.100
Gharabari 51 3.490 207 13.897 0.524 9(0.679) 15%
Jalasaya-2 0.100 1
Nadi 1 1.080 1
Nutana Patita 0.060 1
Patita 125 12.889 88 1.864 0.300 21 1.600 2%
Pala-1 114 23.025 98 0.898 13.616 14 0.960 59%
Pala -2 13 0.469 13 0.369 i 0.030 79%
Bagayata-2 31 6.200 24 1.374
Biali 360 60.949 264 7.474 15.501 14 0.700 25%
Biali Dofasal-1 1 0.050 3 0.010 20%
Total 108.412 209 13.997 491 11.610 30.32 50 3.29 9{(0.679) 28%
(s DAR
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.66 Annexure-A
! Encroached Area Status of land
' Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing [Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur 252 1 262.280 Nadi Nadi Govt. 262.28
252| 2 51.330 Nadi Nadi Gowt. 51.330
251 3 53.600 Pala Eka Pala Eka Govt. 53.600 Inside River
129| 4/733 1.320 Nadi Nadi Gowt, 1.320
252 4 0.537 Pala Eka Pala Eka Pvt. 0.537
242/629 | 4/1440 0.002 Gharabari Pala Eka Pvt. 0.002
242/623 | 4/1442 0.001 Gharabari Pala Eka Put. 0.001
242/624 4/1445 0.007 Gharabari Pala Eka Pvt. 0.007
242/625 a/1447 0.002 Gharabari Pala Eka Pvt. 0.002
242/626 4/1449 0.001 Gharabari Pala Eka Pvt 0.001
242/627 | 4/1451 0.001 Gharabari Pala Eka Pvt 0.001
242/622 | 4/1460 0.081 Gharabari Pala Eka Pvt. 0.081
242/658 | 4/1477 0.010 Pala Eka Pala Eka Pvt 0.010
242/657 | 4/1483 0.010 Pala Eka Paia Eka Pvt. 0.010
242/659 | 4/1488 0.010 Pala Eka Pala Eka Put. 0.010
242/664 | 4/1515 0.010 Pala Eka Pala Eka Pvt. 0.010 Inside River
0.670
58 5 0.216 Pala Dui Pala Dui Pvt. 0.216
242/651 5/1462 0.010 Pala Dui Pala Dui Put. 0.010
242/647 | 5/1464 0.017 Pala Dui Pala Dui Put. 0.017
242/648 | 5/1466 0.012 Pala Dui Pala Dui Pvt. 0.012
242/649 | 5/1468 | 0.010 Pala Dui Pala Dui Pvt. 0.010
242/650 | 5/1470 0.016 Pala Dui Pala Dui Pvt. 0.016
242/652 | 5/1472 0.013 Pala Dui Pala Dui Puvt. 0.013
242/653 | 5/1474 0.010 Pala Dui Pala Dui Pvt. 0.010
242/654 | 5/1478 0.012 Pala Dui Pala Dui Pvt. 0.012
242/655 | 5/1480 0.020 Pala Dui Pala Dui Pvt. 0.020
242/656 | 5/1484 0.017 Pala Dui Pala Dui Pvt. 0.017
242/712 5/1563 0.016 Pala Duj '[ Pala Dui | Pt 0.016 Inside River
| TAHASILDAR
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Encroached Area statisof lnd GT
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |Towards | River building Nos | (Residential/
Village |[Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur 0.369
220 6 0.270 Gharabari Gharabari Put. 0.240 0.030(1storied-1 Residential
147 7 0.020 Gharabari Gharabari Puvt. 0.020 1storied-1 Residential
147 8 0.020 Gharabari Gharabari Put. 0.020 1storied-1 Residential
253 9 0.080 Rasta Rasta Gowvt. 0.080 Vacant
g5 10 0.030 Gharabari Gharabari Put. 0.030 1storied-1 Residential
232 11 0.090 Gharabari Gharabari Pvt. 0.090 1storied-1 Residential
129 12 0.030 Gharabari Gharabari Pvt. 0.030 1storied-1 Residential
242/615 13 0.060 Gharabari Gharabari Pvt. 0.060 1storied-1 Residential
138 14 0.030 Gharabari Gharabari Put. 1storied-1 Residential
242/630 | 14/1430 | 0.020 Gharabari Gharabari Pvt. 0.050 1storied-1 Residential
0.050
209 15 0.040 Gharabari Gharabari Puvt. 0.040 1storied-1 Residential
121 16 0.150 Gharabari Gharabari Puvt. 0.150 1storied-1 Residential
93 17 0.090 Gharabari Gharabari Pvt. 0.090 1storied-1 Residential
93 18 0.020 Gharabari Gharabari Pvt. 0.020 1storied-1 Residential
225 19 0.100 Gharabari Gharabari Pvt. 0.100 1storied-1 Residential
225 20 0.090 Gharabari Gharabari Puvt. 0.090 1storied-1 Residential
129 21 0.471 Gharabari Gharabari Put. 1storied-1 Residential
242/623 | 21/1441 | 0.003 Gharabari Gharabari Pvt. 1storied-1 Residential
242/664 | 21/1443 | 0.005 Gharabari Gharabari Pvt. 1storied-1 Residential
242/624 | 21/1444 | 0.013 Gharabari Gharabari Pvt. 1storied-1 Residential
242/625 | 21/1446 | 0.003 Gharabari Gharabari Puvt. 1storied-1 Residential
242/626 | 21/1448 | 0.002 Gharabari Gharabari Pvt. 1storied-1 Residential
242/627 | 21/1450 0.002 Gharabari Gharabari Pvt. 1storied-1 Residential
242/628 | 21/1457 | 0.001 Gharabari Gharabari Put. 1storied-1 Residential
242/622 | 21/1459 | 0.002 Gharabari Gharabari Puvt. 1storied-1 Residential
242/651 | 21/1463 | 0.020 Gharabari Gharabari Pvt, 1storied-1 Residential
242/647 | 21/1465 0.012 Gharabari Gharabari Pvt. 1storied-1 Residential
242/648 | 21/1467 0.007 Gharabari Gharabari Pvt. 1storied-1 Residential
ek TAHASILDAR
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B b Encroached Area Statusof land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was [belong| Existing |Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |242/649 | 21/1469 | 0.010 Gharabari Gharabari Put, 1storied-1 Residential
242/650 | 21/1471 | 0.014 Gharabari Gharabari Pvt. 1storied-1 Residential
242/652 | 21/1473 0.012 Gharabari Gharabari Pvt. 1storied-1 Residential
242/653 21/1475 0.015 Gharabari Gharabari Pvt. 1storied-1 Residential
242/654 | 21/1479 | o0.007 Gharabari Gharabari Pvt. 1storied-1 Residential
242/655 | 21/1481 0.010 Gharabari Gharabari Pvit, 1storied-1 Residential
242/657 | 21/1482 0.025 Gharabari Gharabari Pvt. 1storied-1 Residential
242/656 | 21/1485 0.013 Gharabari Gharabari Pvt. 1storied-1 Residential
242/658 | 21/1485 | 0.025 Gharabari Gharabari Pvt. 1storied-1 Residential Leprosy
242/712 | 21/1564 | 0.016 Gharabari Gharabari Pvt. 1steried-1 Residential Colony(Gandhipal
242/939 | 21/1725 | 0.012 Gharabari Gharabari Pvt. 0.700 1storied-1 Residential li)
0.700
242/1037 22 0.030 Gharabari Gharabari Pvt. 1storied-1 Residential
242/587 | 22/1401 0.050 Gharabari Gharabari Pvt. 0.080 1storied-1 Residential
0.080
93 23 0.150 Gharabari Gharabari Put. 0.150 1storied-1 Residential
253 24 0.120 Danda Danda Govt. 0.120 Vacant
62 25 0.250 Gharabari Gharabari Pvt. 0.250 1storied-1 Residential
40 26 0.145 Gharabari Gharabari Pvt. 1storied-1 Residential
242/616 | 26/1427 0.045 Gharabari Gharabari Put. 0.190 1storied-1 Residential
0.190
2storied-
242/36 27 0.200 Gharabari Gharabari Pvt. 0.200 4,1storied-3  |Residential
40 28 0.208 Gharabari Gharabari Put. 1storied-4
242/616 | 28/1428 0.072 Gharabari Gharabari Put. 0.280 1storied-1 Residential
0.280
242/34 29/755 0.250 Patita Patita Put. 0.250 Vacant Residential
.. 134| 29/756 0.009 Biali Biali Pvt. 0.009 vacant
= .
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Encroached Area Seatiss of land 69
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |[Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |242/34 29 0.450 Patita Patita Pvt. vacant Residential

242/1216| 29/1560 | 0.061 Gharabari Patita Pvt. 1storied-1 Residential OLR-137/2021
242/1137| 29/1902 | 0.028 Gharabari Patita Pvt. 1storied-1 Residential OLR-532/2021
242/1138| 29/1903 0.023 Gharabari Patita Pvt. 1storied-1 Residential OLR-6305/2021
242/1139| 29/1904 0.052 Biali Biali Pvt. Vacant
242/1140( 29/1905 | 0.046 Gharabari Patita Put. 1storied-1 Residential  |OLR-864/2020
242/1141| 29/1906 | 0.046 Gharabari Patita Put. 1storied-1 Residential OLR-1381/2020
242/1142| 29/1907 0.031 Gharabari Patita Pvt. 1storied-1 Residential OLR-1093/2020
242/1143| 29/1908 | 0.046 Gharabari Patita Put. 3storied-1 Residential OLR-737/2020
242/1144| 29/1909 | 0.001 Biali Biali Put. Vacant
242/1148| 29/1913 | 0.012 Gharabari Patita Pvt. 1storied-1 Residential OLR-7100/2021
242/1149| 29/1914 0.064 Gharabari Patita Pvt. 2storied-1 Residential OLR-1162/2020
242/1150| 29/1915 | 0.019 Gharabari Patita Pvt. 1storied-1 Residential OLR-1460/2020
242/1153| 29/1918 | 0.022 Gharabari Patita Pvt. 1storied-1 Residential OLR-273/2020
242/1156( 29/1920 | 0.024 Gharabari Patita Pvt. 1storied-1 Residential OLR-8564/2021
242/1178| 29/1935 0.024 Gharabari Patita Pvt. 1storied-1 Residential OLR-8563/2021
242/1182| 29/1939 | 0.200 Biali Biali Pyvt. Vacant
242/1151| 29/2916 | 0.034 Gharabari Patita Pvt. 1.182 1storied-1 Residential OLR-657/2020

1.182

66 30 0.020 Biali Biali Pvt. Vacant Residential

3-D1 30/1132 | 0.073 Gharabari Biali Put. Vacant OLR-48/2002
242/92 30/1133 | 0.073 Gharabari Biali Pvt. Vacant OLR-1176/2008
242/30 30/1134 | 0.073 Gharabari Biali Pvt. Vacant OLR-1175/2008
242/34 30/1140 0.040 Biali Biali Pvt. Vacant
242/410 | 30/1192 | o0.080 Gharabari Biali Puvt. 1storied-1 Residential OLR-452/2005
242/580 | 30/1389 | 0.140 Gharabari Biali Put. 2storied-1 Residential OLR-31/2004
242/502 | 30/1391 | 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-184/2007
242/503 | 30/1392 | 0.040 Gharabari Biali Pvt. 1storied-1 Residential OLR-185/2007
242/641 | 30/1496 | 0.080 Gharabari Biali Pvt. 2storied-1 Residential OLR-101/2011
242/678 | 30/1509 | 0.040 Gharabari Biali Pvt. 0.739 1storied-1 Residential OLR-185/2007

0.739 i~ TAHASILDAR B
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Encroached Area

Status of land
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Area (Building /
Name of Land taken by | Vacant)if Type of use
The Total Kisam Was |belong| Existing |Towards [Towards | River | building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area [River Road course of storied Commercial) Remarks
Kanheipur 162 31 0.215 Biali Biali Pvt. vacant Residential
242/513 | 31/1402 | 0.075 Gharabari Biali Pvt. 2storied-1 Residential OLR-109/2008
242/1262| 31/2002 | 0.140 Gharabari Biali Put. 0.430 1storied-1 Residential OLR-109/2008
0.430
242/1133 32 0.086 Biali Biali Pvt. vacant
242/374 | 32/1147 | 0.040 Gharabari Biali Pvt. 3storied-1 Residential CLR-511/2007
242/386 | 32/1168 | 0.280 Gharabari Biali Pvt. 2storied-1 Residential OLR-293/2015
242/774 | 32/1547 | 0.040 Gharabari Biali Put. 0.446 0.007 2storied-1 Residential OLR-12998/2023
0.446
242/34 33 0.380 Patita Patita Pvt. 0.380 0.005 1storied-2 Residential
242/34 34 0.370 Patita Patita Pvt. vacant Residential
2storied-
G1| 34/793 0.230 Gharabari Gharabari Puvt. 0.600 2,1storied-3  |Residential
0.600
60 35 0.025 Biali Biali Pvt. vacant
242/1000| 35/1363 | 0.120 Gharabari Biali Puvt. 2storied-1 Residential OLR-79/2008
2storied-
242/999 | 35/1364 | 0.148 Gharabari Biali Pvt. 1,1storied-2  |Residential OLR-79/2008
242/998 | 35/1633 | 0.097 Gharabari Biali Put. 1storied-1 Residential  |OLR-1105/2020
2storied-
202| 35/792 0.220 Gharabari Biali Pvt. 0.610 3,1storied-1 |Residential
0.610
1storied-
34 36 0.290 Gharabari Gharabari Pvt. 0.290 2,2storied-2  |Residential
105 37 0.001 Patita Patita Pvt. vacant Residential
242/359 | 37/1148 | 0.085 Gharabari Patita Pvt. 1storied-1 Residential OLR-1620/2009
9-D1 37/1149 | 0.095 Gharabari patita Put. 1storied-1 Residential OLR-205/2005
242/736 | 37/1514 | 0.020 Patita Patita Pvt. vacant
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Encroached Area Status of land 1
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing [Towards [Towards | River | building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur [242/1016| 37/1515 | 0.020 Patita Patita Pvt. vacant
242/603 | 37/1516 | 0.015 Gharabari Patita Pvt. 1storied-1 Residential
242/739 | 37/1516 | 0.060 Patita Patita Put. vacant
242/738 | 37/1517 | 0.025 Gharabari Patita Pvt. istoried-1 Residential OLR-259/2018
242/760 | 37/1535 | 0.020 Patita Patita Pvt. vacant
242/761 | 37/1536 | 0.010 Patita Patita Pvt. vacant
242/759 | 37/1537 0.094 Patita Patita Pvt. vacant
242/1073| 37/1850 | 0.085 Gharabari Patita Pvt. 0.540 2storied-1 Residential
0.540
143 38 0.487 Biali Biali Pvt. vacant Residential
242/397 | 38/1178 | 0.105 Gharabari Biali Pvt. 2storied-2 Residential CLR-857/2014
242/1135| 38/1386 | 0.060 Gharabari Biali Pvt. 1storied-1 Residential OLR-231/2013
242/628 | 38/1458 0.017 Gharabari Biali Pvt. 1storied-1 Residential
242/692 | 38/1518 | 0.015 Biali Biali Put. vacant
242/683 | 38/1533 | 0.020 Biali Biali Pvt. vacant
242/684 | 38/1544 0.030 Biali Biali Pvt. vacant
242/685 | 38/1547 | 0.025 Biali Biali Pvt. vacant
242/710 | 38/1701 | 0.020 Biali Biali Put, 0.779 vacant
0.779
127 39 0.295 Biali Biali Pvt. vacant
242/376 | 39/1160 | 0.160 Gharabari Biali Put. 2storied-2 Residential OLR-550/2006
242/725 | 39/1504 | 0.020 Gharabari Biali Pvt. 1storied-1 Residential OLR-1051/2011
242/692 | 39/1517 | 0.025 Biali Biali Pvt. vacant
242/703 | 39/1542 | 0.020 Biali Biali Pvt. vacant
242/705 | 39/1552 | 0.005 Biali Biali Put. vacant
242/718 | 39/1596 | 0.005 Biali Biali Pvt. vacant
242/710 | 39/1702 | 0.020 Biali Biali Pvt. 0.550 vacant
0.550
129 40 0.010 Gharabari Gharabari Pvt. 0.010 vacant
N 191 41 0.175 Biali Biali Pvt. vacant
@l q& TAHASILDAR
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Encroached Area Status ot land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |Towards | River | building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area [River Road course of storied Commercial) Remarks
Kanheipur [242/23 | 41/1134 | 0.080 Biali Biali Pvt. vacant
242/24 41/1135 | 0.015 Biali Biali Pvt. vacant
242/633 | 41/1434 | 0.030 Gharabari Biali Puvt. 2storied-1 Residential OLR-870/2011
242/620 | 41/1436 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-871/2011
242/703 | 41/1541 0.020 Biali Biali Pvt. vacant
242/705 | 41/1551 0.035 Biali Biali Pvt. vacant
242/790 | 41/1563 | 0.030 Gharabari Biali Puvt. 1storied-1 Residential OLR-870/2011
242/718 | 41/1595 | 0.035 Biali Biali Put. 0.450 vacant
0.450

66 42 0.374 Biali Biali Pt vacant
242/682 | 42/1132 | 0.030 Gharabari Biali Pvi. 1storied-1 Residentiai OLR-1182/2011
242/1015( 42/1133 | 0.020 Gharabari Biali Pvt. 3storied-1 Residential OLR-892/2006
242/516 | 42/1405 | 0.001 Gharabari Biali Pvt. 1storied-1 Residential OLR-460/2007
241/624 | 42/1439 0.001 Gharabari Biali Pvt. 3storied-1 Residential
242/659 | 42/1486 | 0.005 Biali Biali Pvt. vacant
242/680 | 42/1510 | 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-1180/2011
242/681 | 42/1511 | 0.030 Gharabari Biali Put. vacant OLR-1180/2011
242/664 | 42/1514 | o0.010 Biali Biali Pvt. vacant
242/686 | 42/1531 | 0.025 Biali Biali Pvt. vacant
242/687 | 42/1538 | 0.010 Biali Biali Pvt. vacant
242/711 | 42/1559 | 0.005 Biali Biali Pvt. vacant
242/1009| 42/1803 0.020 Gharabari Biali Pvt. 2storied-1 Residential OLR-892/2006
242/1010| 42/1804 | 0.020 Gharabari Biali Pvt. 2storied-1 Residential OLR-892/2006
242/1127| 42/1899 0.026 Gharabari Biali Pvt. 2storied-1 Residential OLR-460/2007
242/1146| 42/1911 0.025 Gharabari Biali Pvt. 3storied-1 Residential OLR-460/2007
242/1258( 42/1998 | 0.028 Gharabari Biali Pvt. 0.660 1storied-1 Residential OLR-460/2007

0.660

88 43 0.250 Biali Biali Pvt. vacant
242/1350| 43/1358 | 0.026 Gharabari Biali Pvt. 1storied-1 Residential OLR-852/2007
242/62S | 43/1440 | 0.001 Gharabari Biali Put. 1storied-1 [Residential |OLR-852/2007
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Encroached Area Status of iand I 6
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards [Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |242/659 | 43/1487 | 0.005 Biali Biali Put. Vacant
242/686 | 43/1532 0.015 Biali Biali Pvt. Vacant
242/687 | 43/1539 | o0.020 Biali Biali Put. Vacant
242/707 43/1557 0.005 Biali Biali Pwt. Vacant
242/711 | 43/1560 | 0.010 Biali Biali Pvt. Vacant OLR-852/2007
242/1308| 43/1570 | 0.034 Gharabari Biali Pvt. 2storied-1 Residential
242/715 | 43/1572 | 0.005 Biali Biali Pvt. Vacant OLR-852/2007
242/1121| 43/1894 0.120 Gharabari Biali Pvt. 0.490 1storied-1 Residential
0.490
53 44 0.288 Biali Biali Puvt. Vacant
242/462 | 44/1350 | 0.104 Gharabari Biali Puvt. 1storied-1 Residential OLR-461/2007
242/687 | 44/1540 | o0.010 Biali Biali Pvt. vacant
242/707 | 44/1554 | 0.015 Biali Biali Pvt. vacant
242/711 | 44/1561 | 0.020 Biali Biali Pvt. vacant
242/1376| 44/2066 | 0.035 Gharabari Biali Pvt. 2storied-1 Residential OLR-461/2007
242/1456| 44/2130 | 0.059 Gharabari Biali Put. 0.530 2storied-1 Residential OLR-461/2007
0.530
108 45 0.002 Biali Biali Pvt.
242/355 | 45/1144 | 0.053 Gharabari Biali Pvt. 1storied-1 Residential OLR-478/2011
17-D1 45/1145 | 0.060 Gharabari Biali Puvt. 2storied-1 Residential OLR-454/2005
242/367 | 45/1153 | 0.060 Biali Biali Put. vacant
242/528 | 45/1367 | 0.010 Biali Biali Pvt. vacant
242/1105| 45/1368 | 0.030 Biali Biali Pvt. vacant
242/530 | 45/1369 | 0.033 Biali Biali Put. vacant
242/531 | 45/1370 | 0.055 Gharabari Biali Pvt. 1storied-1 Residential
242/531 | 45/1371 | 0.012 Biali Biali Pvt. vacant
242/533 | 45/1372 | 0.030 Gharabari Biali PVt 1storied-1 Residential OLR-98/2013
242/534 | 45/1373 | 0.043 Biali Biali Pvt. vacant
242/535 | 45/1374 | 0.055 Biali Biali Pvt. vacant
p 1242/536 | 45/1375 | 0.015 Biali Biali Put. vacant
et (i)~ TAHASILDAR
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t Encroached Area Status of land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards [Towards | River | building Nos | (Residential/
Village |KhataNo| Plot No| Area Kisam on 1.4.1974 | sto Area |River  |Road course of storied | Commercial) Remarks
Kanheipur |242/665 | 45/1452 | 0.010 Biali Biali Pvt. vacant
242/666 | 45/1454 | 0.005 Biali Biali Pvt. vacant
242/707 | 45/1555 | 0.015 Biali Biali Pvt. vacant
242/711 | 45/1562 | 0.005 Biali Biali Pvt. vacant
242/714 | 45/1568 | 0.005 Biali Biali Pvt, vacant
242/715 | 45/1574 | 0.002 Biali Biali Pvt. 0.500 vacant
0.500
146 46 0.462 Biali Biali Pvt. vacant
11-D1 46/1193 | 0.037 Gharabari Biali Put. 1storied-1 Residential OLR-396/2005
242/427 | 46/1206 | 0.037 Gharabari Biali Py, 1storied-1 Residential OLR-1462/2012
242/428 | 46/1207 | 0.037 Gharabari Biali Put. 2storied-1 Residential OLR-71/2010
242/429 | 46/1208 | 0.037 Gharabari Biali Pvt. 1storied-1 Residential OLR-833/2008
242/1469| 46/1213 | 0.019 Gharabari Biali Put. 2storied-1 Residential OLR-1639/2012
242/665 | 46/1453 | 0.010 Biali Biali Pvt. vacant
242/666 | 46/1455 [ 0.010 Biali Biali Pvt. vacant
242/707 | 46/1556 | 0.005 Biali Biali Pvt. vacant
242/714 | 46/1569 | 0.015 Biali Biali Pvt. vacant
242/1418| 46/2099 | 0.019 Gharabari Biali Pvt. 0.687 1storied-1 Residential OLR-1639/2012
0.687
18 47 0.335 Biali Biali Pvt. vacant
242/389 | 47/1171 | 0.095 Gharabari Biali Pvt. 1storied-1 Residential OLR-155/2004
242/390 | 47/1172 | 0.108 Gharabari Biali Pvt. 1storied-1 Residential OLR-261/2007
242/666 | 47/1456 | 0.005 Biali Biali Pvt. vacant
242/714 | 47/1571 | 0.015 Biali Biali Pyt vacant
242/716 | 47/1575 | 0.005 Biali Biali Pvt. vacant
242/695 | 47/1580 | 0.005 Biali Biali Pvt. 0.565 vacant
0.565
21 48 0.274 Biali Biali Pvt. vacant
242/523 | 48/1362 | 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-39/2006
A |242/1175| 48/1522 | 0.005 Biali Biali Put. vacant
ol () TAHASIEDA
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Encroached Area Status of land I )|
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was [belong| Existing |Towards [Towards | River building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur (242/693 | 48/1525 | 0.003 Biali Biali Pvt. 0.003 vacant '
242/714 | 48/1570 | 0.005 Biali Biali Pvt. vacant
242/716 | 48/1576 0.025 Biali Biali Put. vacant
242/695 | 48/1581 0.015 Biali Biali Pvt. vacant
242/20 48/809 0.120 Gharabari Biali Pvt. 0.527 1storied-1 Residential OLR-39/2006
0.527
196 49 0.220 Biali Biali Pvt. 0.003 vacant
242/15 49/1131 | 0.056 Gharabari-2 Gharabari-2 Pvt. 1storied-1 Residential
242/453 | 49/1345 0.087 Gharabari Biali Pvt. 1storied-1 Residential OLR-653/2007
242/570 | 49/1384 | 0.034 Gharabari Biali Pvt. 2storied-1 Residential OLR-135/2009
242/1175| 49/1523 0.020 Biali Biali Pvt. vacant
242/693 49/1526 0.010 Biali Biali Pvt. vacant
242/704 | 49/1548 0.015 Biali Biali Pvt. vacant
242/716 49/1577 0.030 Biali Biali Pvt. vacant
242/695 | 49/1581 0.015 Biali Biali Pvt. vacant
242/857 | 49/1629 0.044 Gharabari-2 Gharabari-2 Pvt. 0.520 0.020 |1storied-1 Residential
0.540
109 50 0.280 Biali Biali Put. 0.002 vacant
242/357 | 50/1146 | 0.120 Biali Biali Pvt. vacant
242/463 | 50/1351 | 0.040 Gharabari Biali Put. 1storied-1 Residential OLR-314/2006
242/667 | 50/1519 | 0.005 Biali Biali Pvt. vacant
242/1 175| 50/1524 0.015 Biali Biali Put. vacant
242/693 | 50/1527 | 0.020 Biali Biali Pvt. vacant
242/704 | 50/1549 | 0.015 Biali Biali Pvt. vacant
242/695 | 50/1583 | 0.005 Biali Biali Put. vacant
242/698 | 50/1587 | 0.015 Biali Biali Pvt. vacant
242/659 | 50/1590 | 0.005 Biali Biali Pyt 0.470 0.050 |vacant
0.520
60 51 0.535 Biali Biali Put. vacant
n242/667 51/1520 0.020 Biali Biali Put. vacant
ed @/m HASILDAR
7 TACH
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Encroached Area Status of land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards Towards | River building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur [242/669 | 51/1528 | 0.020 Gharabari Biali Pvt. 1storied-1 Residential OLR-3353/2023
242/752 | 51/1530 | 0.060 Gharabari Biali Pvt. 1storied-1 Residential OLR-1122/2012
242/691 | 51/1536 | 0.010 Biali Biali Pvt. vacant
242/697 | 51/1542 | 0.020 Biali Biali Put. vacant
242/704 | 51/1550 | 0.010 Biali Biali Pvt. vacant
242/698 | 51/1588 | 0.005 Biali Biali Pvt. vacant
242/719 | 51/1598 0.005 Biali Biali Pvt. vacant
242/1296| 51/2023 | 0.034 Biali Biali Pvt. 0.660 0.059 |vacant
0.719 i
178 52 0.515 Biali Biali Pvt. 0.002 vacant
242/667 | 52/1521 0.015 Biali Biali Pvt. vacant
242/669 | 52/1529 | 0.005 Gharabari Biali Put. 1storied-1 Residential OLR-3353/2023
242/691 | 52/1537 | 0.015 Biali Biali Put. vacant
242/697 | 52/1541 | 0.020 Biali Biali Pvt. vacant
242/702 | 52/1545 | 0.020 Biali Biali Put. vacant
242/700 | 52/1591 0.010 Biali Biali Put. vacant
242/719 | 52/1597 | o0.010 Biali Biali Pvt. 0.530 0.080 |vacant
0.610
45 53 0.640 Biali Biali vt 0.540 0.001 0.100 1storied-3 Residential (Unauthorised
228 54 0.510 Biali Biali Put. 0.420 1storied-3 Residential |Unauthorised
60 55 0.725 Biali Biali Put. vacant
242/1179| 55/1534 | 0.015 Biali Biali Pvt. vacant
242/791 | 55/1564 | 0.030 Gharabari Biali Pvt. 0.620 0.150 |1storied-1 Residential |OLR-11024/2023
0.770
228 56 1.700 Biali Biali Pvt. 1.400 0.002 0.300 1storied-2 Residential |Unauthorised
108| 57/1376 | 0.078 Gharabari Biali Pvt. 0.110|1storied-1 Residential OLR-1624/2012
242/539 | 57/1377 0.110 Biali Biali Pvt. 0.048|vacant
242/539 | 57/1378 | 0.048 Biali Biali Pvt. 0.110|vacant
242/540 | 57/1379 | 0.110 Biali Biali Pvt. 0.012|vacant
1242/541 | 57/1380 | 0.012 Biali Biali Bxg_ 0.025|vacant
e TARRS L TTACK
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o Encroached Area SiatusoF kind 77
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area [River Road course of storied Commercial) Remarks
Kanheipur |242/542 | 57/1381 0.025 Biali Biali Put. 0.007lvacant
242/543 | 57/1382 | o0.020 Biali Biali Pvt. vacant
242/544 | 57/1383 0.028 Biali Biali Pvt. vacant
242/545 | 57/1384 | 0.013 Biali Biali Pvt. vacant
242/546 | 57/1385 | 0.020 Biali Biali Pvt. vacant
242/547 | 57/1386 | 0.166 Gharabari Biali Put. 2storied-2 Residential OLR-607/2013
242/548 | 57/1387 0.036 Biali Biali Pvt. vacant
242/549 57/1388 0.012 Biali Biali Pvt. vacant
242/550 | 57/1389 | 0.048 Biali Biali Puvt. vacant
242/551 | 57/1390 | 0.122 Biali Biali Pvt. vacant
242/552 | 57/1391 0.050 Biali Biali Pvt. vacant
242/553 | 57/1392 | 0.022 Gharabari Biali Pvt. 1storied-1 Residential OLR-602/2011
242/701 | 57/1516 | 0.015 Biali Biali Pvt. vacant
242/787 | 57/1560 0.030 Biali Biali Pvt. vacant
242/706 | 57/1579 0.030 Biali Biali Pvt. vacant
242/1373| 57/2064 | 0.117 Biali Biali Put. 0.800 vacant
1.112
53 58 1.470 Biali Biali Pvt. 1.000 0.470 |1storied-2 Residential Unauthorised
60 59 1.450 Biali Biali Pvt. 0.500(vacant
242/826 | 59/1598 | 0.120 Biali Biali Pvt. vacant
242/972 | 59/1624 | 0.010 Biali Biali Pvt. vacant
242/889 | 59/1668 | 0.050 Biali Biali Pvt. vacant
242/951 | 59/1744 | 0.020 Biali Biali Pvt. vacant
242/1467| 59/1755 | 0.050 Gharabari Biali Pvt. 1storied-1 Residential
242/1089| 59/1756 | 0.040 Gharabari Biali Pvt. 2storied-1 Residential OLR-762/2012
242/1240| 59/1979 | o0.080 Biali Biali Put. 1.32 vacant
1.820
60 60 0.952 Biali Biali Put. 0.840|vacant
242/699 | 60/1589 | 0.015 Biali Biali Pvt. vacant
N 1242/852 | 60/1623 | 0.073 Biali Biali Pyt vacant
e @ﬁ;\ HASILDAR
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Encroached Area St ot land
Area (Building /

Name of Land taken by | Vacant) if Type of use
The Total Kisam Was Belong Existing |Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks

Kanheipur [242/862 | 60/1634 [ 0.119 Biali Biali Pvt. vacant

242/1466| 60/1780 | 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-1559/2023
242/1001| 60/1795 | 0.059 Biali Biali Put.

242/1022| 60/1815 | 0.041 Biali Biali Put.

242/1129| 60/1901 | 0.115 Biali Biali Put.

242/1193| 60/1945 | 0.027 Biali Biali Pwi. j

242/1238| 60/1980 | 0.065 Biali Biali Put. i

242/1239( 60/1981 | 0.033 Biali Biali Pvt, I

b 242/1338| 60/1982 | 0.082 Biali Biali Pvt. |

242/1468| 60/2122 | 0.006 Biali Biali Pvt.
242/1465| 60/2135 | 0.113 Biali Biali Pvt.
242/432 | 60/3388 | 0.086 Biali Biali Put.
242/1128| 60/3400 | 0.024 Biali Biali Pvt. 1.000 3storied-1 Residential Unauthorised
1.840

146 61 0.072 Biali Biali Pvt. vacant
242/1261| 61/1261 | 0.121 Biali Biali Put. vacant
242/783 | 61/1557 | 1.185 Biali Biali Put. 0.860|vacant
242/900 | 61/1681 | 0.087 Biali Biali Pvt. vacant
242/899 | 61/1682 0.138 Biali Biali Pvt. vacant
242/1329| 61/1758 | 0.032 Biali Biali Pvt. vacant
242/1101| 61/1878 | 0.120 Biali Biali Pvt. vacant
242/1197| 61/1948 | 0.034 Biali Biali Pwt. vacant
242/1242| 61/1984 | 0.040 Biali Biali Pvt. vacant
242/1328| 61/2037 | 0.032 Biali Biali Puvt. 1.000 vacant

1.860

178 62 1.240 Biali Biali Pvt. 0.700|vacant
242/936 | 62/1726 0.130 Biali Biali Put. vacant
242/937 | 62/1727 0.016 Biali Biali Pvt. vacant
242/940 | 62/1730 | 0.041 Biali Biali Pvt. vacant

. |242/1237| 62/1974 | 0.100 Gharabari Biali Pvt. 1storied-1 |Residential
el AHASILDAF

af

W _<T

GADAR., CUTTAEHA




~
Wn

P -

Encroached Area Status of land m
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area [River Road course of storied Commercial) Remarks
Kanheipur [242/1238| 62/1975 | 0.320 Biali Biali Put. vacant
242/1267 62/2004 0.024 Biali Biali Pvt. vacant
24271268 62/2005 0.016 Biali Biali Pvt. vacant
242/1269 62/2006 0.033 Biali Biali Pvt. 1.220 vacant
1.920
21 63 1.110 Biali Biali Put. C.430|vacant
242/1728| 63/1507 | 0.160 Gharabari Biali Pvt. 2storied-1 Residential OLR-1244/2012
242/1106| 63/1881 0.160 Biali Biali Pvt. 1.000 vacant
1.430
66 64 0.980 Biali Biali Pwvt. 0.540|vacant
242/581 | 64/1396 | 0.020 Biali Biali Pvt. vacant
242/581 64/1397 0.540 Biali Biali Pvt. vacant
242/914 | 64/1703 0.050 Biali Biali Pvt. vacant
242/913 | 64/1704 0.070 Biali Biali Pvt. vacant
66| 64/726 0.080 Biali Biali Pvt. 1.200 vacant
1.740
127 65 0.437 Biali Biali Pvt. 0.600|vacant
242/723 65/1501 0.049 Biali Biali Pwt. vacant
242/724 | 65/1502 | 0.485 Biali Biali Put. vacant
129 65/727 0.900 Biali Biali Pvt. 1.270 vacant
1.870
242/596 | 66/1405 0.080 Gharabari Biali Put. 1storied-1 Residential OLR-1741/2010
242/996 | 66/1406 | 0.020 Biali Biali Pvt. vacant
242/594 | 66/1407 0.080 Gharabari Biali Put. 1storied-1 Residential OLR-1690/2012
242/591 66/1410 0.080 Biali Biali Pvt. vacant
242/592 66/1411 0.040 Biali Biali Pvt. vacant
242/1362| 66/1412 | 0.080 Gharabari Biali Put. 1storied-1 Residential OLR-337/2010
242/1315| 66/1413 0.040 Gharabari Biali Pvt. 1storied-1 Residential OLR-334/2010
242/599 | 66/1414 | 0.080 Gharabari Biali Put, 1storied-1 Residential |OLR-338/2010
| . 242/901 66/1683 0.130 Biali Biali Pvt. vacant ’
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86 Encroached Area atugilsnd
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |[Towards | River building Nos | (Residential/
Village |[Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur [242/979 | 66/1775 | 0.020 Biali Biali Pyt vacant
242/980 | 66/1776 | 0.020 Biali Biali Put. vacant
242/995 | 66/1791 0.020 Biali Biali Pvt. vacant
242/1230( 66/1972 | 0.040 Gharabari Biali Pvt. 1storied-1 Residential OLR-334/2010
115| 66/728 0.150 Biali Biali Pvt. vacant
0.880
30 67 0.313 Biali Biali Pvt, 0.313|vacant
242/849 | 67/1614 | 0.236 Biali Biali Pvt. 0.187|vacant
242/841 | 67/1615 | 0.187 Biali Biali Pt vacant
242/840 | 67/1616 | 0.100 Biali Biali Pvt. vacant
. 242/892 | 67/1666 | 0.100 Biali Biali Pvt. vacant
| 242/841 | 67/1742 | 0.100 Biali Biali Put. vacant
30| 67/729 0.894 Biali Biali Pvt. 1.430 1storied-1 Residential Unauthorised
1.930
| 156 78 0.171 Biali Biali Pvt. 0.171|vacant
‘ 242/1030| 78/1546 | 0.080 Gharabari Biali Put. 1storied-1 Residential  |OLR-1382/2012
242/1410| 78/16086 0.100 Biali Biali Pvt. 0.100(vacant
242/909 | 78/1688 0.049 Biali Biali Pvt. 0.049|vacant
157| 78/730 0.746 Biali Biali Pvt. 1.440 0.180|vacant
1.146
97 79 0.310 Biali Biali Pvt. 0.310|vacant
242/576 | 79/1390 1.040 Gharabari Biali Pvt. 0.290|1storied-1 Residential OLR-834/2016
242/1277| 79/2013 | 0.032 Gharabari Biali Pvt. 1storied-1 Residential OLR-835/2016
1storied-
242/579 | 79/731 0.718 Gharabari Biali Pvt. 1.500 2,2storied-1  [Commercial OLR-835/2016
2.100
60 80 1.060 Biali Biali Pvt. 0.400(|vacant
242/906 | 80/1686 | 0.810 Biali Biali Pvt. 1.470 vacant
! — 1.870
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o Encroached Area Statiisof land 81
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |[Towards| River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur 191 81 1.220 Biali Biali Puvt. 0.400|Vacant
242/748 | 81/1525 | 0.080 Biali Biali Pvt. Vacant
242/748 | 81/1526 | 0.120 Biali Biali Pvt. Vacant
242/1313| 81/1728 | 0.160 Biali Biali Put. Vacant
242/1250/| 81/1991 0.120 Biali Biali Put. Vacant
242/1251| 81/1992 0.120 Biali Biali Pvt, 1.420 Vacant
1.820
143 82 1.840 Biali Biali Pvt. 1.400 0.440|1storied-1 Residential Unauthorised
162 83 1.530 Biali Biali Put. 1.150 0.380 1storied-2 Residential Unauthorised
2storied-
1,1storied-
18 84 1.820 Biali Biali Puvt. 1.420 0.400 1,3storied-1 Residential Unauthorised
1storied-
45 85 1.940 Biali Biali Pvt, 1.540 0.400 1,2storied-2 Residential Unauthorised
196 86 1.940 Biali Biali Put, 1.540 0.003 0.400 1Storied-2 Residential Unauthorised
88 87 1.260 Biali Biali Pvt. vacant
242/406 | 87/1188 | 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-S03/2007
242/1024| 87/1817 | 0.360 Biali Biali Pvt. 1.300 0.003 0.400 |vacant
1.700
66 88 0.910 Biali Biali Put. 0.400|vacant
242/619 | 88/1432 | 0.120 Gharabari Biali PVt 1storied-1 OLR-14/2011
242/634 | 88/1490 | 0.030 Gharabari Biali Pvt. 1storied-1 OLR-1308/2011
242/786 | 88/1559 | 0.400 Biali Biali Pvt. vacant
242/1041| 88/1825 | 0.100 Gharabari Biali Put. 1storied-1 OLR-1308/2011
242/1346| 88/1886 | 0.010 Gharabari Biali Pvt. 1storied-1
242/1115| 88/1887 | 0.010 Gharabari Biali Pvt. 1storied-1
242/1123| 88/1895 L 0.010 Gharabari Bi l?’ Pvt. 1storied-1
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2 82 Encroached Area Stateeof land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards [Towards | River | building Nos | (Residential/
Village [Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |[242/1336| 88/1936 | 0.040 Gharabari Biali Pvt. 1storied-1
242/619 | 88/3110 | o0.120 Biali Biali Pvt. 1.350 0.005 vacant
1.750
Tin
Shade,2storied
105 89 1.550 Biali Biali Pvt. 1.150 £.003 0.400 -1 Residential | unauthorised
23 90 0.085 Pala Eka Pala Eka Put. 0.085(|vacant
242/662 | 90/1490 6.550 | Gharabari Pala Eka Put. 1storied-1 Residentiai CLR-537/2011
242/990 | 90/1787 | 0.050 Pala Eka Pala Eka Put. vacant
242/1293| 90/2022 | 0.160 Pala Eka Pala Eka Put. 0.700 0.060}vacant
0.845
105 91 0.480 Biali Biali Pwvt. 0.140|vacant
242/604 | 91/1140 | 0.060 Gharabari Biali Pvt. 1storied-1 commercial OLR-1595/2009
242/590 | 91/1402 | 0.120 Biali Biali Pvt. vacant
242/1249| 91/1990 | 0.080 Biali Biali Pvt. vacant
242/1252| 91/1993 | 0.060 Biali Biali Pwvt. 0.660 vacant
0.800
45 92 0.860 Pala Eka Pala Eka Pvt. 0.700 0.160 1storied-1 Residential unauthorised
146 93 0.750 Pala Eka Pala Eka Pvt, 0.600 0.150 Tin shade Residential unauthorised
156 94 0.960 Pala Eka Pala Eka Pvt. 0.760 0.200 2storied-1 Residential unauthorised
143 95 0.646 Pala Eka Pala Eka Pvt. 0.200|Vacant
242/777 | 95/1551 | 0.040 Pala Eka Pala Eka Pvt. Vacant
242/776 | 95/1552 | 0.020 Pala Eka Pala Eka Pvt. Vacant
242/782 | 95/1556 0.040 Pala Eka Pala Eka Pvt. Vacant
242/956 | 95/1753 | 0.020 Pala Eka Pala Eka Pvt. Vacant
242/1008| 95/1801 | 0.030 Pala Eka Pala Eka Put. Vacant
242/1018| 95/1811 | 0.060 Pala Eka Pala Eka Put. Vacant
242/1021| 95/1814 0.024 Pala Eka Pala Eka Pvt. Vacant
242/1341| 95/2044 | 0.040 Pala Eka Pala Eka Pvt. 0.720 Vacant
0.920 J
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Encroached Area Status of land 83
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No| Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
1storied-
Kanheipur 228 96 1.030 Pala Eka Pala Eka Pvt. 0.830 0.200|3,2storied-1
109 97 0.900 Pala Eka Pala Eka Pyvt. 0.600 0.300 2storied-5 Residential unauthorised
1storied-
191 98 1.000 Biali Biali Pvt. 0.600 0.400 2,2storied-1 Residential | unauthorised
97 99 0.430 Pala Eka Pala Eka Pvt. 0.320|vacant !
242/1334| 99/1565 0.050 Gharabari Pala Eka Pvt. 1storied-1 Residential |OLR-1088/2015
242/1125| 99/1589 | 0.030 Pala Eka Pala Eka Pvt. vacant
442/405 | 99/1659 0.040 Pala Eka Pala Eka- Pvt. vacant
242/1391| 99/1661 0.040 Pala Eka Pala Eka Pvt. vacant
442/408 | 99/1662 | 0.040 Pala Eka Pala Eka Pvt. vacant
442/406 | 99/1664 | 0.04a0 Pala Eka Pala Eka Pvt. vacant
242/1284| 99/1896 | 0.025 Pala Eka Pala Eka Pvt. vacant
242/1283| 99/1898 | 0.025 Pala Eka Pala Eka Pvt. 0.400 vacant
0.720
60| 100 0.830 Pala Eka Pala Eka Pvt. 0.480 0.350 2storied-2 Residential unauthorised
196 101 0.424 Pala Eka Pala Eka Pvt. 0.290|vacant
242/1445 101 0.020 Pala Eka Pala Eka Pvt, vacant
242/1297|101/1567 | 0.040 Gharabari Pala Eka Pvt. 1storied-1 Residential OLR-1087/2015
242/1061| 101/1841 0.040 Pala Eka Pala Eka Pvt.
242/1062| 101/1842( 0.040 Pala Eka Pala Eka Pvt.
242/1422|101/2100 | 0.026 Pala Eka Pala Eka Pvt. 0.300 1storied-2 Residential Unauthorised
0.590
66 102 0.640 Biali Biali Pvt. 0.400|Vacant
242/1092 | 102/1869 | 0.040 Biali Biali Pvt. Vacant
242/1095| 102/1872 | 0.020 Gharabari Biali Pyt 1storied-1 Residential OLR-30/2020
242/1117|102/1890| 0.010 Biali Biali Pvt. Vacant
242/1169(102/1930 | 0.040 Biali Biali Pvt. Vacant
42/1255|102/1996 | 0.028 Biali Biali Pvt. Vacant "
AHASILDAR

O~
¢

QANAR CUTTACH




a. i Encroached Area T
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |Towards | River | building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |[River |Road course of storied | Commercial) Remarks
Kanheipur |242/1256|102/1997 | 0.022 Biali Biali Pvt. Vacant
242/1423(102/2101| 0.040 Biali Biali Pvt. 0.440 Vacant
0.840
178 103 0.543 Biali Biali Pyt 0.400|Vacant
242/884 |103/1656 | 0.050 Biali Biali Pvt. Vacant
i 242/1064|103/1843 | 0.060 Biali Biali PVL. Vacant
] 242/1228|103/1866 | 0.028 Biali Biali Put. Vacant
| 242/1207{103/1954 ( 0.023 Biali Biali Pyt Vacant
i 2460/2021103/2007 | 0.027 Biali Biali Pvt. 0.320 Vacant
[ 0.730
E 60| 104 0.800 Biali Biali Put. 0.400 0.400 1storied-1 Residential Unauthorised
' 162 105 0.670 Pala Eka Pala Eka Pvt. 0.335 0.335 1storied-2 Residential Unauthorised
53 106 0.470 Biali Biali Pvt. 0.280(|Vacant
242/10S0| 106/1867 | 0.020 Biali Biali Pvt. Vacant
242/1091| 106/1868 | 0.040 Biali Biali Pvt. 0.250 Vacant
0.530
18 107 0.480 Pala Eka Pala Eka Put. 0.380|Vacant
242/1204|107/1826 | 0.040 Pala Eka Pala Eka Put. Vacant
242/1045|107/1827 | 0.040 Pala Eka Pala Eka Put. Vacant
242/1286(107/1831( 0.040 Pala Eka Pala Eka Pvt. Vacant
242/1287|107/1879| o0.020 Pala Eka Pala Eka Pvt. Vacant
24271316107/ 0.020 Pala Eka Pala Eka Pvt. 0.260 Vacant
0.640
60 108 0.710 Biali Biali Pvt. 0.500|Vacant
247/1299| 108/2025 | 0.040 Biali Biali Pvt. 0.250 Vacant
0.750
66 109 0.694 Pala Eka Pala Eka Pvt. 0.570|Vacant
242/1117|109/1889 | 0.010 Pala Eka Pala Eka Pvt. Vacant
242/1324|109/1978 | 0.040 Pala Eka Pala Eka Put, Vacant
242/1426 109/2104 0.046 Pala Eka Pala Eka Pvt. 0.220 Vacant
ﬂ 0.790 |
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Encroached Area StatinsoT and 85
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was belong Existing |Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area [River Road course of storied Commercial) Remarks
Kanheipur 237 110 0.053 Biali Biali Pvt., 0.620|Vacant
242/734 |110/1513| 0.028 Biali Biali Pvt. Vacant
242/771 |110/1545 0.080 Biali Biali Pvt. Vacant
242/694 |110/1625| 0.080 Biali Biali Pyt Vacant
242/855 |110/1627| 0.160 Biali Biali Pvt. Vacant
242/1002|110/1798 | 0.240 Biali Biali Pyt Vacant
242/1292|110/2021 | 0.080 Biali Biali Pvt. 0.100 Vacant
0.720 | i
B [ gg| 111 0.527 Biali Biali Put. 0.527|Vacant
242/1413|111/2097 0.033 Biali Biali Pvt. 0.015)Vacant
242/1425|111/2103| 0.040 Biali Biali Pvt. 0.034|Vacant
242/1427|111/2105| 0.040 Biali Biali Pvt. 0.040 0.024|Vacant
0.640
108 112 0.590 Pala Eka Pala Eka Pvt. 0.020 0.570|vacant
30 113 0.271 Pala Eka Pala Eka Pvt. 0.271
242/850 |113/1617| 0.183 Pala Eka Pala Eka Pvt. 0.183
242/1451|113/2128| 0.036 Pala Eka Pala Eka Pvt. 0.036 Inside River
0.490
196 114 0.410 Pala Eka Pala Eka Pvt. 0.390|vacant
242/1354|114/2053 | 0.080 Pala Eka Pala Eka PVt 0.020 vacant
0.490
53 115 0.520 Pala Eka Pala Eka Pvt. 0.040 0.480(Vacant
60 116 0.470 Pala Eka Pala Eka Pvt. 0.040 0.430|Vacant
45| 117 0.400 Pala Eka Pala Eka Puvt. 0.040 0.360|Vacant
253 118 0.160 Danda Danda Gowt. 0.010 0.150|Vacant
228 115 0.380 Pala Eka Pala Eka Pvt. 0.030 0.350|Vacant
66 120 0.380 Pala Eka Pala Eka Pwt, 0.030 0.350(Vacant
97 121 0.270 Pala Eka Pala Eka Pvt. 0.020 0.250(Vacant
191 122 0.250 Pala Eka Pala Eka Pvt. 0.020 0.230|Vacant
146 123 0.380 Pala Eka Pala Eka Pvt. 0.030 0.350|Vacant
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86 Encroached Area SRt GF sl
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing [Towards [Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |242/820 124 | 0330 Biali ' Biali Pvt 0.040 ' 0.29C|Vacant
109 125 0.340 Pala Eka Pala Eka Pvt. 0.040 0.300|Vacant
30| 126 0.275 Pala Eka Pala Eka Pvt. 0.275|Vacant
242/83S |126/1623 | 0.165 Pala Eka Pala Eka Pvt. 0.040 0.125|Vacant
0.440
156| 127 0.340 Pala Eka Pala Eka Pvt. 0.060 0.280|Vacant
| 60| 128 | 0450 Pala Eka Pala Eka Put, 0.060 0.390|Vacant
g 162 129 0.250 Pala Eka Pala Eka Put. 0.060 ! 0.256{Vacant
143 130 0.360 Pala Eka Pala Eka Put. 0.060 0.300{Vacant
. 18 131 0.340 Pala Eka Pala Eka Pvt. 0.050 0.290|Vacant
B 66| 132 0.340 Pala Eka Pala Eka Put. 0.050 0.290|vacant
23 133 0.260 Pala Eka Pala Eka Pvt. 0.060 0.200|Vacant
108 134 0.250 Pala Eka Pala Eka Pvt. 0.080 0.170!Vacant
178 135 0.240 Pala Eka Pala Eka Put. 0.240 Inside River
88| 136 0.240 Biali Biali Pvt. 0.240 Inside River
i 105] 137 0.250 Pala Eka Pala Eka Put. 0.250 Inside River
60 138 0.270 Pala Eka Pala Eka Pvt. 0.270|Vacant
73| 138/741 | 0.050 |Biali Dofasal Eka| Biali Dofasal Eka| Pvt. 0.040 0.010|Vacant
0.320
107 139 0.330 Patita Patita Put. 0.300 [Vacant
242/925 | 139/737 0.130 Gharabari Patita Pvt. 0.160 Vacant OLR-46/2016
0.460
78 140 1.520 Pala Eka Pala Eka Pvt. 1.520
252| 140/732 | 16.200 Nadi Nadi Gowvt. 16.200
78| 140/788 1.080 Nadi Nadi Pvt. 1.080 Inside River
18.800
254 141 8.600 Gochar Gachar Govt, 4.600 4.000|vacant
242/872 142 0.060 Patita Patita Pvt.
242/871 |142/1639| 0.020 Patita Patita Pvt. 0.080 1storied-1 Commercial unauthorised
’ 0.080
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Encroached Area Status of land 8
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards |[Towards | River | building Nos | (Residential/
Village [Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur |242/838 143 0.035 Biali Biali Pyt. vacart
242/837 |143/1607 | 0.035 Biali Biali Pvt. vacant
242/836 |143/1608 ( 0.020 Biali Biali Pvt. 0.090 vacant
0.090
107 144 0.070 Biali Biali Pvt. 0.070 2storied-1 Residential |Unauthorised
242/1431 145 0.080 Biali Biali Pvt. 0.080 | 1storied-1 !Commercial  |Unauthorised
228| 146 0.080 Patita Patita | Pwt. | 0.080 Tin shade {Commercial  |Unauthorised
228 147 0.060 Nutan Patita | NutanaPatita | Pwvt, 0.07C Vacant ! '
242/613 148 0.090 Gharabari Patita Put. 0.090 i1storied-1 (Residential "OLR-GOO/ZOlO
242/843 149 0.080 Gharabari Patita Pvt. 0.080 1storied-1 Residential OLR-47/2016
442/410 150 0.080 Patita Patita Pvt. 0.080 istoried-1 Residential |{Unauthorised
228 151 0.080 Patita Patita Pvt. 0.080 1storied-1 Residential Unauthorised
242/417 152 0.090 Gharabari Patita Pvt. 0.090 2storied-1 Residential OLR-617/2013
242/875 153 0.050 Patita Patita Pvt. Vacant
242/609 |153/1421| 0.030 Gharabari Patita Pvt. 0.080 1storied-1 Residential OLR-341/2010
0.080
242/609 154 0.037 Gharabari Patita Put. 1storied-1 Residential OLR-34/2010
242/608 |154/1419| 0.053 Gharabari Patita Pvt. 0.090 1storied-1 Residential OLR-339/2010
0.090
242/608 155 0.013 Gharabari Patita Pvt. OLR-339/2010
242/607 |155/1418 | 0.067 Gharabari Patita Puvt. 0.080 2storied-1 Residential |OLR-340/2010
0.080
97| 156 0.090 Patita Patita Put. 0.090 1storied-1 Residential |Unauthorised
20 157 0.100 Pala Eka Pala Eka Put. 0.100 0.002 1storied-1 Residential |Unauthorised
66| 158 0.090 Patita Patita Pvt. 0.09 vacant
129 159 0.050 Patita Patita Pvt. 0.05 vacant
253 160 0.220 Smasan Smasan Govt. 0.22 vacant
242/944 161 0.190 Patita Patita Pvt. 0.19 vacant
242/834 |161/1611| 0.060 Patita Patita Put. 0.06 vacant
) 0.250 |
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8& Encroached Area Shakiis okl
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |[Towards |[Towards | River | building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
{Kanheipur | 96 162 1.220 Patita Patita Pvt. |  1.22 | vacan!
J 66 163 0.600 Patita Patita Pvt. 0.6 vacant |
242/660 |163/2522| 0.110 Patita Patita PVt 0.11 vacant
0.710
66 164 0.100 Patita Patita Pvt. 0.1 vacant
| 88 165 0.075 Patita Patita Pvt. 0.075 vacant
1242/1210| 165/1957 | 0.005 Patita Patita Pvt. 0.005 vacant | ; i
! 0.080 i ! {
85| 166 0.053 Patita Patita Pyt. 0.053 vacant
242/1209| 166/1956 0.027 Patita Patita Pvt. 0.027 - vacant
0.080
53 167 0.090 Patita Patita Pvt. 0.090 vacant
88| 168 0.275 Patita Patita Put. vacant |
242/1223|168/1568 0.023 Patita Patita Pvt. vacant
242/1325| 168/1602 0.020 Patita Patita Pvt. vacant
242/1229| 168/1971 0.028 Patita Patita Pvt. vacant
242/1231|168/1973 0.034 Patita Patita Pvt. vacant !
242/1260 168/2000 0.040 Patita Patita Pvt. 0.420 vacant |
0.420
51 169 0.460 Patita Patita Pvt. 0.460 vacant
53 170 0.100 Jalasaya-2 Jalasaya-2 Put. 0.100 vacant
242/631 171 0.050 Gharabari Gharabari Pvt. 0.050 vacant OLR-959/2010
113 172 0.166 Bagayat-2 Bagayat-2 Put. vacant
242/469 |172/1359| 0.365 Gharabari Bagayat-2 Pvt. 1storied-1 OLR-911/2008
242/559 |172/1374| 0.487 Gharabari Bagayat-2 Pvt. 1storied-1 OLR-910/2008
242/831 (172/1601( o0.121 Gharabari Bagayat-2 Put. 1storied-1 OLR-1005/2016
242/873 |(172/1644| 0.200 Gharabari Bagayat-2 Pvt. vacant OLR-1006/2016
242/832 |172/1660| 0.121 Gharabari Bagayat-2 Pvt. 1.458 1storied-1 Residential OLR-1007/2016
1.460
2 242/14 173 0.840 Patita Patita Pvt. 0.840 vacant
kK _ TAHASILDAR
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Encroached Area Status of land 89
Area (Building /
Name of Land taken by [ Vacant) if Type of use
The Total Kisam Was |belong| Existing |Towards [Towards | River | building Nos | (Residential/
Village !Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
iKanheipur 229, 174 0120 Patita Patita Pui. 0.120 fvacan:
228 175 | 0.070 Pala Eka Paia Eka Pvi. 0.070 | Tinsnace Commerciai  |Unauthorised
177 176 0.070 Patita Patita Put. vacant
242/975 |176/1490 ( 0.040 Patita Patita Pvt. 0.110 vacant
0.110
66 177 0.120 | Patita Patita Pvt. | 0.120 ! vacant !
66 178 0.150 Patita Patita Pt. | £.150 | | 0.005 1storieg-1 ERewdentia- unauthorised
66/ 179 0.120 Pala Eka Pala Eka Pvi. | ', : vacant _;
242/766 |179/1541| 0.070 Pala Eka Pala Eka Pv. | 0190 vacant 5
0.190 '
66 180 0.530 Bagayat-2 Bagayat-2 Pwvt. vacant
242/766 |180/1542| 0.270 Bagayat-2 Bagayat-2 Puvt. C.800 vacant
0.800
142 181 1.400 Bagayat-2 Bagayat-2 Pvi. 1.400 vacant
143 182 0.120 Patita Patita Pvi. 0.120 0.004 1storied-1 Residential unauthorised
143 183 0.110 Biali Blali Pvt. 0.110 0.004 1storied-1 Residential unauthorised '
242/740 | 184 0.038 Gharabari Biali Put. 1storied-1 Residentia |OLR-148/2012 i
242/610 |184/1423| 0.036 Gharabari Biali PvI. 2storied-1 Residential OLR-549/2010
242/635 |184/1491| 0.036 Gharabari Biali Put. 0.110 1storied-1 Residential OLR-1391/2010
0.110
177 185 0.048 Bagayat-2 Bagayat-2 Pvt. vacant
242/445 |185/1332( 0.040 Gharabari Bagayat-2 Pvt. 1storied-1 Residential OLR-831/2015
242/446 |185/1333| 0.040 Gharabari Bagayat-2 Put. 1storied-1 Residential OLR-833/2015
242/1446| 185/2123 | 0.032 Bagayat-2 Bagayat-2 Pvt. 0.160 vacant
0.160
44 186 0.870 Bagayat-2 Bagayat-2 Pwvt. vacant
242/1406| 186/2093 | 0.030 Bagayat-2 Bagayat-2 Pvt. vacant
242/1457| 186/2131| 0.080 Bagayat-2 Bagayat-2 Puvt. vacant
242/1458| 186/2132 | 0.080 Bagayat-2 Bagayat-2 Pvt. vacant
42/1459| 186/2133 | 0.080 Bagayat-2 Bagayat-2 Pvt. vacant
e, @/TAHASILDAE‘
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96 Encroached Area Statis of land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |[Towards [Towards | River | building Nos | (Residential/
Village |Khata No| Plot No! Area Kisam on 1.4.1974 | sto Area |River Road course of storied Commercial) Remarks
Kanheipur '.42/1460|186/2134 1 D080 Bagayat-2 Bagayat-2 Pyt 1.220 ' vacant
{ 1.220 | i
' 156 187 0.190 Bagayat-2 Bagayat-2 Pwt. i vacant
242/1430| 187/2107 | 0.040 Bagayat-2 Bagayat-2 Pvt. vacant
242/1431(187/2108 | 0.020 Bagayat-2 Bagayat-2 Pvi. 0.250 vacant
: 0.250
145 188 0.190 Patita Patita Pvt. | 0.190 vacani |
i 120| 189 0.030 patita Patita Pe. | 0.030 lvacant |
[ 159 190 0.038 Patita Patita Pvt. vacant I
242/1219|190/1564 0.013 Patita Patita Pvt. 0.050 vacant
0.050
158 191 0.050 Patita Patita Put. 0.050 vacant
242/806 192 0.450 Bagayat-2 Bagayat-2 Pvt. vacant
242/1312(192/1953 | 0.080 Bagayat-2 Bagayat-2 Put, vacant
242/1206|192/1976 | 0.040 Bagayat-2 Bagayat-2 Pvt. vacant
242/1234|192/2041 0.030 Bagayat-2 Bagayat-2 Pvt. vacant
242/1333| 192/781 0.030 Bagayat-2 Bagayat-2 Pvt. 0.630 vacant
0.630
242/1417|193/2054| 0.008 Patita Patita Put. vacant
242/1364|193/2057 | 0.040 Patita Patita Puvt. vacant
242/1416|193/2087 | o0.024 Patita Patita Pvt. vacant
242/14241193/2102 0.040 Patita Patita Put. vacant
242/1434| 193/2116 | 0.040 Patita Patita Pvt. vacant
242/1435|193/2117| o0.024 Patita Patita Puvt. vacant
242/1437|193/2119| 0.064 Patita Patita Put. 0.240 vacant
0.240
162 194 0.210 Bagayat-2 Bagayat-2 Pvt. vacant
242/1040| 194/1218 | 0.025 Bagayat-2 Bagayat-2 Pvt. vacant
242/991 |194/1788| 0.015 Bagayat-2 Bagayat-2 Pvt. vacant
242/720 |194/3388 | 0.030 Bagayat-2 Bagayat-2 Put. 0.280 vacant
ek CA) __7AHASILDAR
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Encroached Area Status of land
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was |belong| Existing |[Towards |Towards | River building Nos | (Residential/
Village |Khata No| Plot No | Area Kisam on 1.4.1974 | sto Area |River  |Road course of storied Commercial) Remarks
{Kanheipur | ’ 0.280 i
1storied-
2,2storied-
155 195 0.750 Patita Patita Put. 0.750 2,3storied-3 |Residential {Unauthorised
1 | 169| 196 0.080 Patita Patita Put. lvacant ' .
[ 1242/879 |196/1649 | 0.010 Patita Patita Pyt . lvacant !
’ 1242/1395{196/1667 { o0.010 Patita Patita Pyt C.100 vacant
0.100
169 197 0.100 Pala Dui Pala Dui Pyt. 0.100 0.004 2storied-1 Residential |Unauthorised
45 198 0.040 Pala Eka Pala Eka Pvt. Vacant
242/457 |198/1449| 0.040 Gharabari Pala Eka Put. 0.08C 0.003 3storied-1 Residential OLR-893/2012
0.080
242/421 |199/1202| 0.011 Gharabari Pala Eka Pvt. 2storied-2 Residential OLR-72/2010
242/422 |199/1203 | 0.035 Pala Eka Pala Eka Put. vacant
242/679 |[199/1513| 0.040 Gharabari Pala Eka Put. vacant I OLR-72/2010
242/886 |199/1663 | 0.040 Pala Eka Pala Eka Pyt | vacant |
242/1381|199/2069 | 0.024 Gharabari Pala Eka Pvt. 0.150 0.008 1storied-1 Residential OLR-344/2010
0.150
196 200 0.060 Pala Eka Pala Eka Pvt. vacant
242/430 |200/1209| 0.007 Pala Eka Pala Eka Pvt. vacant
242/512 |200/1401| 0.032 Gharabari Pala Eka Put. 1storied-1 Residential OLR-887/2006
242/859 |200/1630( 0.032 Pala Eka Pala Eka Put. 0.130 vacant
0.130
242/677 201 0.040 Patita Patita Pvt. vacant
242/479 |201/1370| 0.050 Gharabari Patita Put. 0.090 1storied-1 Residential OLOR-142/2005
0.090
110| 202 0.435 Patita Patita Pvt. 1storied-1 Residential unauthorised
242/811 | 202/1588 | 0.045 Patita Patita Puvt. 0.480 vacant
A (1.480
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_. 9?7 Encroached Area Statiis of lid
. Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total Kisam Was (belong| Existing |Towards |Towards | River | building Nos | (Residential/
Village |Khata No! Plot No | Area Kisam on1.4.1974 | sto | Area |River |Road course of storied Commercial) Remarks
Kanheipur [242/817 | 203 0.372 Pala Eka Pala Fka Pvt. | ' lvacan
I 1242/805 |203/1579| 0.075 Pala Eka Pala Eka Pvi. | l1storied-1 Residentia unauthorised
242/961 |203/1757| 0.034 Pala Eka Pala Eka Pvt. 1storied-1 Residential  |unauthorised
242/974 |203/1771| 0.034 Pala Eka Pala Eka Pvt. 2storied-1 Residential unauthorised
242/982 |203/1778| 0.017 Pala Eka Pala Eka Pwvt. 1storied-1 Residential lunauthorised
: i 242/983 |203/1779| o0.017 Gharabari Pala Eka Pvt. { | lstorie¢-2 Resigential :CLR~624;"2039
1242/811 | 203/764 | o0.026 Palatka | Palalka Put. | ! ! 2storied-1 Residentiai  ,unauthorised
1242/1393| 203/791 | 0.025 PalaEka |  PalaEka Pvt. | 0.600 - 1storieg-1 commercial unauthorsed
0.600 ' 1
29 204 0.168 Patita Patita Puvt. Vacant
242/1350| 204/2080 | 0.052 Patita Patita Put. Vacant
242/1396| 204/2084 | 0.025 Patita Patita Put. Vacant
242/1397| 204/2086 0.060 Patita Patita Pvt. Vacant
242/1401| 204/2088 | 0.040 Patita Patita Pvt. Vacant
242/1402 | 204/2089 | 0.025 Patita Patita Pyt Vacant
242/1403|204/2091 | 0.020 Patita Patita Pvt. Vacant
242/1414|204/2098 | 0.060 Patita Patita Pyt. Vacant
242/1448|204/2125 | 0.060 Patita Patita Put. 0.510 Vacant
. 0.510
242/1415 205 0.035 Patita Patita Put. 1storied-1 Commercial |unauthorised
242/835 |205/1609| 0.035 Patita Patita Pvt. 1storied-1 Commercial [unauthorised
242/907 |205/1687 | 0.070 Gharabari Patita Pvt. 0.140 0.002 1storied-1 Commercial  |unauthorised
0.140
156 206 0.050 Biali Biali Pvt. unauthorised
242/1433|206/2115( 0.050 Biali Biali Pvt. 0.100 0.003 Tarpin Shade | Commercial [unauthorised
0.100
242/1136 207 0.090 Patita Patita Pvt. 0.090 0.003 1storied-1 Residential unauthorised
29 208 0.129 Patita Patita Pvt. vacant
242/1390| 208/2081 | 0.008 Patita Patita Pvt. vacant
- 242/1396| 208/2085 | 0.015 Patita Patita Put. vacant
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Encroached Area Status of land 9
Area (Building /
Name of Land taken by | Vacant) if Type of use
The Total ~ Kisam Was belong| Existing |Towards [Towards | River building Nos | (Residential/ '
Village |KhataNo! Plot No! Area Kisam | on1.4.1974 | sto | Area |River Road course of storied Commercial) Remarks
\Kanheipur 1242/1402| 208/2090 |  0.043 patita | Patita Pyt lvacant | '
1242/1449| 208/2126 | 0.065 Patita ' Patita Put. 0.260 .- |vacan .
‘ 0.260 '
89 209 0.191 Patita Patita Pwvt. vacant
242/1361| 209/1946 0.029 Patita Patita Pwvi. vacant
242/1360| 209/1985 | 0.040 Patita Patita Pvt. 0.260 lvacant |
! 0.260 | | '
:242;‘562—5 210 | 0.050 Gharabari Patita Pvi |1sicried-1 iResidentiai EOLR-ZOLSKZOGB
242/561 |(210/1379| 0.040 Gharabari Patita Pvt. £.090 [1storied-1 Resigential ‘OLR-ZLO&U'.ZOOS ;
0.090 )
242/509 211 0.045 Gharabari Patita Pvt. | OLR-395/200% |
242/464 |211/1351; 0.045 Gharabari | Patita Put. 0.090 | 0.005 |  Tinshade Residential |OLR-243/2006 |
0.090 i ’
242/926 212 0.070 Gharabari Patita Pvt. 1storied-1 Residential OLR-128/2018
242/926 |212/1700| 0.070 Gharabari Patita Pvt. 0.140 1storied-1 Residential OLR-128/2018
0.140
i i91 213 | 0.055 Patita .5 Patita Put. i vacant
242/574 | 213/1387 | 0.040 Gharabari Patita Put. 2storied-1 Residential OLR-49/2008
242/1369| 213/2062 | 0.095 Patita Patita Pwvt. 0.190 0.005 vacant
0.190
242/1385| 214 0.280 Patita Patita Pvt. 0.280 2storied-1 Residential |Unauthorised
242/1069| 215/1846 | 0.040 Pala Eka Pala Eka Pvt. vacant
242/1070| 215/1847 | 0.060 Pala Eka Pala Eka Put. vacant
242/1071| 215/1848( 0.020 Pala Eka Pala Eka Pvt. vacant
242/1072| 215/1849 0.020 Pala Eka Pala Eka Pvt. vacant
242/1271| 215/2009 | 0.020 Pala Eka Pala Eka Put. 0.160 vacant
0.160
Ac506.283
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9 Information on the land situated inside the embankment road next ta the Mahanadi in Bhadimula village.
Govt. Land
% ge of
Ne mil' Over Vacant Area
Area wason |No. of Homested (Otherthan AreaDrownin |constructedover |Homestead |drown in
Types of Kisam [No. of Plot |Publication |Plet Homestead plot J&mm River Course  |Gavt Plst Plot River
Bandha 1 0.360 Nil
Y Gochar g ~ 6.610 Nil
L Gharabari 1 0.040 0.040 Nil
Debasthali 1 0.520 0.52 100
Gramya Jungle 3 3.210 3.210 100
Patita 5 2.910 il
[ Rasta 4 0.43 Nil
Basti jogya 1 0.4 0.4 100
Total 25 14.480 0.040 4.130 0
. Pyt Land
No.of Construction V3Nt log yo of
Area was on |No. of Homested |Otherthan Converted |Area Drownin |gver stherthan Homestead |Area drawn
Types of Kisam |No. of Plet |Publication |Plot Homestead plot [Area River Course  [Homestead land  |Plot fin River
Bagayata 7 1.150 7 Nil
Gharabari 58 4.600| 58 0.26 12 Nil
Debasthall 2 1.000 2 1 Nil
Jalasaya 3 0.400 3 2 Nil
* [Patita 13 6.050 13 1.870 1 30.9
Pala 21 4.770 21 4 Nil
_ Adi 4 0.120 4 3 Nil
y Bajefasal 2 0.630 2 Nil
8 Biali 22 5,190 22 2.79 2 53.75
g Sarad 10 2.140 10 2 Nil
’ Rasta 1 0.040 1 1 Nil
Total 143 26.090 58 85 0.260 4.660 16 12
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Village- Annexur
Bhadimula e-A
Encroache Area Status of |Type of use
d Area taken by land (Residential
- Name of Total | Present |Kisamwason | Land Existing [Towards |Towards River | (Building / /
The Village [ Khata No | Plot No Area Kisam 31.05.1991 |belongsto| Area |River Road course | Vacant)if |Commercial] Remarks
) Bhadimula 133 1 8.600 Nadi  [Nadi Govt. 8.6 River
» Gramya
Bhadimula 135 2 1.100 Jungle |Gramya Jungle Govt. 0] 1.1}Inside River
Gramya
Bhadimula 135 3 1.090 Jungle |Gramya Jungle Govt. 0 1.09|Inside River
Bhadimula 36 4 2.460 |Biali Dofasali|Biali Dofasali Pvt. 0 2.46]Inside River
Bhadimula 28 3 0.330  |Biall Dofasali|Biall Dofasali Pvt. 0 0.33|Inside River
Bhadimula 88 6 1.050 Patita |Patita Pvt. 0 1.05|Inside River
Bhadimula 53 7 0.343 Patita |Patita Pvt. 0.343 O[Vacant
Bhadimula | 132/115 7/489 0.107 Patita |Patita Pvt. 0.107 0|Vacant
Bhadimula 42 8 0.460 Patita |Patita Pvt. 0.46 0|Vacant
i Bhadimula 53 9 0.020 Patita [Patita Pvt. 0.02 0|vacant
Bhadimula | 132/184 9/646 0.060 Patita |Patita Pvt. 0.06 0|Vacant
Bhadimula 13 10 0.020 Patita  |Patita Pvt. 0.02 O|Vacant
O.L .R 8(A)
Bhadimula | 132/53 10/421 0.040 Gharabari |Patita Pvt. 0.04 0lG+1 Floor |Residential |1796/2010
O.LR8(A)
Bhadimula | 132/54 10/422 0.040 | Gharabari |Patita Pvt. 0.040| 0|G+1 Floor |Residential [1795/2010
QL
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O.L.R.8(A)
Bhadimula 132/56 10/423 0.060 Gharabari |Patita Pvt. 0.06 0|{G+1 Floor |Residential |545/2016
O.L.R8(A)
Bhadimula 132/70 10/434 0.040 Gharabari |Patita Pvt. 0.04 0|G+1 Floor |Residential [647/2011
Ground OL.REB(A)
Bhadimula 132/74 10/438 0.040 Gharabarl |Patita Pvt. 0.04 0|Floor Residential |647/2011
Bhadimula 88 11 0.920 |Bagayat Dul |Bagayat Dui Pvt. 0.92 0|Vacant
Asbestos Area
Bhadimula 88 12 1.620 Patita  |Patita Pvt. 1.62 0|(Cow Shed) 800Sq. Ft.
Bhadimula 134 13 0.130 Road |Road Govt. 0.13 0|Road
Bhadimula 134 14 0.520 Debasthall |Debasthall Govt. 0 0.52]Inside River
Bhadimula 82 15 0.370 Patita Jpa:m Pvt. 0 0.37lInside River
Bhadimula 29 16 0.450 Patita LPatlta Pvt. oL 0.45|Inside River
Bhadimula 133 17 5.020 Nadi Nadi Govt. 1] 5.02|Inside River River
Bhadimula 135 18 0.400 Basti Jogya |Basti Jogya Govt. 0 0.4]Inside River
Bhadimula 73 19 2.940 Nadi Nadi Pvt. 0 2.94|Inside River River
settlement
Bhadimula 34 20 0.370 Gharabari |Gharabari Pvt. 0.37 0{Vacant Gharabari
settlement
Bhadimula 2 21 0.120 Gharabari |Gharabarl Pvt. 0.12 0|Vacant Gharabari
settlement
Bhadimula 2 22 0.050 Gharabarl |Gharabari Pvt. 0.09 O|Vacant Gharabari
TAHASIL ‘S
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Ground settlement

Bhadimula 109 23 0.170 Gharabari |Gharabari Pvt. 0.17 O|Floor Residential |Gharabari
Ground settlement

Bhadimula 40 24 0.170 Gharabarl |Gharabarl Pvt. 0.17 O|Floor Residential |Gharabari
settlement

Bhadimula 91 25 0.160 Gharabarl |Gharabari Pvt. 0.16 0|Vacant Gharabari
settlement

Bhadimula 73 26 0.021 Gharabarl |Gharabari Put. 0.021 0|Vacant Gharabari
Ground settlement

Bhadimula 132/174 26/637 0.043 Gharabari |Gharabari Pvt. 0.049 O|Floor Residential |Gharabari
5 Ground settlement

Bhadimula 91 27 0.280 Gharabari |Gharabari Pvt. 0.28 O|Floor Residential |Gharabari
3 Ground settlement

Bhadimula | 132/191 27/652 0.060 Gharabarl |Gharabari Pvt. 0.06 O|Fllor Residential |Gharabari
settlement

Bhadimula 40 28 0.050 Gharabari |Gharabari Pvt. 0.05 0|Vacant Gharabari
Ground settlement

Bhadimula 5 29 0.050 Gharabari |Gharabari Pvt. 0.05 0|Floor Residential |Gharabari
Ground settlement

Bhadimula | 132/161 30 0.043 Gharabarl |Gharabari Pvt. 0.043 O|Floor Residential |Gharabari
Ground settlement

Bhadimula | 132/154 30/625 0.043 Gharabari |Gharabari Pvt. 0.043 O|Floor Residential |Gharabari

Q"'—I—G
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Ground settlement
Bhadimula | 132/162 30/629 0.063 Gharabarl |Gharabari 0.063 O|Floor Residential |Gharabari
Ground settlement
Bhadimula | 132/163 30/630 0.063 Gharabari |Gharabarl 0.063 O|Floor Residential |Gharabari
2 Ground settlement
Bhadimula 80 31 0.090 Gharabarl |Gharabari 0.09 O|Floor Residential |Gharabari
Ground settlement
Bhadimula | 132/114 31/487 0.090 Gharabari |Gharabarl 0.09 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 91 32 0.040 Gharabarl |Gharabarl 0.04 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 132/57 33 0.010 Gharabari |Gharabari 0.01 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 40 34 0.040 Gharabari |Gharabarl 0.04 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 72 35 0.100 Gharabari |Gharabari 0.1 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 81 36 0.040 Road |Road 0.04 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 26 37 0.040 Gharabari |Gharabarl 0.04 O|Floor Residential |Gharabari
Ground settlement
Bhadimula 80 38 0.020 Gharabari |Gharabari 0.02 O|Floor Residential |Gharabari
L.
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Ground settlement
Bhadimula | 132/114 38/486 0.020 Gharabari |Gharabarl Pyt. 0.02 Floor Residential |Gharabari
Ground settlement
Bhadimula 17 39 0.050 Gharabari |Gharabari Pyt 0.05 Floor Residential |Gharabari
Ground settlement
Bhadimula 93 40 0.040 Gharabari |Gharabari Pvt. 0.04 Floor Residential |Gharabari
Ground settlement
Bhadimula 83 a1 0.040 Gharabarl |Gharabarl Put. 0.04 Floor Residential {Gharabari
Ground settlement
Bhadimula 93 42 0.040 Gharabarl |Gharabarl Pyt 0.04 Floor Residential |Gharabari
Ground settlement
Bhadimula 88 43 . 0.300 Gharabarl |Gharabari Pvt. 0.3 Floor Residential |Gharabari
Ground settlement
Bhadimula 94 44 0.130 Gharabari |Gharabari Pyt. 0.13 Floor Residential {Gharabari
Ground settlement
Bhadimula 18 45 0.060 Gharabari |Gharabari Pvt. 0.06 Floor Residential |Gharabari

Bhadimula 134 46 0.040 Road Road Govt. 0.04 Vacant
settlement
Bhadimula 66 47 0.070 Gharabari |Gharabari Pvt. 0.07 Boundary Gharabari
settlement
Bhadimula 87 a8 0.060 Gharabarl |Gharabarl Pvt. 0.06 Tin Shed Gharabari
Ground settlement
Bhadimula 124 43 0.010 Gharabari |Gharabari Pvt. 0.01 Floor Residential |Gharabari
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Ground settlement
Bhadimula 134 50 0.040 Gharabarl |Gharabari Govt. 0.04 O|Floor Residential |Gharabari
Bhadimula 134 51 0.240 Road |Road Govt. 0.24 O|Vacant
settlement
Bhadimula 77 52 0.090 Gharabari |Gharabari Pvt. 0.09 0|G+1 Floor |Residential |Gharabari
) Ground
Bhadimula 48 53 0.010 |Jalasaya Dui |Jalasaya Dui Pvt. 0.01 O|Floor Residential
Ground settlement
Bhadimula 47 54 0.010 Gharabarl |Gharabari Pvt. 0.01 O|Floor Residential |Gharabari
settlement
Bhadimula 73 55 0.080 Gharabari |Gharabari Pvt. 0.08 0|G+1 Floor |Residential |Gharabari
Bhadimula 47 56 0.010 Gharabari |Gharabari Pvt. 0.01 0|Vacant
settlement
Bhadimula a7 57 0.240 Gharabarl |Gharabari Pvt. 0.24 0|5 floor Residential |Gharabari
Bhadimula 47 58 0.010 Debasthali |Debasthali Pvt. 0.01 0O|House Residential
Bhadimula 134 59 0.020 Road |Road Govt. 0.02 0|Road Road
Ground settlement
Bhadimula 85 60 0.090 Gharabari |Gharabari Pvt. 0.09 0|Floor Residential |Gharabari
settlement
Bhadimula 106 61 0.020 Gharabari |Gharabari Pyt 0.02 O|Vacant Gharabari
settlement
Bhadimula 106 62 0.020 Gharabarl |Gharabari Pvt. 0.02 O|Vacant Gharabari
Q/
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settlement
Bhadimula 127 63 0.080 Gharabari |Gharabari Pvt. 0.08 O|Vacant Gharabari
Ground settlement
Bhadimula a7 64 0.260 Gharabarl |Gharabarl Pyt. 0.26 O|Floor Residential |Gharabari
Bhadimula 48 65 0.260 | Jalasaya Dui |Jalasaya Dui Pvt. 0.26 0O|Vacant
Bhadimula 26 66 0.050 Sarad Eka |[Sarad Eka Pvt. 0.05 0|G+1 Floor
settlement
Bhadimula 132/71 66/435 0.040 Gharabarl |Gharabari Pvt. 0.04 0|Boundary Gharabari
Bhadimula | 132/116 66/490 0.040 Sarad Eka [Sarad Eka Put. 0.04 O|Vacant
y
Bhadimula a5 67 0.130 Sarad Eka [Sarad Eka Pvt. 0.13 0|Vacant
Settlement
Bhadimula | 132/139 68 0.130 Gharabarl |Gharabari Pvt. 0.13 0|Boundary Gharabari
Bhadimula 75 69 0.026 Sarad Eka |Sarad Eka Pvt. 0.026 0|G+1 Floor
O.LRB(A)
Bhadimula 132/30 69/398 0.057 Gharabarl |Gharabari Pvt. 0.057 0|G+1 Floor 170/2009
O.LRS8 (A)
Bhadimula 132/31 69/399 0.057 Gharabari |Gharabarl Pvt. 0.057 0|{G+1 Floor 171/2009
Bhadimula 132/58 70 0.140 Sarad Eka |Sarad Eka Pvt. 0.14 O|Vacant
Bhadimula 80 71 0.110 Biali Blali Put. 0.11 0|Vacant
Bhadimula 132/79 71/444 0.110 Blali Biali Pvt. 0.11 0|Vacant
Bhadimula | 132/114 71/485 0.100 Blali  |Biali Pyt 0.1 0|Vacant
q/
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Bhadimula 45 72 0.030 Bagayat Dul |Bagayat Dul Pvt. 0.03 0|Vacant
Bhadimula 45 73 0.050 Bagayat Dul |Bagayat Dul Put. 0.05 0|Vacant
Bhadimula 26 74 0.060 Bagayat Dul |Bagayat Dul Pvt. 0.06 0|Vacant
Bhadimula 75 75 0.030 | Bagayat Dui |Bagayat Dui Pvt. 0.03 0|Vacant
Bhadimula 55 76 0.030 | Bagayat Dui |Bagayat Dul Put. 0.03 O|Vacant
Bhadimula 72 77 0.030 Bagayat Dui |Bagayat Dul Pvt. 0.03 0|Vacant
Bhadimula 47 78 0.230 Biall |Biall Pvt. 0.23 Olinside River
Bhadimula 34 79 2.830 Pala Dui |Pala Dui Pvt. 2.83 0|Inside River
Bhadimula 34 80 0.319 Biali  |Biali Pvt. 0.319 0O|Vacant
Ground
Bhadimula | 132/140 80/614 0.021 Biali  |Biali Pvt. 0.021 O|Floor
Ground
Bhadimula | 132/142 80/616 0.020 Biali  |Biall Pvt. 0.02 O|Floor
Bhadimula 34 81 0.200 Pala Dui |Pala Dui Pvt. 0.2 0|Vacant
Bhadimula | 132/121 82/495 0.046 Pala Dul |Pala Dul Pvt. 0.046 0|G+1 Floor
Ground
Bhadimula | 132/123 82/498 0.034 Pala Dul |Pala Dul Pvt, 0.034 0|Floor
Ground
Bhadimula | 132/124 82/499 0.060 PalaDui |Pala Dul Pvt. 0.06 O|Floor
Ground settlement
Bhadimula | 132/126 83 0.070 Gharabari |Gharabari Pvt. 0.07 O|Floor Residential |Gharabari
Bhadimula | 132/77 83/442 0.070 | SaradEka [Sarad Eka Pvt. 0.07 0]Vacant
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Bhadimula 80 84 0.080 Pala Dul |Pala Dul Pvt. 0.08 0|Ramp G (RCC)
Bhadimula | 132/79 84/443 0.080 Pala Dul |Pala Dui Pvt. 0.08 0|Vacant
Bhadimula | 132/108 84/475 0.040 Gharabarl |Pala Dul Pyt 0.04 O|Vacant
Bhadimula | 132/114 84/484 0.025 Pala Dul |Pala Dul Pvt. 0.025 0|Vacant
Bhadimula | 132/122 84/496 0.010 Pala Dul |Pala Dul Pvt. 0.01 0|Vacant
Bhadimula | 132/177 84/640 0.050 Pala Dui |Pala Dul Pvt. 0.05 O|Vacant
Bhadimula | 132/179 84/642 0.065 Pala Dul |Pala Dul Pvt. 0.065 0|Vacant
Bhadimula | 132/208 84/664 0.040 Pala Dul |Pala Dul Pvt. 0.04 O|Vacant
Bhadimula |. 132/164 85 0.030 Adl Adi Pvt, 0.03 0|G+2
Bhadimula | 132/165 85/481 0.020 Adi Adi Pvt. 0.02 0|G+2
Bhadimula | 132/138 86 0.050 Adi  [Adi Put. 0.05 0|G+2
Bhadimula | 132/138 87 0.130 | Jalasaya Dul |Jalasaya Dul Pvt. 0.13 0|G+2
Bhadimula | 132/138 88 0.020 Adi Adi Pvt. 0.02 0}Vacant
10'*12'
Bhadimula | 132/138 89 0.520 Pala Dui |Pala Dul Pvt. 0.52 0|Cabin
Bhadimula 103 90 0.110 Pala Dul |Pala Dul Pvt. 0.11 0O|Vacant
Bhadimula | 132/127 90/501 0.030 Pala Dui |Pala Dul Pvt. 0.03 O|Vacant
Bhadimula | 132/128 90/502 0.030 Pala Dui |Pala Dui Pvt. 0.03 O|Vacant
Q
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Bhadimula | 132/153 90/624 0.040 Pala Dul |Pala Dui Pvt. 0.04 O|Vacant
Bhadimula | 132/173 90/636 0.100 Pala Dui |Pala Dui Pvt. 0.1 0|Vacant
" Bhadimula | 132/182 90/644 0.050 Pala Dui |Pala Dul Pvt. 0.05 0|Vacant
Bhadimula 70 91 0.300 Biall  |Biali Pvt. 0.3 O|vacant
- |Bhadimula 34 92 0.180 Biali  |[Blali Pvt. 0.18 0|Vacant
Bhadimula 133 93 45.800 Nadi  |Nadi Govt. 0 45.8|Inside River
Bhadimula 133 94 1.060 Nadi  |Nadi Govt. 0 1.06|Inside River
Gramya
Bhadimula 135 95 1.020 Jungle |Gramya Jungle Govt. 1.02 0|Inside River
Bhadimula 34 96 0.150 Biali Blali Pvt. 0.15 O}Inside River
Bhadimula 135 97 3,300 Gochar  |Gochar Govt. 33 0|Vacant
Bhadimula 135 98 0,350 Gochar  |Gochar Govt. 0.35 0|Vacant
Bhadimula 135 99 0.660 Gochar  |Gochar Govt. 0.66 0|Vacant
Bhadimula 135 100 0.260 Gochar |Gochar Govt. 0.26 0|Vacant
Bhadimula 27 101 0.990 Debasthali |Debasthall Pvt. 0.99 0|Vacant
Bhadimula 135 102 0.320 Gochar  |Gochar Govt. 0.32 0|Vacant
' Bhadimula 135 103 0.380 Gochar |Gochar Gowvt. 0.38 O|Vacant
Bhadimula 135 104 0.700 Gochar  |Gochar Govt. 0.7 0|Vacant
W q}'ﬁ.
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Bhadimula 135 105 0.040 Gochar  |Gochar Govt. 0.04 0|Vacant
Bhadimula 118 106 0.140 Biall  |Biali Put. 0.14 O|Vacant
O.LR.8(A)
Bhadimula | 132/33 106/400 0.040 Gharabari |Gharabari Pvt. 0.04 0|Vacant 1660/2009
Bhadimula 132/80 106/447 0.040 Biali Biali Pvt. 0.04 0|Vacant
Bhadimula 132/82 106/449 0.040 Biall Biali Pvt. 0.04 O|vacant
Bhadimula | 132/83 106/450 0.040 Biali  |Biali Pvt. 0.04 0|Vacant
Bhadimula 132/84 106/451 0.040 Biali  [Bilali Pvt. 0.04 O|Vacant
Bhadimula | 132/85 106/452 0.040 Blall  |Biali Pvt. 0.04 0|Vacant
Bhadimula 135 107 0.600 Gochar . Gochar Govt. 0.6 0|Vacant
Bhadimula 118 108 0.020 Biall Biali Pvt. 0.02 o|vacant
Bhadimula | 132/237 108/453 0.040 Blali Biali Pvt. 0.04 0|Vacant
Bhadimula 113 109 0.180 Sarad Dul |Sarad Eka Pvt. 0.18 0|Vacant
Bhadimula 28 109 0.170 Pala Dui |Pala Dui Put. 0.17 0|Vacant
Bhadimula 49 110 0.400 Biali  |Biali Pvt. 0.4 0|Vacant
Bhadimula 28 111 0.200 Pala Dui |Pala Dul Pvt. 0.2 0|Vacant
Bhadimula 49 112 0.060 Biali Blali Put. 0.06 OjVacant
Bhadimula 120 113 0.930 Patita  |Patita Pvt. 0.93 0|Vacant
Q
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Bhadimula 137 114 0.360 Bandha [Bandha RE&B 0.36 O|Vacant
Bhadimula 120 115 0.250 Patita |Patita Pvt. 0.25 O|Vacant
Bhadimula 120 116 0.370 Patita |Patita Pvt. 0.37 0|Vacant
Bhadimula 139 117 1.050 Patita |Patita H&UD,0 1.05 O|Vacant
Bhadimula 122 118 0.610 Sarad Tinl |Sarad Tini Pvt. 0.61 O|Vacant
Bhadimula 138 120 0.890 Patita |Patita Govt. 0.89 0{Vacant
Bhadimula 139 120/440 0.180 Patita |Patita H&uD,0 0.18 0|Vacant
Bhadimula 113 121 0.080 Sarad Dul |Sarad Dui Pvt. 0.08 0|Vacant
Bhadimula 135 122 0.550 . Patita |Patita Govt. 0.55 0|Vacant
Bhadimula 113 123 0.820 Sarad Dul |[Sarad Dul Pvt. 0.82 0|Vacant
Bhadimula 135 124 0.240 Patita |Patita Govt. 0.24 0|Vacant
Bhadimula 132 125 0315  |Bajefasal Dui|Bajefasal Dui Pvt. 0.315 0|Vacant
Bhadimula 132/75 125/439 0.315  |Bajefasal Dui|Bajefasal Dul Pvt. 0.315 O|Vacant
104.000 41.412 62.59
Qg
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103 ANNEXORE— X 1))
Information on the land situated inside the embankment road next to the Mahanadi in Banabidyadharpur village.
Govt. Land
% ge of
No Building Over | Vacant Area
Area was on |No. of Homested |Otherthan AreaDrown in  |censtructedover |Homestead |drown in
Types of Kisam |No. of Plot [Publication |Plot Homestead plot |Encrochment River Course  |Govt Plot Plot River
Ashram 2 41.850 41.85 100
Biali Dofasal 2 0.360 Nil
Canal Bandha 1 0.530 Nil
Gochar 2 5.480 Nil
Nala 1 0.390 Nil
Patita 25 112.400 11.95 1 10.63
Sarad Jala Eka 1 0.54 Nil
Total 34 161.550 0.000 53.800 0
Pvt. Land
No. of Construction |Y3CAN  fog oo of
Area was on (No. of Homested (Otherthan Converted [Area Drownin |gver otherthan Homestead [Area drown
Types of Kisam [No. of Plot [Publication |Plot Homestead plot{Area . [River Course  [Hemestead land  |Plot in River
Bagayata Nil
Gharabari 12 0.521 12 Nil
Patita 21 5.710 21 0.020 0.003
Bajefasal 1 2.500 1 Nil
Biali 96 v 17.220 96 Nil
Sarad 18 0.885 18 Nil
Total 148 26.836 0 136 0.000 0.020 0 12




108 ViIIage-Banabidy]aQﬂarpur Annexure-A
Type of
- Encroached Area ik
Area Statusof land  |(Residenti
Kisam was taken by |(Building / Vacant) al/
Name of The Total Present on Land Existing |Towards |Towards | River if building Nos of |Commerci
Village Khata No | Plot No Area kisam |[31.05.1991 |belongsto| Area |River Road course storied al) Remarks
Banabidyadharpur a8 1 10.15 Aashram |Aashram Gowvt. 0 10.15|Inside River
Banabidyadharpur 1-p1 2 0.02 Patita |Patita Pvt. 0 0.02]Inside River
Banabidyadharpur 48 2 31.7 Aashram |Aashram Govt. 0 31.7|Inside River
Banabidyadharpur 48 3 11.25 Nadi  |Nadi Gowt 0 11|Inside River
Banabidyadharpur 43 4 18.75 Nadi  |Nadi Govt 0 25(Inside River
Banabidyadharpur 48 5 1.78 Nadi  [Nadi Govwt. 0 18.75|Inside River
Banabidyadharpur a7 6 332 patita  |Patita Govt, 3.32 0|Vacant
Banabidyadharpur 3-p1 6/6 0.02 Patita  |Patita Pvt. 0.02 0|Vacant
Banabidyadharpur 4-p1 6/7 0.02 Patita  |Patita Pvt, 0.02 0|Vacant
Banabidyadharpur 5-D1 6/8 0.02 Patita  |Patita Pvt, 0.02 0|Vacant
Banabidyadharpur 6-D1 6/9 0.02 Patita  |Patita Pvt. 0.02 0|Vacant
Banabidyadharpur 2-D1 6/5 0.02 Patita  |Patita Pvt. 0.02 0O|Vacant
Banabidyadharpur 48 7 8.7 Nadi  |Nadi Gowt. 0 8.7|Inside River
Banabidyadharpur 47 8 3.44 Patita  |Patita Gowt. 3.44 0|Vacant
Animal

Banabidyadharpur 45 9 14 Patita  |Patita Husbandary 1.4 0|Vacant
Banabidyadharpur 50 10 4.27 Gochar  |Gochar Govt. 4.24 0|Vacant
Banabidyadharpur 47 11 15.97 Patita  |Patita Govt. 15.97 0|Shed
Banabidyadharpur 47 12 2,14 Patita  |Patita Govt. 2.14 0|Vacant

m Animal
Banabidyadharpur as 13 3.46 Patita |Patita Husbandary 3.46 0|Vacant

i Animal
Banabidyadharpur 45 14 1.2 Patita  |Patita Husbandary 1.2 O|Vacant
Banabidyadharpur 47 15 18.35 Patita  |Patita Govt. 18.35 O|Vacant
Banabidyadharpur 47 16 8.57 Patita  |Patita Govt. 0 8.57|Inside River
Banabidyadharpur 48 17 5.64 Nadi  [Nadi Govt. 0 5.64|Inside River
Banabidyadharpur 50 18 1.38 Patita  |Patita Govt, 0 1.38|Inside River
Banabidyadharpur 50 19 1 Patita  |Patita Gowt. 0 ¥ a 1s 4 Allnside River
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Banabidyadharpur 50 20 1 Patita |Patita Govt. 110D 0 1{Inside River
Banabidyadharpur 50 21 121 Gochar  |Gochar Gowt. 1.21 0|Vacant
Banabidyadharpur 35 22 25 Bajefasal-2 |Bajefasal-2 Pvt. 2.5 0|Vacant
Banabidyadharpur 35 23 1.95 |Biall Dofasal |Biali Dofasal Pvt, 1.95 0|Vacant
Banabidyadharpur 47 24 0.1 Patita  |Patita Govt. 0.1 0|Vacant
Banabidyadharpur 35 25 0.37 |Biali Dofasal |Biali Dofasal Pvt, 0.37 0|Vacant
Banabidyadharpur a7 26 0.53 Patita |Patita Gowt. 0.53 0|Vacant
Banabidyadharpur 47 27 0.31 Patita  |Patita Govt. 0.31 0|Vacant
Banabidyadharpur 47 28 0.36 Patita  |patita Govt. 0.36 0[Vacant
Banabidyadharpur 23 29 0.21 Biali Dofasal | Biali Dofasal Pvt. 0.21 0|Vacant
Banabidyadharpur 46/1 29 0.8 Biali Dofasal |Biali Dofasal Pvt, 0.8 0|Vacant
Banabidyadharpur 40 30 0.24 Biali Dofasal |Biall Dofasal Pvt. 0.24 O|Vacant
Banabidyadharpur | 43/37 31/231 0.15 Biali Dofasal | Biall Dofasal Pvt. 0.15 O|Vacant
Banabidyadharpur | 43/38 31/233 112 |Biali Dofasal [Biali Dofasal Pvt, 1.12 0|Vacant
Banabidyadharpur 43/39 31/235 1.32 Biali Dofasal |slau Dofasal Pvt. 1.32 0|Vacant
Banabidyadharpur | 43/41 31/238 0.25 | Biali Dofasal |Biali Dofasal Pvt. 0.25 0|Vacant
Banabidyadharpur | 43/37 32/232 131 Patita |Patita Pvt. 1.31 0|Vacant
Banabidyadharpur | 43/38 32/234 0.34 Patita |Patita Pvt. 0.34 0|Vacant
Banabidyadharpur| 43/39 32/236 0.14 Patita  |Patita Pvt. 0.14 0|Vacant
Banabidyadharpur| 43/40 32/237 0.21 Patita  [Patita Pvt, 0.21 0O|Vacant
Banabidyadharpur| 43/41 32/239 0.32 Patita  |Patita Pvt. 0.32 0|Vacant
Banabidyadharpur 36 33 0.38  |Biali Dofasal |Biali Dofasal Pvt. 0.38 0|Vacant
Animal
Banabidyadharpur as 34 0.2 Biali Dofasal | Blali Dofasal | Husbandary 0.2 OfVacant
Banabidyadharpur a1 35 0.17 |Biali Dofasal |Blali Dofasal Pvt. 0.17 0|Vacant
Animal

Banabidyadharpur a5 36 0.16 Biali Dofasal | Biali Dofasal | Husbandary 0.16 O|Vacant
Banabidyadharpur 10 37 0.8 Biali Dofasal | Biali Dofasal Pvt. 0.8 0|Vacant
Banabidyadharpur 21 38 0.21  |Biali Dofasal |Biali Dofasal Pvt. 0.21
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Baaaﬁiﬁadharpur 1 39 0.044 Patita |Patita rt. 100 0.044 0|Vacant
Badathi&adharpur | 43/30 39/225 0.044 Gharabari |Gharabari Pvt. 0.044 0|Vacant
Banabidyadharpur | 43/31 39/226 0.084 Gharabari |Gharabari Pvt, 0.084 0|Vacant
Banabidyadharpur | 43/32 39/227 0.044 Gharabari |Gharabari Pvt. 0.044 0|Vacant
Banabidyadharpur 43/33 39/228 0.044 Gharabarl |Gharabari Pvt, 0.044 0|Vacant
Canal Irrigation
Banabidyadharpur 44 40 0.53 Bandha |Canal Bandha | Deppt. 0.53 0|Vacant
Irrigation
Banabidyadharpur 44 41 0.6 Patita  |Patita Deppt. 0.6 0|Vacant
Banabidyadharpur 41 42 0.51 Patita |Patita Pvt. 0.51 O|Vacant
Banabidyadharpur 50 a3 1.08 Patita  |Patita Govt. 1.08 0|Vacant
Banabidyadharpur a7 43/199 0.61 Patita  |Patita Gowt, 0.61 0|Vacant
Animal
Banabidyadharpur a5 44 13.2 Patita |Patita Husbandary 13.2 0|Vacant
Banabidyadharpur 41 45 1.46 Patita |Patita Pvt, 1.46 0|Vacant
Banabidyadharpur 6 46 0.81 Patita |Patita Pvt. 0.81 0|Vacant
Animal
Banabidyadharpur 45 a7 30.95 Patita |Patita Husbandary 30.95 0|Vacant
Banabidyadharpur 17 a8 0.92 Pvt. 0.92 0|Vacant
Animal
Banabidyadharpur 45 49 3.01 Patita |Patita Husbandary 3.01 0|Vacant
Banabidyadharpur 4 50 0.14 Patita |Patita Pvt. 0.14 OfVacant
Banabidyadharpur a2 51 0.28 Biali Dofasal | Biall Dofasal Pvt, 0.28 O{Vacant
Banabidyadharpur 22 52 0.36 |Biali Dofasal |Biali Dofasal Puvt. 0.36 0|Vacant
Banabidyadharpur 42 53 0.24 Biali Dofasal | Biali Dofasal Pvt. 0.24 O|Vacant
Banabidyadharpur a2 54 0.48 Biali Dofasal | Biali Dofasal Pvt. 0.48 0|Vacant
Banabidyadharpur a2 55 0.23 |Biali Dofasal |Biali Dofasal Pvt, 0.23 0|Vacant
Banabidyadharpur a2 56 0.24 Biali Dofasal | Biali Dofasal Pvt, 0.24 0|Vacant
Banabidyadharpur 42 57 0.25 Biali Dofasal | Biali Dofasal Pvt. 0.25 0|Vacant
Banabidyadharpur 58 0.2 Biali Dofasal | Biali Dofasal Pvt, 0.2 0|Vacant
Banabidyadharpur 59 0.16 |Biali Dofasal|Biali Dofasal Pvt. 0.16 0fVacant
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Banabidyadharpur a2 60 0.1 Biall Dofasal | Biall Dofasal Pvt. ) 0.1 0|Vvacant
Banabidyadharpur 42 61 0.12 Biali Dofasal |Biali Dofasal Pvt, 0.12 0|Vacant
Banabidyadharpur 62 0.15 Biali Dofasal | Biali Dofasal Pvt. 0.15 0|Vacant
Banabidyadharpur 63 0.1 Biali Dofasal | Biali Dofasal Pvt. 0.1 0|Vacant
Banabidyadharpur 42 64 0.1 Biali Dofasal |Blali Dofasal Pvt. 0.1 0|Vacant
Banabidyadharpur 42 65 021 |Biali Dofasal |Biali Dofasal Pvt. . .23 0fVvacant
Sarad Jala Irrigation
Banabidyadharpur a4 66 0.54 Eka Sarad JalaEka| Deppt. 0.54 O[Vacant
Banabidyadharpur 4 67 0.14 Patita  |Patita Pvt. 0.14 0|Vacant
Banabidyadharpur 39 68 0.22 Biali Dofasal |Biali Dofasal Pvt. 0.22 0|Vacant
Banabidyadharpur 39 69 0.39 Biali Dofasal |Blali Dofasal Pvt. 0.39 0|Vacant
B‘anabidyadharpur 34 70 0.25 Biali Dofasal [Biali Dofasal Pvt, 0.25 0|Vacant
B-anabidyadharpur 43/79 70/269 0.04 Biali Dofasal | Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/80 70/270 0.04 Biali Dofasal | Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/81 70/271 0.04 Biali Dofasal | Biali Dofasal Pvt. 0.04 0[Vacant
Banabidyadharpur | 43/82 70/272 0.04 Biali Dofasal | Biall Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/83 70/273 0.04  |Biali Dofasal |Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/84 70/274 0.04 |Biali Dofasal |Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/85 70/275 0.04 Biali Dofasal | Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/88 70/278 0.04 Biali Dofasal |Biali Dofasal Pvt, 0.04 0]Vacant
Banabidyadharpur | 43/89 70/279 0.04 Blali Dofasal | Biali Dofasal Pvt, 0.04 0|Vacant
Banabidyadharpur [ 43/90 70/280 0.04 |Biali Dofasal |Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur 34 71 0.16 Biali Dofasal | Biali Dofasal Pvt. 0.16 0|Vacant
Banabidyadharpur 8 71/195 0.1 Biali Dofasal |Biali Dofasal Put. 0.1 0|vacant
HASILDAR

NP

ADAR, CUTTACK




-

108
112 Animal
Banabidyadharpur 45 72 0.08 Patita  |Patita Husbandary 0.08 0|Vacant
Banabidyadharpur 34 73 0.24 Sarad Dui |Sarad Dui Pvt. 0.24 0fVacant
Banabidyadharpur 39 74 0.26 Biali Dofasal | Biali Dofasal Pvt. 0.26 O|Vacant
Irrigation
Banabidyadharpur 44 75 0.39 Nala  [Nala Deppt. 0.39 0|Vacant
Irrigation
Banabidyadharpur 44 76 0.14 Patita |Patita Deppt. 0.14 0|Vacant
Irrigation
Banabidyadharpur a4 77 0.2 Patita  |Patita Deppt. 0.2 0|Canal
Sarad Jala
Banabidyadharpur 33 78 0.032 Tini Sarad Jala Tini Pvt. 0.032 0|Canal
Banabidyadharpur| 43/12 78/209 0.035 Gharabari |Gharabari Pvt. 0.035 0|Canal
Banabidyadharpur| 43/13 78/210 0.035 Gharabari |Gharabari Pvt. 0.035 0|Canal
Banabidyadharpur | 43/14 78/211 0.035 Gharabari |Gharabari Pvt. 0.035 0|Canal
Sarad Jala
Banabidyadharpur | 43/57 78/212 0.039 Tinl Sarad Jala Tini Pvt. 0.039 0|Canal
Sarad Jala
Banabidyadharpur| 43/16 78/213 0.038 Tini Sarad Jala Tini Pvt, 0.038 0{Canal
Sarad Jala
Banabidyadharpur| 43/17 78/214 0.067 Tini Sarad Jala Tini Pvt. 0.067 0|Canal
Banabidyadharpur| 43/61 78/215 0.04 Gharabari |Gharabari Pvt. 0.04 0|Vacant
Sarad Jala
Banabidyadharpur | 43/20 78/216 0.011 Tinl  |Sarad Jala Tini Pvt. 0.011 0|Vacant
Sarad Jala
Banabidyadharpur | 43/21 78/217 0.016 Tini Sarad Jala Tini Pvt, 0.016 O|Vacant
Sarad Jala
Banabidyadharpur | 43/22 78/218 0.022 Tini Sarad Jala Tini Pvt, 0.022 OfVacant
Sarad Jala
Banabidyadharpur | 43/29 78/224 0.022 Tini Sarad Jala Tini Pvt. 0.022 0|Vacant
Sarad Jala
Banabidyadharpur| 43/52 78/246 0.006 Tini Sarad Jala Tinl Pvt. 0.006 0|Vacant
Sarad Jala
Banabidyadharpur | 43/56 78/250 0.011 Tini Sarad Jala Tini Pvt, 0.011 0jVacant
Sarad Jala
Banabidyadharpur| 43/67 78/258 0.011 Tini Sarad Jala Tinl Pvt. 0.11 0|vacant
Banabidyadharpur 39 79 0.181 |Biali Dofasal |Biali Dofasal Pvt. 0.181 0|Canal
Banabidyadharpur| 43/63 79/255 0.019 |Biali Dofasal |Biali Dofasal Pvt. 0.019 OfVacant
Banabidyadharpur | 43/69 79/260 0.01 |Biali Dofasal |Biali Dofasal Pvt, 0.01 0|Vacant
Banabidyadharpur 8 80 0.003 |Biali Dofasal |Biali Dofasal Pvt. 0.003 1A HA SQVasantp
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Banabidyadharpur |  43/62 80/254 0.027 |Biali Dofasal |Biali Dofasal Put. 1 0.027 0|Vacant 113
Banabidyadharpur| 43/68 80/259 0.04 Biali Dofasal |Biall Dofasal Pvt, 0.04 O|Vacant
Banabidyadharpur | 43/70 80/261 0.07 Biall Dofasal | Biali Dofasal Pvt. 0.07 0|Vacant
Banabidyadharpur| 43/71 80/262 0.03 Biali Dofasal |Biali Dofasal Pvt, 0.03 O|Vacant
Banabidyadharpur | 43/73 80/263 0.0255 | Biali Dofasal | Biali Dofasal Pvt. 0.0255 O|Vacant
Banabidyadharpur | 43/74 80/264 0.0345 | Biali Dofasal |Blali Dofasal Pvt. 0.0345 0|Vacant
Banabidyadharpur | 43/75 80/265 0.02 Biali Dofasal |Biali Dofasal Pvt, 0.02 O|Vacant
Banabidyadharpur 04-1 81 0.13 Biall Dofasal |Biali Dofasal Pvt. 0.13 0O|Vacant
Banabidyadharpur 31 81 0.13 Biali Dofasal | Biali Dofasal Pvt. 0.13 0|vacant
Banabidyadharpur 16 82 1.045 | Biali Dofasal | Biali Dofasal Pvt. 1.045 0|Vacant
Banabidyadharpur | 43/104 82/243 0.007 |Biali Dofasal |Biali Dofasal Pvt. 0.007 O|Vacant
Banabidyadharpur | 43/76 82/266 0.01 Biali Dofasal |Biali Dofasal Pvt. 0.01 0|Vacant
Banabidyadharpur | 43/96 82/286 0.0085 | Biali Dofasal |Biali Dofasal Pvt. 0.0085 O|Vacant
Banabidyadharpur | 43/97 82/287 0.0195 | Biali Dofasal | Biali Dofasal Pvt. 0.0195 0|Vacant
Banabidyadharpur | 43/98 82/288 0.04 |Biali Dofasal |Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/99 82/289 0.017  |Biali Dofasal |Biali Dofasal Pvt. 0.017 O|Vacant
Banabidyadharpur | 43/103 82/292 0.013 | Biali Dofasal |Biali Dofasal Pvt. 0.013 O|Vacant
Banabidyadharpur 39 83 0.0882 | Biali Dofasal |Biali Dofasal Pvt. 0.0882 0|Vacant
Bénabidvadharpur 43/53 83/247 0.0064 | Biali Dofasal |Biali Dofasal Pvt. 0.0064 0|Vacant
Banabidyadharpur | 43/54 83/248 0.073  |Biali Dofasal |Biali Dofasal Pvt. 0.073 0|Vacant
Banabidyadharpur | 43/55 83/249 0.026 | Biali Dofasal |Biali Dofasal Pvt. 0.026 0|Vacant
Banabidyadharpur | 43/64 83/256 0.0464 | Biali Dofasal |Biali Dofasal Pvt, 0.0464 0[Vacant
Banabidyadharpur 4 84 0.07 Biali Dofasal | Biali Dofasal Pvt. 0.07 0|Vacant
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Baffffdfadharpur | a3/77 84/267 0.04 |Biali Dofasal [Biali Dofasal Puvt. 0.04 0|vacant
Banabidyadharpur | 43/78 84/268 0.04 |Biali Dofasal |Biali Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/105 84/276 0.03 |Biali Dofasal |Biali Dofasal Pvt. 0.03 0|Vacant
Banabidyadharpur | 43/91 84/281 0.04 |Biali Dofasal |Biall Dofasal Pvt. 0.04 0|Vacant
Banabidyadharpur | 43/92 84/282 0.03 Biall Dofasal | Biali Dofasal Pvt. 0.03 0|Vacant
Banabidyadharpur | 43/93 84/283 0.04 | Biali Dofasal |Blali Dofasal PVt 0.04 0|Vacant
Banabidyadharpur 28 85 0.12 Biali  [Biali Pyt 0.12 0|Vacant
Banabidyadharpur 29 86 0.15 | Biali Dofasal |Biali Dofasal Pvt, 0.15 0|Vacant
Banabidyadharpur 43/45 87 0.15 Biali Dofasal | Biali Dofasal Pvt. 0.15 0|Vacant
Banabidyadharpur 9 88 0.03 Biali Dofasal | Biali Dofasal Pvt, 0.03 0|Vacant
Iianabidyadharpur 43/8 88/203 0.02 Biali Dofasal | Biali Dofasal Pvt. 0.02 0[Vacant
Banabidyadharpur |  43/9 88/205 0.04 |Biali Dofasal |Biali Dofasal Put. 0.04 0|Vacant
Banabidyadharpur| 43/44 88/241 0.02 Gharabari |Gharabari Pvt. 0.02 0|Vacant
Banabidyadharpur 9 89 0.02 |Biall Dofasal |Biali Dofasal Pvt. 0.02 0|Vacant
Banabidyadharpur | 43/44 89/242 0.04 Gharabarl |Gharabarl Pvt. 0.04 0|Vacant
Banabidyadharpur 29 90 0.28 Biali Dofasal | Biali Dofasal Pvt. 0.28 0fVacant
Banabidyadharpur 29 91 0.15 Biali Dofasal | Biali Dofasal Pvt. 0.15 O|Vacant
Banabidyadharpur 11 92 0.49 Blall Dofasal |Biali Dofasal Pvt. 0.49 0|Vacant
Banabidyadharpur 41 93 0.032 Biali  [Biali Pvt. 0.032 0|Vacant
Banabidyadharpur | 43/94 93/284 0.048 Biall  |Biali Pvt. 0.048 0|Vacant
Banabidyadharpur | 43/19 94 0.06 Gharabarl |Gharabari Pvt. 0.06 0|Vacant
Banabidyadharpur 28 95 0.05 Patita |Patita Pvt. 0.05 0|Vacant
Banabidyadharpur a1 96 0.08 Biali  |siall Pvt. 0.08 0|Vacant
Banabidyadharpur 41 97 0.02 Biali  |Biali Pvt. 0.02 0|Vacant
Banabidyadharpur | 43/87 97/277 0.08 Blali  |Biall Pvt. 0.08 0|Vacant
Banabidyadharpur 29 98 0.02 Biali  |Biali Pvt. 0.02 0|Vacant
Banabidyadharpur | 43/28 98/223 0.04 Biali  |Blali Pvt. 0.04 0|Vacant
Banabidyadharpur a1 99 0.07 Biali  [Blali Pvt. 0.07 0|Vacant
Banabidyadharpur 9 100 0.01 Sarad Tini |Sarad Tini Pvt. 0.01 0|Vacant <=
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Banabidyadharpur 43/8 100/204 0.01 Sarad Tini [Sarad Tini Pvt. 0.01 0|Vacant
Banabidyadharpur | 43/11 100/208 0.04 Gharabari |Gharabari Pvt. 0.04 0|Vacant
Banabidyadharpur 29 101 0.18 Sarad Eka |Sarad Eka Pvt. 0.18 0|Vacant
Banabidyadharpur 30 102 0.03 Sarad Eka |Sarad Eka Pvt. 0.03 0|Vacant
Banabidyadharpur | 43/100 102/290 0.05 Sarad Eka |Sarad Eka Pvt, 0.05 0|Vacant
Banabidyadharpur | 43/101 102/291 0.09 Sarad Eka |Sarad Eka Pvt. 0.09 0|Vacant
Banabidyadharpur 28 103 0.07 Patita  |Patita Pvt. 0.07 0|Vacant
Banabidyadharpur 9 104 0.01 Patita |Patita Pvt. 0.01 0|Vacant
Banabidyadharpur | 43/10 104/207 0.04 Patita |Patita Pvt. 0.04 0|Vacant
23543 135.559 122.91
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ANNEXORE - XV

112
Information on the land situated inside the embankment road next to the Mahanadi in Gateiroutpatana village.
% ge of
No Building Over  [Vacant |Area
Area was on (No.of Homested |(Otherthan AreaDrownin |constructedgver |Homestead |drown in
Types of Kisam _|No. of Plot | Publication |Plot Homestead plot |Encrechment |River Course  [Gevt Plot Plot River
Bandha 3 1.000 Nil
Gochar 5 91.320 0.040 32.300 Nil
Mahara 3 0.880 Nl
Gramya Jungle 29 31.080 0.040 5.970 19.2
Patita 10 3.000 1.03 34.33
Biali Dofasal 3 1.950 NIl
Road 7 5.7 0.13 0.62 10.87
Bajefasal 2 1 0.23 Nil
Smasan I 13 N
Khela Padia 1 6 0.09
Total 63 142.460 " 0.300 39.920 0
Pvt. Land
No.of Canstruction |VACANt oy og of
Area was on |No. of Homested |Otherthan Converted {Area Drownin |gyer otherthan Homestead |Arsa drown
Types of Kisam _[Ne. of Plet |Publication _(Plet Homestead plot [Area River Course  (Homestead land  |Plot in River
Bagayata 2 0.506 2 Nil
Gharabari 138 10.688 138 5.58 113 Nil
Debasthali 3 0.570 3 Nil
Jalasaya 8 2.210 8 Nil
|Patita 37 8.490 37 3 Nil
Gramya Jungle 1 0.090 1 NH
Adi 1 0.008 1 Nil
Bajefasal 25 23.610 25 17.73 75.09
Biali 680 218.740 680 3.12 35 1.42
Sarad 27 7.430 27 Nil
Nayanjori & 13.650 4 Nil
Total 926 285.992 138 788 5.580 20.850 38 113
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TOTAL TING ENCROACHED AREA | AREA STATUS OF LAND TYPE OF USE
VILLAGE NAME khata No| PLOT NO Prasent Kisam AREA(ACRE) AREA TOWARD |TOWARD | TAKEN {BUILDING /VACANT]} (IF (COMMERCIAL REMARKS
Kisam was on 31.05.1991| Land s to SROAD | SRIVER [BYRIVER | BUILDING-NO OF BUILDING) _|/ RESIDENTIAU|
Gateirout Patana 695 1| Nadi Nadi Gowvt. 10.26 0 10.26 |River River
(Gateirout Patana 696 1|Patita Patita Gov. _045 0} 0.45|INSIDE RIVER
Gateirout Patana 620 3|Biali Dofasal 8iali Dofasal Pyt 0.57 0 0.97|INSIDE RIVER
Gatelrout Patana 535 4|Biali Dofasal Biali Dofasal Put. 0.44 0.2 0.24|ASBESTOS HOUSE COW SHED
Gatelrout Patana 6544 5|Biali Dofasal Biali Dofasal Py, 0.41 [ 0.41INSIDE RIVER
Gateirout Patana i slmd Nadi Gowt. 0564 o 0.6 INSIDE RIVER
(Gatelrout Patana 691 7|Nagi Nadi Im 0.64 0 0.64 INSIDE RIVER
[Gateirout Patana 217 &[adi Nadi Gowt. 0.07 0 0.07(INSIDE RIVER
Gateirout Patana 423 9]Biall Dof; |eiali Dok: Pvt. 0.19] 0 0.19(INSIDE RIVER
Gateirout Patara 423 10| Nadi e PVt 0.18] 0 0.18/INSIDE RIVER
Gatelrout Patana 217, 11|Biaki Dofasal Biali Dofasal VL. 0.49 0.18 0.31|INSIDE RIVER&VACCANT
Gatelrout Patana 12|Patita_ Patita Gowt. 03 0 0.3[VACANT
Gateirout Patana |636/834 13|Biali Dofasal Biali Dofasal Put. 13 0.9 0.4|VACANT
[Gaterowt Patana 100 15Inui| Dofasal Biall Dofasal . 09 03 O|VACANT
Gatelrout Patana 688/824 16]Biall Dofasal [Biali Dofasal Pvt. 15 15 O|VACANT
Gateirout Patana _636 17|Bajefasal-2 {Bajefasal-2 Gowvt. 03| on glvmm
Patana 688/524 18|®iali Dofasal I8iali Dofasal Pvt. 0.23 0.23 0|VACANT
Gateirout Patana 423 19|Biall Dofasal |Blali Dofasal Pyt 0.46 0.46) 0|VACANT
Gateirout Patana 688/824 iﬂglu |Patita P 11 11 O|VACANT
Gateirout Patana 695 21Biali Dof |Biall Dofasal Govt. 0.57 0.57 O[VACANT
Gateirout Patana 696 23|8iali Dofasal |Biali Dof; Gowt. 117 117 OfVACANT
Gatelrout Patana 423 :3||mu Dofasal |Biali Dofasat Pt 0.2 0.22 0|VACANT
G Patana 1250 24]Biali Dofasal |Biali Dof. Pt 182 1.82 0[VACANT
|Gateirout Patana ETY) 25|Biali Dofasal |Biali Dofasal Pt 0.53 0.53 O[VACANT
[Gatelrout Patana [686/1247 z:vlsml Dofasal [Blall Dofasal Pt 031] 031 0[VACANT i
[Gateirout Patana 567 28|Biali Dofasal |Biali Dofasal . 0s2] o052 __O|ASBESTOS HOUSE ICOMMERCIAL [POULTRY FARM
|Gateirout Patana 597 291:!1# Dofasal |Biali Dofs Vi 0.58 0.58 O[VACANT
|Gateirout Patana 686/805 _ 30|Biall Dofasal |Biall Dofasal Pt 1 1 O|VACANT
Gatelrout Patana 423 31|Biali Dofasal Biali Dofasal Pvi. 16| 16 O|VACANT
Gatelirout Patana 254 32|Biali Dofasal Biall Dofasal T 373 ERE] Agl\m:am
Gatelrout Patana 686/326 33|Gharabari Gharabar| Py, 0.04 0.04 0[VACANT oL R e 7832013
Gateirout Patana 683 34 |Biall Dofasal Blali Dofasal Pyt 0.99 0.99 D|VACANT
|Gateirout Patana 696 35|Biall Dof; Biali Dofasal Govi. 0.21 0.21 0[VACANT
G Patana 696| 3a|mm |patita. Govt. 0.2 0.12 0|VACANT
Gatelrout Patana 48| 37(Blali [Biati__ Put. 06 06 0|VACANT
Gateirout Patana 448] 38|siall Im_au Pt 05 0.5 0[VACANT
Gateirout Patana 686/1247 | 39/Blali Dofasal Biall Dofasal Put. 0.05 0.05 0|VACANT
Gateirout Patana 383 41|Blall Dofasal |Biall Dofasal Pyt 013 0.3 0{VACANT
Gateirout Patana 100] 42|Biali Dofasal |Biall Dofasal PVt 0.15 018] 0|VACANT
Gatelrout Patana 685/836 | 43 [Biall Dofasal ~ [Biali Dofasal PV, 0.3 0.23 0[VACANT
Patana 698| 44 |Gramya Jungle ~ |Gramya Jungle Gowt. 01 01 0|VACANT
(Gateirout Patana 686/1250 45[plall Dofasal |Blali Dofasal M. 03 03 O|VACANT
ateirout Patana 545 46|8iall Defasal |Biali Dofasal PVL 05 05 ulymm
Galeirout Patana 598 47|Gramya Jungle |Gramya Jungle [T 0.16 0.16 0|VACANT
|Gateirout Patana 208 Biali Dofasal Pri. 115 1.15 O|VACANT
Gatelrout Patana 592 Canal Bandh [ 0.37 037 0|VACANT L ROAD
Gateirout Patana 592 Panimah Irrigation. Dept 0.39 0.39 O|VACANT CANAL
Gateirout Patana 692 Canal Bandha Irrigation. Dept. 03] 039 _O|VACANT [CANAL ROAD
ateirout Patana 692 52{sarad Jala Eka Jala Eka itrigation. Dept. 019] 019 O|VACANT
Patana 121 53]Biali Dofasal Biall Dofasal PVt 0.39 0.39 0VACANT
Gatelrout Patana 449 s54]8lall Dofasal grs_ll Pyt 277 277 glvm
E irout Patana 696 55|Patita i Govt. 0.25 0.25 O|VACANT
|Gateirout Patana 551 5681l Dof: Biall Dofasal Put. 0.16 0.16 0|VACANT
ateirout Patana 115 57|piall Dofasal |Biali Dofasal Pat. 0.23 0.23] 0|VACANT
teirout Patana 663 58]0iali Dofasal |8lali Dofasal o~ Pt 0.12 0.12) 0[BUILDING. G+1 FLOOR RESIDENTIAL
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1Mnnna 568 59]Blali Dofasal [Biall Dofasal Put. 0.1 0.1 o[vacanT
|Gateirout Patana 115 60| Biali Dof Blall Dofasal Pvt. 0.8 0.8 0VACANT
Gatelrout Patana 551 61Biali Dofasal Biall Dofasal PvL. 0.18 0.18 0|VACANT
G it Patana 449 62/Biali Dofasal Biall Dofasal [ 0.16 0.16 0jVACANT
|Gateirout Patana 21 63Blali Dofasal Biali Dofasal Pvt. 0.36 0.36 0JASBESTOS HOUSE COMMERCIAL |POULTRY FARM
Patana 115 64 Biali Dofasal [Biali Dofasal Pv. 0.53 0.53 0|ASBESTOS HOUSE COMMERCIAL _|POULTRY FARM
Gatelrout Patana 101 65| Biall Dofasal |Biali Dofasal PV 0.27 0.27] 0{VACANT
Gatelrout Patana 286 66Biali Dofasal |Biali Dofasal Pvt. 0.2 02 0[VACANT
|Gateirout Patana 121 67|Blali Dofasal ___|Biall Dofasal Pvt. 1.81 1.81 __0]VACANT
Gateirout Patana 449 ‘68| Biali Dofasal |Biali Dofasal Pyt 0.22 0.22 O|VACANT
Gateirout Patana 389 69|Biali Dofasal |Biali Dofasal Pvt. 0.84 0.84 0|VACANT
|Gateirout Patana 546 70/ Biali Dofasal |Biall Dofasal Pvt. 0.24 0.24 O{VACANT
|Gatelrout Patana 686/487 718iali Dofasal |iali Dofasal Pt 0.02 0.02 O|VACANT
Gatelrout Patana 605 72|Biali Dofasal |Biali Dofasal Pyt 0.24 0.24 ofvACANT
Gateirout Patana 450| 73|Biali Dofasal |Biali Dofasal Pyt 0.23 0.23 O|VACANT
Gateirout Patana 460 74|Biali Dofasal |Biali Dofasal Pvt. 017 0.17 O] VACANT
t Patana 381 75| Biali Dofasal |Biall Dofasal Pyt 0.16 0.16 O]VACANT
Gatelrout Patana 96 76|Biali Dofasal _|Biali Dofasal PVt 0.15 0.15 O|VACANT
Gatelrout Patana 131 77|Blali Dofasal |Biali Dofasal Pyt 0.15 0.15 0|VACANT
Gateirout Patana 544 78|Biali Dofasal |Biali Dofasal Pyt. 0.2 0.2 0|VACANT
Gateirout Patana 551 79|Biall Dofasal |Biali Dofasal Put. 0.52 0.52 O VACANT
Gateirout Patana 449 80|Biali Dofasal |Biali Dofasal Pyt 0.33] 0.33 0VACANT
|Gatelrout Patana 101 81]Biali Dofasal |Biali Dofasal Pvt. 018 018 0[vACANT
Gateirout Patana 21 82|Biali Dofasal |Biali Dofasal Put. 0.19 0.19 O|VACANT
Gateirout Patana 449 83|Biali Dofasal |Biali Dofasal Pvt. 0.25 0.25 0| VACANT
Gateirout Patana 585 84|Biali Dofasal |Biali Dofasal Pvt. 0.35 0.35 0|VACANT
Gateirout Patana 686/1018 85 eiali Dofasal |Biali Dofasal Put. 0.45 0.45 0|VACANT
Gateirout Patana 235 86|Biali Dofasal |Biali Dofasal Pvt. 0.51 0.51 0| VACANT
G Patana 686/97 87|Biali Dofasal |iali Dofasal Pvt. 0.175]  0.175 O|VACANT
|Gateirout Patana 606 88| Biali Dofasal |Biali Dofasal Put. 0.24 0.24 0]|VACANT
Gateirout Patana 686/466 89|Blali Dofasal |Biali Dofasal Put. 1.49 1.49 OVACANT
Gatelrout Patana 686/398 90|Gharabari |Gharabari Pyt. 0.04 0.04 0|VACANT (OLRS (A) 11082015
Gateirout Patana 686/395 91/Biali Dofasal |Biali Dofasal Pyt 0.07 0.07 0|VACANT
Gateirout Patana 438 92|Gharabari |Gharabari Put. 0.29 0.29 0| VACANT OLR 8(A) 63212008
Gateirout Patana 438 93/Gharab |Gharabari Pvt. 0.15 0.15 0| VACANT OLR 8(A) 63212008
Gateirout Patana 697 94|Road |Road Govt. 0.07 0.07 0]VACANT ROAD
Gateirout Patana 686/198 95 |Blali Dofasal |Biali Dofasal Pyt. 0.07 0.07 0|VACANT
Gateirout Patana 686/1218 96|8iali Dofasal |Biali Dofasal Pt 0.57 0.57 0|VACANT
Gatelrout Patana 187 97]Biali Dofasal [Biati Dofasal Pvt, 0.22 0.22 0|VACANT
Gateirout Patana 195 93|8iali Dofasal |siali Dofasal Put. 0.35 0.35 0| VACANT
Gateirout Patana 198 99|Biali Dofasal |Biali Dofasal Pvt. 0.56 0.56 0|VACANT
Gatelrout Patana 686/466 100|Blali Dofasal |Biali Dofasal PVt 0.75 0.75 O|VACANT
Gatelrout Patana 686/101 101|Biali Dofasal ]alau fasal Pvt. 0.27 0.27 O]VACANT
Gateirout Patana |686/1018 102|Biali Dofasal [iali Dofasal Pvt. 0.25 0.25 0| VACANT
|Gateirout Patana |686/101 103 |Biali Dofasal |Biall Dofasal Pvt. 0.23 0.23 0]VACANT
[Gatelrout Patana | ez 104]8iali Dofasal [Biali Dofasal Pyt. 0.16 0.16 0[VACANT
Gatelrout Patana |686/459 105]iali Dofasal |Biali Dofasal Pvt. 0.1 0.1 0|VACANT
Gatelrout Patana |686/1018 106|Biali Dofasal |Biali Dofasal Pt. 0.13 0.13 D|VACANT
Patana |686/273 107|Biali Dofasal |Biall Dofasal Put. 0.09 0.09 O|VACANT
|Gateirout Patana |686/348 108 |Biali Dofasal |Biali Dofasal Pvi. 0.07 0.07 O]VACANT
Patana |686/780 109|Gharabari |Gharabari Pvt. 0.015]  0.015 0| VACANT OLR. €A 12802020
Gateirout Patana __|s86/622 110|Biali Dofasal |Biall Dofasal [ 0.011]  0.011 0|VACANT
Gatelrout Patana _|686/97 111[Biali Dofasal |Biali Dofasal Pyt. 0.38] 0.38] O]VACANT
G t Patana 686/1018 112|Blali Cofasal |Biali Dofasal Pt 0.31 031 __0[VACANT
|Gateirout Patana 1s8| 1138lali Dof |iali Dofasal Pyt 0.05 0.05 D|VACANT
Gatelrout Patana 641 114/Biali Dofasal |Biall Dofasal Pvt. _0027] 0027 ___0|VACANT
Gateirout Patana 692 115 |NAYANJORI NAYANIORI Irrigation.Dept. 0.5 0.5 0] VACANT NAYANJORI
Gateirout Patana 692 117|NAYANJORI NAYANJORI . |irrigation.Dept. 0.23 023 __0|VACANT NAYANJORI
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Gateirout Patana 327] 118]Blali Dofasal [Biali Dofasal P oas] 018 O[VACANT .
|Gateirout Patana 198 119|biali Dofasal |Biall Dotasal PV 0.28 0.28 OJASBESTOS HOUSE COW SHED
Patana 222 120]Gh |Gharabari Pt 0,22 0.22 0]BUILDING-G+1 FLOOR RESIDENTIAL ENT GHARABARI

|Gateirout Patana s01 121|Gharabarl bari PV 03| 0.3 0[BUILDING- G FLOOR RESIDENTIAL _[SETTLEMENT GHARABARI
Gateirout Patana 2s8]  122(8iali Do, Biall Dofasal P 0023 0023 0| VACANT

Gateirout Patana 018 123 |Biali Dofasal Biali Dofasal [ 0.05 0.05 O|VACANT

Gatelrout Patana 158 124 [siali Dofasal ~— |pisli Dofasal Pyt. 0.42 0.42 O|VACANT -

Gatelrout Patana 183 125 Biall Dofasal Biall Dofasal o, 0.05 0.05 o|VACANT

wt Patana 4556 127|Gharabari harat Prt. 0.12 0.12 O VACANT OLRAA) 11800000 |

Gateirout Patana 686/348 128 |Biali Dofasal Dofasal P 004 004 o|vACANT

G Patana 503 129 Blall Dofasal Biall Dofasal Prt. 057 0.57 [

Gateirout Patana 686/272 130/ Biali Dofasal |eiali Dofasal Pt 0.05 0.05 ofvACANT

Gateirout Patana 187 131|Biali Dofasal Biall Dofasal P 0.41 0.41 OJVACANT

Patana 105 132|liali Dofasal |m Dofasal Pt 0.04 0.04 0]BUILDING- G+1 FLOOR RESIDENTIAL

Gateirout Patana 662 133|Biali Biall P 0.58] 0.58 0| BUILDING- G+1 FLOOR RESIDENTIAL

Gatcirowt Patana 608 134 |Biahi Dofasal Blall Dofasal P, 028] 028 0| VACANT

Gateirout Patana 187 135 |Biali Dofasal Blali Dofasal Pt 0.41 0.41] D{VACANT

Gateirout Patana 685 ﬁslunll Dofasal imn Dofasal P 0|BUILDING- G+1 FLOOR RESIDENTIAL

Gateirout Patana 221 137|Biali Dofasal Biall Dofasal Pvt. OJVACANT

Gateirout Patana 686/1101 138[8iali Dofasal I_sm Dofasal Pit. 0]VACANT

Gatelrout Patana 353 139 8iall Dofasal Biall Dof Pyt O|VACANT

Gateirout Patana 245 140/ 8iali Dof: |Biat Dofa Prt. 0| VACANT

Gateirout Patana 440 141 Biali Dofasal Blall Dofasal Pt 0|VACANT

Gateirout Patana 219 142|8iali Dofasal Biall Dofasal Pvt. O]VACANT

Gateirout Patana 198 143Blali Pvt. O VACANT

Gateirout Patana 187| 144 |Bajefasal Eka Bajefasal Eka PVt O|VACANT

Gateirout Patana 335) 145 [8iali Dofasal |Biaki Dofasal Pvt. O VACANT

Gateirout Patana 642 Put. ols-auwuc- G FLOOR RESIDENTIAL

Gateirout Patana 405 Pt 0| VACANT

Gateirout Patana 656 148|Biali Dofasal Blall Dofasal P 0]BUILDING- G FLOOR RESIDENTIAL

Gateirout Patana 165 149Biali Dofasal Blall Dofasal ML 0|VACANT

Gateirout Patana 141 150|iali Dofasal ~|piak Dofasal P, 0| VACANT

Gateirout Patana 686/1279 151[8lali Dofasal Biall Dofasal Pvt. OfBUILDING- G+1 FLOOR RESIDENTIAL

Gateirout Patana 141 152 | 8iali Dofasal ‘!n Dofasal Pvi. 0|VACANT

Gateirout Patana 686/854 153 |Gharabari |Gharabari Pvt. O|VACANT 0L RB(A) 3702020
Gateirout Patana 690 154 |Biali Dofasal |Biall Dofasal VL. O VACANT

Gateirout Patana 649 155 [Biali Dafasal_ —_|Biall Dofasal P, 0|BUILDING- G FLOOR |RESIDENTIAL

Gateirout Patana 686/14 156/8iali Dofasal Biall Dofasal Put. o[vACANT

Gateirout Patana 697 157|Road Road O|VACANT AOAD
Gaterout Patana 596 158|Patita Patita [Govi ojvacanT |
|Gateirout Patana 698 159|Godands Godand |Govi. O]VACANT |GODANDA
Gaterout Patana 698] 160Godanda Godand Govt. 0.1 0.11 0[VACANT GODANDA
Gateirout Patana 253 161 |Biali Dofasal Biali Dofasal Pt 025 0.25 0|VACANT

|Gateirout Patana 696 162|Patita Patita |Gowt. 03 0.3 O|VACANT

[Gaterow Patana 39 163 [Biall Dofasal _ Blall Dofasal | 059 059 0]4-BUILDING- G FLOOR RESIDENTIAL

Gateirout Patana 686/179 164 |Gharabarl —[Gharabari Pt 0.45 0.45 D|BUILDING- G+1 FLOOR COMMERCIAL [XAVIER SCHOOL
Gateirout Patana 79 165 |Biali Dofasal |8iali Dofasal Pyt 0.23 0.23 O[VACANT

Gateirout Patana 692 166|Mah Mahara Irrigation.Dept 039 0.39 0|VACANT MAHARA
Gateirout Patana 636 167[Patita Patita Gowvt. 0.15 0.15 o|vacanT
|Gateirout Patana 686/113 168Biall Dofasal |Biali Dofasal Pyt 0.09 0.09 O|VACANT

teirout Patana 3 168 |Biall Dolasal [®iail Dor; AL 065 065 0|VACANT

Gateirout Patana 696 170 Patita Patita Govt. 031 0.31 O] VACANT

Gateirout Patana 9% 171 [Biali Dofasal Biall Dofasal Pt 08| 0.58 o|vACANT

Gateirout Patana 199 rglMa_l_ Biali Dofasal P, 18 119 0|VACANT
[Gatelrout Patana 96| 173|Blali Dofasal | Biali Dofasal Put. 0.15 0.15 O|VACANT
{Gateirout Patana 550! 174 |8iall Dolasal Blaii Dofasal P 0.65 0.65 O|VACANT

Gatelrout Patana 686/104 175|Biali Dofasal Iul Dofasal Pvt. 045 0.45 O[VACANT
|Ga‘uirout Patana 429 176Biali Dofasal Blall Dofasal Put. 0.88] 0.88 0|VACANT
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Patana 607 177|Biall Dofasal |Biall Dofasal Pvt. 047  0a7| 0|VACANT
rout Fatana 429 178{Biali Dofasal _|Biali Dofasal Pt 048]  oag] O[VACANT
Gatelrout Patana 422 179|Biali Dofasal {Biaki Dofasal Pyt. 139] 119 Q|VACANT
Gatelrout Patana 686/1007 180|8iall Dofasal |Biafl Dofasal Pvt. 0392 0.92 OVACANT
Gateirout Patana l686/113 181|Biali Dofasal |m Dofasal Pyt. 138 138 O|VACANT
Gatelrout Patana |ess/ess __182|8lali Dofasal Biali Dofasal PV, 077 o7 OJVACANT
Gatelrout Patana |686/663 __183|Patita Patita Pyt 0.08 0.08 0|BUILDING- G FLOOR RESIDENTIAL
Gateirout Patana | ese 184|Gramya Jungle Gramya Jungle Govt. 0.33] 0.33] 0]VACANT
Gateirout Patans |686/1102 185]Blall Dofasal |Biall Dofesal Pat. 015  o0as] O[VACANT
Gatelrout Patana 254 186[Road |Road Pt 08 0.8] [ ROAD
Gateirout Patana 697 187|Road |Road Govt. 122 0.6 0.62|INSIDE RIVEREVACCANT _
G . Patana 317 189|8ajefasal Eka Bajefasal Eka Pt 45 0 4.5]INSIDE RIVER
Gateirout Patana 698 mlﬁw Jungle Gramya Jungle Govt. 217 147 _0.7}INSIDE RIVERSVACCANT
Gatelrout Patana 652 191{Bajefasal-2 Bajefasal-2 Pvt. 9.58| ] 9.53|INSIDE RIVER
Gateirout Patana __695 152[Patita Patita Govt. 028 0 0.28]INSIDE RIVER
Gateirout Patana 566 193|8iall Dofasal Biall Dofasal P, 207 207 O|BUILDING- G+3 FLOOR COMMERCIAL |SCHOOL
Gateirout Patana 686/968 | 194]Biali Dofasal _[8lali pofasal Pt 1.09 1.09 oluuu.mns- G+1 FLOOR COMMERCIAL |SCHOOL
Gatelrout Patana _ 652 195 |Gharabarl |Gharabari Pvt. 334 3.34 0|BUILDING- G+1 FLOOR COMMERCIAL [SCHOOL
196 salasaya Dul ~ |alasaya Dui Pyt 0.57 0.57 O[VACANT
686/254 157|8lall Dofasal |Biali Dofasal Pt 18] . 18 O|VACANT
259 198|Blall Dofasal |Biali Dofasal Pvi. 0.375 375 __0|vACANT
/826 199 |Biall Dofasal ~ |Biati Dofasal Pt 0.68 0.68 O|VACANTY
807 200|Biall Dofasal |Biali Dofasal Pyt 0.89 0.89 0|VACANT
Guteirout Patana 96 201|8lali Dofasal |e1ali Dofasal Pvt. 0.29 029 OJVACANT
Gateirout Patana 422 204 |Blall Dofasal | Blali Dofasal Pyt 0,89 0.89 O|VACANT
Gateirout Patana 686/1246 205 |8iall Dof; |Biak Dofasal Pvt. 5.13 5.13 O]VACANT
Gateirout Patana 516 206812l Dofasal |Biall Dofasal Put, 0.04 0.04 0{VACANT
Gateirout Patana 612 __207|Biali Dofasal _[Blali Dofasal Pyt. 106] 106 O|VACANT
Gatelrout Patana 516 208 Biali Dofasal |Blati Dofasal Pyt 0:91 091] O|VACANT
Gatelrout Patana 68 209[Biall Dofasal _|Biafi Dofasal Pvt. - 126 126 OJVACANT
Gateirout Patana 573 210|Biall Dofasal _|®tall Dofasal Pt 0.8 0.8 O[VACANT
|Gatelrout Patana 453 211)Patita |patita Pyt 004]  0.04] 0| VACANT
Gateirout Patana _453 __212|8lali Dofasal |Biali Dofasal [Pt 0.2378| 0.2378 O} VACANT
Gatelrout Patana 454 213|Patita |Patita Pt 02593 0.2593 OJVACANT
|Gateirout Patana 612 2148iall Dofasal _|eiall Dofasal Put. 055] 055 0] VACANT
[Gateirout Patana 516 215|Biall Dofasal |Biaii Dofasal Pvt. 09 09 OJVACANT
Gatelrout Patana 653] 216  |Biali Dofasal |8iaii Dofasal Put. 042 0.42 0 VACANT
Gatelrout Patana_ 582| 217 [miall Dofasal |Béafl Dofasal Pvt, 0.4 0.4 O]VACANT
Gatelrout Patana 638] 218 |Gramyajungle |Gramya Jungle Gowt. 007 0.07 0|VACANT
Gateirout Patana 453] 219 [Biall Dofasal |Blali Dofasal Pvt. 0.0954 0.0954 0| VACANT
Gateirout Patana 453| 220  [Biali Dofasal _|Biali Dofasal_ Pt 0.0721 0.0721 DJVACANT
Gatelrout Patana 698 221 |GramyaJungle _|Gramya Jungle Gowt. X 0.1 0|VACANT
Gatelrout Patana 453 222 [Biall Dofasal |8iall Dofasal Pvt. 0.5556 0.5556 0|VACANT
Gateirout Patana 454] 223 [patita _[patita PVt 0.274 0274 O VACANT
iﬁatdmut Patana 453 224 |Biall Dofasal |Biali Dofasal Pvt. 0.2392 0.2392 OjvACANT
Gatelrgut Patana _ 4s4] 225  |patita |Patita Pt 00577 0.0977 O[VACANT
Gatelrout Patana 453] 226 |siali Dofasal |Biall Dofasal PvL. 00856 0.0856 O]VACANT
Gatelrout Patana 454] 227  [Patita Patita Pvt. 0.0874 0.0874 OJVACANT
Gateirout Patana 96| 228 |Bajefasal Eka Bajefasal Eka Pvt. 0.88 0.88 OJVACANT
|Gateirout Patana 698] 229  [Gramya Jungle ramya Jungle s 048 0.48| __OJVACANT
Gatelrout Patana 598] 230  [Gramya Jungie _|Gramya Jungle Govt. 038 .38 0|VACANT
Gatelrout Patana_ 698] 231 |Gramya jungle Gramya lungle Govt. 087 0.67 0.2|INSIDE RIVERGVACCANT
Btelrout Patana 174 292 |Biall Dofasal Blali Dofasal Pvt. 1.09 109 O[VACANT
Gateirout Patana 524] 233 [eiali Dofasal Biall Dofasal PV, 0.25 045 0.1]INSIDE RIVERAVACCANT
Gatelrout Patana 686/5 234 |Blall Dofasal |giall Dofasal Pt 0.25 0.25 O VACANT
Gatelrout Patana 174]| 295 [Biall Dofasal |siall Dofasal Pyt 0.64 0.64 O|VACANT
Gateirout Patana 698] 236 [GramyaJungle |Gramys Jungle Govt. 0.3 0.3 O]VACANT
Gateiraut Patana 557] 237 |patia _Ipatita Pyt 0.92 0.92 OJASBESTOS HOUSE [COMMERCIAL [POULTRY FARM
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|Gateirout Patana 557] 238 |Biali Dof |Biati Dofasal PVt 1] __ DJASBESTOS HOUSE COMMERCIAL _[POULTRY FARM
Gateirout Patana 279 239 Biali Dofasal |siali Dofasal Pyt 0.46 0.46] 0[VACANT
Gateirout Patana 698] 240  |Gramya Jungle |Gramya Jungle Govt. 3.57 34 _0.17|INSIDE RIVER&VACCANT
Gatelrout Patana 698] 241 [Gramya Jungle |Gramya Jungle Govt. 4.9 0 4.9INSIDE RIVER
Gateirout Patana 545 242 Bajefasal Eka |Bajefasal Eka Pvt. 0.2 0 0.2[INSIDE RIVER
Gateirout Patana 645 243 Bajefasal Eka |Bajefasal Eka Put. 0.16 0 0.16]INSIDE RIVER
Gateirout Patana 645] 244 |Bajefasal Eka |Bajefasal Eka Puvt. 0.16 0 0.16]INSIDE RIVER
irout Patana 645] 245  |Bajefasal Eka |Bajefasal Exa Put. 0.14 0 0.14[INSIDE RIVER
Gateirout Patana 644| 246 |Bajefasal Eka |Bajefasal Eka Put. 0.07 0 0.07|INSIDE RIVER
Gateirout Patana 42 247 |Bajefasal Eka |Bajefasal Eka Pvt. 0.18 0 0.18]INSIDE RIVER
G t Patana 645| 248 |Bajefasal Eka |Bajefasal Eka Pt 01 of 0.1[INSIDE RIVER
Gateirout Patana 645| 249 |Bajefasal Eka __|Bajefasal Eka Pvt. 0.44 0 _0.44]INSIDE RIVER
Gateirout Patana 42 250  |Bajefasal Eka |Bajefasal Eka Pvt. 0.57 0 0.57[INSIDE RIVER
Gateirout Patana 644| 251 [Bajefasal Eka __|Bajefasal Eka Py 023 0 0.23[INSIDE RIVER
Gateirout Patana 645] 252 |Bajefasal Eka |Bajefasal Eka Pvt. 0.37 0.1 0.27 |INSIDE RIVEREVACCANT
Gateirout Patana 645| 253 |Bajefasal Eka |Bajefasal Eka Pvt. 0.71 0.36 0.35[INSIDE RIVER&VACCANT
Gateirout Patana 645] 254  [Bajefasal Eka |Bajefasal Eka PVt 0.6 0.5 0.1]INSIDE RIVER&VACCANT
Gateirout Patana 645 255  |Bajefasal Eka |Bajefasal Eka Put. 0.68 0.68 0.68|VACANT
Gateirout Patana 88] 256 |Biali Dofasal ~ |Biali Dofasal [ 0.01 0.01 O|VACANT
t Patana 698] 257  [Gachar |Gochar Govt 42.53 10.23 32.3]INSIDE RIVERRVACCANT
Gateirout Patana 300 261 Biali Dofasal |giali Dofasal Pvt. 0.23 0.23 O|VACANT
|Gateirout Patana 300] 262 |Biall Dofasal |Biali Dofasal Pyt 1.71 1.71 0]VACANT
Gateirout Patana 624] 263 |Bajefasal Eka |Bajefasal Eka Pvt. 048 0.48 D|VACANT
|Gatelrout Patana 698 264 Gochar |Gochar Govt. 4259 42.59 O|VACANT
Gateirout Patana 353 265 Biali Dofasal |Biali Dofasal Put. 0.47 0.87 OJVACANT
|Gateirout Patana 33| 266 |siali Dofasal ~|iali Dofasal Pt 113 113 0|VACANT
Gateirout Patana 520| 267  |Biali Dofasal |Biali Dofasal PVL. 198 1.98 0| VACANT
Gateirout Patana 696 268  |patita |patita Govt. 0.77 0.77 0|vACANT
Gateirout Patana 363] 269 [Biali Dofasal |Biali Dofasal Py 031 0.91 O[VACANT
Gateirout Patana |686/94 270 |Biali Dofasal — |Biali Dofasal Pvt. 0.82 0.82 0|VACANT
|Gateirout Patana 119 271 Biali Dofasal Biali Dofasal Pvt. 05 0.5 D|VACANT
|Gateirout Patana 376 273 Biali Dofasal Biali Dofasal Pvt. 0.06 0.06 OfVACANT
Gateirout Patana 488] 276 [miali Dofasal |Biali Dofasal Pvt. 0.39 0.39 O|VACANT
Gateirout Patana 244] 278 |Bajefasal Eka |Bajefasal Eka Pvt. 117 1.17 0]vACANT
Gateirout Patana 362] 281 |Biall Dofasal | Biali Dofasal PV 1.05 105 OVACANT
|Gateirout Patana 414 284 |Biali Dofasal |Biali Dofasal Pvt. 048 0.48 O VACANT
Gateirout Patana 34| 286 |siali Dofasal —[giali Dofasal Put. 0.5 0.45 0jvAcANT
Gatelrout Patana 608| 289  |Biali Dofasal | Biali Dofasal Pvt. 0.5 0.5 0|VACANT
|Gateirout Patana sg7| 292 [Biall Dofasal ~ |siali Dofasal Pt 0.6 0.6 0|vACANT
|Gateirout Patana 373| 294 |Biali Dofasal |Biali Dofasal Pyt 062 0.62 0[vACANT
|Gateirout Patana 374] 295  [Biali Dof; |Biali Dofasal Pvi. 031 0.31 0VACANT
Gateirout Patana 602 299 |Biali Dofasal |Biali Dofasal Pvt. 0.1 0.1 OfVACANT
Gateirout Patana 387] 304 |Biali Dofasal |Biali Dofasal Pyt 035 0.35 0]VACANT
|Gateirout Patana 380] 309 |Biali Dof |Biali Dofasal Pvt. 0.3 0.3 0|VACANT
Gateirout Patana 215 310 [Biall Dofasal | Biali Dofasal Pyt 273 2.73 0|VACANT
Gatelrout Patana 372 313 Biali Dofasal |eiali Dofasal Pvt. 0.25 0.25 D|VACANT
|Gateirout Patana 686/939 319 |Biali Dofasal |Biali Dofasal Pvt. 012 0.12 O|VACANT
Gateirout Patana 84| 322 |®iali Dofasal |Biali Dofasal Pyt 0.09 0.09 0|VACANT
Gateirout Patana 686/895 326 Biali Dofasal |Biali Dofasal Pvt. 0.12 0.12 O|VACANT
Gateirout Patana 78] 329  |slali Dofasal _|Biali Dofasal Pvt. 0.14 0.4 0[VACANT
Gateirout Patana 498| 341 |Biali Dofasal |Biali Dofasal Pyt 1.06 1.06 OJVACANT
Gateirout Patana 61] 344 |Biali Dofasal ~|Biali Dofasal Pyt 0.78 0.78 0| VACANT
Gateirout Patana 227| 346 |Biali Dofasal |Biali Dofasal Put. 1 1 O|VACANT
|Gatelrout Patana 664] 347 |Biali Dofasal | Biali Dofasal Pvt. 02 0.2 O[VACANT
Gateirout Patana 648] 318 [Biali Dofasal __|erali Dofasal Pt 0.94 0.94 0|VACANT
|Gateirout Patana 559 249 Gharabari |Gharabari Put. 0.04 0.04 0| VACANT SETTLEMENT GHARABARI
Gateirout Patana 125| 350 [Biali Dofasal |giali Dofasal PVt 0.34 034 O|VACANT
Gatelrout Patana 556 352 [Biall Dofasal |iali Dofasal Pvt. 0.16 0.16} 0[VACANT
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@n Patana 630] 353 |Blall Dofasal __|eiati Dofasal Put. 0.22 0.22 0]VACANT
ateirout Patana 527] 354 |giali Dofasal |8iali Dofasal Pyt 0.16 0.16 0| VACANT
G t Patana 427] 356 |Biali Dofasal | Biali Dofasal Pyt 0.18 0.18 0]VACANT
Gateirout Patana 356 357 |Biali Dofasal |Biali Dofasal Put. 0.66 0.66 0|VACANT
G Patana 660] 358 |Biall Dofasal | iali Dofasal Pvt. 0.76 0.76 0O[VACANT
G Patana 666] 359 |Biali Dofasal Biali Dofasal PVt 0.2 0.2 _ 0| VACANT
Gateirout Patana 586/84 365 |Biali Dofasal Biali Dofasal Pvt. 0.1 0.1 __O[VACANT
|Gateirout Patana 475] 365 [Biali Dofasal Biali Dofasal PVt 0.05 0.05 D |VACANT
[Gateirout Patana 409] 370 |Biali Dofasal |e1ati Dofasal Pvt. 0.17 0.17 0|VACANT
Gateirgut Patana 228 372 |Biali Dofasal |Biali Dofasal Pvt. 0.15 0.15 O|VACANT
Gateirout Patana 229] 373 |eiall Dofasal |Biali Dofasal Pyt. 0.52 0.52 O[VACANT
G it Patana 500] 376 |Biali Dofasal Biali Dofasal Pyt 0.3 0.3 O|VACANT
Gateirout Patana 496 377 |Biali Dofasal Biali Dofasal Pyt 0.14 0.14 OVACANT
Gatelrout Patana 60| 378 |Biali Dofasal Biali Dofasal Put. 0.41 0.41 O|VACANT
G Patana 163] 380  |Biall Dof Biali Dofasal PVt 0.03 0.03 0] VACANT
Gateirout Patana 154] 381 |Biali Dofasal |Biali Dofasal Pyt 0.62 0.62 0|VACANT
Gatelrout Patana 104] 382 [Biali Dofasal Biali Dofasal Pyt 0.91 0.91 0| VACANT
Gateirout Patana 588 383 |Biali Dofasal Biali Dofasal Pvt. 0.627 0.627 0| VACANT
Gatelrout Patana 428 384  |Biall Dofasal |Biali Dofasal Pvt. 0.035 0.035 0| VACANT
[Gateirout Patana 379] 385 |Biall Dofasal |eiali Dofasal PVt 0.13 0.13 O|VACANT
Gateirout Patana 307] 387  |Biall Dofasal ~ |siali Dofasal Pt 0.16 0.16 O|VACANT
Gateirout Patana 482] 388 [Biali Dofasal |Biali Dofasal PVt 0.35 0.35 0|VACANT
Gateirout Patana 474 393 [Biali Dofasal |giali Dofasal PvL. 0.127 0.127| 0|VACANT
Gatelrout Patana 570/ 394 [Biall Dofasal Biali Dofasal Pyt 0.24 0.24 0[VACANT
Gateirout Patana 71 396 |eiali Dof: Biali Dofasal Put. 0.25 0.25 0|VACANT
|Gateirout Patana 404] 410  [Biali Dofasal |Biali Dofasal Pyt 0.33 0.33 O|VACANT
Gateirout Patana |686/479 414 |Gharabari Gharabarl Put. 0.02 0.02 O|VACANT DLRMA) 9052019
G t Patana 410] 419 |Biall Dofasal Biali Dofasal Pyt 0.38 0.38 0VACANT
|Gateirout Patana 686/849 421 [Biali Dofasal Biali Dofasal Pyt 0.035 0.035 0VACANT
|Gateirout Patana 183 424 |Biall Dofasal Biali Dofasal Pyt 109 1.09 O|VACANT
Gateirout Patana 35| 425  |patita Patita Pyt 048 0.48 0]VACANT
Gateirgut Patana 388 426 |Biali Dofasal Biali Dofasal Pyt 0.25 0.25 O|VACANT
Gateirout Patana 27 428 |Biali Dofasal |Biali Dofasal Pyt 1.02 1.02 0|vACANT
Gateirout Patana 357 429 |Biall Dofasal |Biali Dofasal Put. 0.53 0.53 0| VACANT
Gateirout Patana 657] 434 |Biall Dofasal |Biati Dofasal Put. 0.5317 0.5317 O|VACANT
Gateirout Patana 208| 445  |Biali Dofasal |Biali Dofasal Pyt 0.57 0.57 0|VACANT
Gateirout Patana 69| 447  |Biali Dofasal |Biali Dofasal Pvt. 015 0.15 0| VACANT
Gatelrout Patana 252] 454 |[Biall Dofasal |eiali Dofasal PVt 033 0.33 0|VACANT
Gateirout Patana 136] 456 |Biali Dofasal |Biali Dofasal Pvt. 0.24 0.24 0|VACANT
Gateirout Patana 586/9 457 |Biall Dofasal | Biali Dofasal Pvt. 0.08 0.08 0[VACANT
Gateirout Patana |686/10 458 Biali Dofasal |Biali Dof Pvt. 0.28 0.28] D{VACANT
Gateirout Patana 489 460 Biall Dofasal |Biali Dofasal Pvt. 0.24 0.24 O|VACANT
|Gatelrout Patana 686/356 461 |Biali Dofasal |Biali Dof: PvL 015 0.15 0]ASBESTOS HOUSE COWSHED
Gateirout Patana 172| 464 |[Biall Dofasal |Biali Dofasal Pyt 0.23 0.23 0| VACANT
Gateirout Patana 560] 465  [Biall Dofasal |Biati Dofasal Pyt. 0.16 0.16 0|VACANT
Gateirout Patana 171 467 |Biali Dofasal |Biali Dofasal Pvt. 0.2 0.2 0|VACANT
Gateirout Patana 610] a7 |Biali Dofasal _|Biali Do, Pvi. 0.1 0.1 O|VACANT
Gateirout Patana 481 478 |eiali Dof. |iali Dofasal PVL. 008 0.08 0jvacanT
Gateirout Patana 111 479 [Biali Dofasal ___|Biali Dofasal Pvt. 0.11 0.11 0|VACANT
Gateirout Patana 450 480 |Biall Dofasal |Biali Dofasal Pvi. 012 0.12 0|VACANT
Gateirout Patana 686/200 482 |Gharabari |Gharabari Put. 0.1 0.1 0VACANT LRB(A) 47872008
Gateirout Patana 136 483 Sarad Eka |Sarad Eka Put. 0.04 0.04 0|VACANT
Gatelrout Patana 686/850 487 |Gharabari ~ |Gharabarl [ 0.06 0.06 0|BUILDING- G+1 FLOOR |RESIDENTIAL _ |OLR.8 (A) 22522022
Gateirout Patana 268] 489 Biali Dofasal |Biali Dofasal PVL. 011 0.11 _ D|VACANT
Gatelrout Patana 126] 490  |Biali Dofasal |Biali Dofasal Py, 0.82 0.82 0|BUILDING- G FLOOR RESIDENTIAL
Gateirout Patana 234 493 |Biali Dofasal |Biali Dofasal Put. 0.3375 0.3375 __0|vaCANT
| Gateirout Patana 521 494 |[Biall Dofasal |Biali Dofasal Pyt. 0.1035 0.1035 0| VACANT
|Gateirout Patana 282] 496  |gialli Dofasal | Biali Dofasal Pyt 0.2448 0.2448| OJVACANT
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|snm Patana |686/96 _[104/2608  [Biali Dofasal 8lali Dofasal e, 016]  o.a6] O|VACANT 1 2 3
Gateirout Patana [686/775 |109/3814 [Biali Dofasal Biali Dofasal Pt 0.025]  0.025 O[VACANT
Gatelrout Patana |686/783 |109/3822 |@iali Dofasal [8iali Dofasal Put. 001 001 OVACANT
[Gatelrout Patana Pusnss 111/2607__|Biali Dofasal Blall Dofasal Pvi. 038 o3s O[VACANT
Gateirout Patana 686/289 [114/2997 |Blali Dofasal Biali Dofasal PVt 0.0s3]  0.053 0[VACANT
{Gatelrout Patana 122/3895 |Gharabari Gharabarl Pyt 0.04] 0.04 0|BUILDING- G+1 FLOOR RESIDENTIAL  |o.LR8(%) 12862020
125/3577 _[Blall Dofasal Biall Dofasal . 00s| oos ojvacaNt 1
126/2667 _|Gharabari |Gharabari Pvt. 0.04 0.04 o[vacanT lo.L.R8(A) sz2020
G 51 [126/2973 |Gharabari |Gharabarl Put. 0.04 0.04 OVACANT 0.L.RE(A) 4220018
Patana 686/278 |126/2990 |Gharabari |Gharabari Pyt 0.05 0.05 0JBUILDING- G+1 FLOOR |ResiDENTIAL _Jo.L.R8(A) 2220015
Gateirout Patana |686/1269 |132/2668 |Gharabari Gharabari Pvt. 0.04 0.04] O[BUILDING- G FLOOR |RESIDENTIAL _|SETTLEMENT GHARABARI
|Gatelrout Patana |686/249 [132/2669 _|Gharabari Gharabari Pt 008] 0.8 0[BUILDING- G+2 FLOOR |RESIDENTIAL _[oLRawy 1222011 |
Gateirout Patana 1686/1003 [132/3993 _|Gharabar| Gharabar Pt 0.04| 0.4 0[BUILDING- G+1 FLOOR RESIDENTIAL | SETTLEMENT GHARABAR!
Gateirout Patana |686/830 |14/3856 |Biani Dofasal Biall Dofasal Pyt. 0.96 0.96 o[VACANT — e
Gateirout Patana |686/831 |14/3857  [Biali Dofasal |Biall Dofasal Put. 0.96 0.96 O[VACANT
Gateirout Patana |686/1064 14774042  [Gharabari |Gharabari Py, 0.04 0.04 0|BUILDING- G FLOOR RESIDENTIAL  |oLR B 115602021
Gateirout Patana |686/403 |15/3596  |Biali Dofasal Biall Dofasal PV, 04 0.4 O|VACANT
Gateirout Patana |686/968 [191/3959 2 Bajefasal-2 PVt. 1.76] 1.76 O|VACANT
Gateirout Patana |686/998 [193/3988 |Blali Dofasal |Blali Dofasal Pvt. X Y 0JBUILDING- G+1 FLOOR COMMERCIAL |SCHOOL
|Gateirout Patana 686/999 [193/39%0 |Biali Dofasal |iall Dof: Pvt. a 35 0.5|BUILDING- G+1 FLOOR COMMERCIAL |SCHOOL
Gateirout Patana 686/884 |203/3893  [Biali Dofasal |Biali Dofasal Pvi. 0.66 0.66) 0JVACANT
Gatelrout Patana 686/890 |203/3896 _|Biali Dofasal Biali Dofasal PVt 0.66 0.66 0|vACANT
Gateirout Patana 686/94 |26/4058 [Biali Dofasal Biali Dofasal Pvt. 0.097]  0.097 0|VACANT
Gateirout Patana 686/94 [26/4063 __|Biali Dofasal Blall Dofasal Put. 0.096]  0.096 0|VACANT
Gateirout Patana 686/94 |26/4106 _[Blall Dofasal |eiall Dofasal Pvt. 0.097] 0.097 0| VACANT
Gateirout Patana |686/288 |28/2996  |Biali Dofasal |Biali Dofasal Pvt. 0.16 0.16 0|ASBESTOS HOUSE COMMERCIAL |POULTRY FARM
Gateirout Patana 7 [29/2859  |Biali Dofasal |Biali Dofasal PV 0.58 0.58 OJVACANT
Patana 10-01  [32/1627  |Gharabari Gharabari Pyt on—sl 0.08 0| VACANT | SETTLEMENT GHARABARI
G it Patana 7-D1 [32/1631 _|Gharabari Gharabari PVt 0.24] 0.24 0|VACANT OLR 2082005
Gateirout Patana |686/534 |32/3681 Gharabari Gharabarsi |Pvt. 0.05 0.05 O|BUILDING- G FLOOR {RESIDENTIAL _ |0.L.R8(A) 12082018
Gateirout Patana |686/533 [32/3682 Gharabari Gharabari Pvt. 0.05 0.05 OfVACANT O.L.RB(A) 12072018 |
Gateirout Patana 1686/549 |32/3698 _|Gharabari Gharabari Pyt. 00s| 005 0|VACANT 0.L.RE(A) 120872016
|Gateirout Patana Tsls;ua 32/3786 Biali Dofasal Biali Dofasal Pyt. u.ﬁ‘ 0.76 O|VACANT
Gateirout Patana 12-p1  [32/3835  |Gharabari Gharabari Pyt 0.08 0.08 0| VACANT SETTLEMENT GHARABARI
Gateirout Patana__ [686/1141 |32/4124 _|Biali Dofasal Biall Dofasal PV 0.24 0.24 O|VACANT
Gateirout Patana 1686/309 |33/3021  |Gharabari Gharabari Pvt. 0.04 0.04 D|VACANT OLR BA) 7842013
Gateirout Patana |686/310 |33/3022  |Gharabari Gharabari PV, 004] 004 O[VACANT OLR8(A) 7592013
Gateirout Patana I&mx 33/3023 _ |Gharabari |Gharabari Pyt 005 005 0]BUILDING- G FLOOR RESIDENTIAL _[OLR &) 7582013
iﬁ_auimul Patana 23 |33/3024  |Gharabarl |Gharabari PVt 0.04 0.04 O|VACANT OLR8A) 7802013
Gateirout Patana |686/324 |33/3025  |Gharabarl |Gharabari Pyt 0.04 0.04 0|VACANT OLR 8 712013
(Gateirout Patana lggrszz 33/3026 Gharabari |Gharabari Pvt. 0.04 0.04 OfVACANT JOLR 88y TES2014
Gateirout Patana 686/325 [33/3027 |Gharabari |Gharabari Pvt. 0.04 0.04 0]VACANT OLR 8(A) 7612013
Gateirout Patana 686/1293 [40/4059 _|Biali Dofasal |Biali Dofasal Pyt. 0.016]  0.016 0|VACANT
Gateirout Patana 686/1293 |40/4064 |Bllli Dofasal |8iali Dofasal Pvt, 0.017 0.017 O|VACANT
[Gatewrout Patana |686/1293 [40/4107 __|Biali Dofasal |Biali Dofasal PVt 0.017] 0017 D{VACANT
Gateirout Patana |686/605 436/Biali Dofasal |Biall Dofasal VL. 0075| 0075 DJVACANT
Gateirout Patana 686/355 [436/3052 _ |Gharabari |Gharabari Pvt. 0.01 0.01 0| VACANT 0.L.RB(A) 0582018
Gateirout Patana 686/408 |436/3600 _ |Biall Dofasal |Biall Dofasal Put. 0.016] _ 0.016 0| VACANT
[Gateirout Patana 686/406_|436/3602__|Biall Dofasal {Biali Dofasal Pt 0018|0018 o|VACANT
[Gateirout Patana 686/964_|436/3610 _|Bial Dofasal [Biali Dofasal Py, 0027 0.027 0|VACANT
[Gateirout Patana [686/1309 [436/3639__[Biali Dofasal Biall Dofasal L. 004|004 0[VACANT
Gateirout Patana [686/453 |436/3640  |Gharabar| Gharabari Pvt. __0034) 0034 0]BUILDING- G+1 FLOOR RESIDENTIAL _o.L.R8(A) 104072019
[Gateirout Patana [686/528 [a36/3655 _[Biali Dofasal |Biall Dofasal Pvt. 00z o0z O|VACANT
Gateirout Patana 436/3667__|Biali Dofasal [Biall Dofasal Pt 0.034] 0.0 : e
Gateirout Patana 37 |43s/3774  |Biali Dofasal |Biali Dofasal Pyt. 0.027] 0.027 ACANT
Gat Patana 686/797 |«36/3833 _|Biali Dofasal |Biali Dofasal Pt 0.0275| 0.0275 0|ASBESTOS HOUSE |RESIDENTIAL
|Gateirout Patana |686/871 |ase/sssy  [Biali Dofasal |Biali Dofasal Pvt. 0.02 o,oz{ 0| VACANT
|Gateirout Patana |686/912 |a36/3912 [Biali Dofasal |8iali Dofasal PYt. 0.0215| 0.0215 OJVACANT
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%nm |686/51 [s8/2566  |Gharabari |Gharabari Pyt. 0.08 0|BUILDING- G+1 FLOOR RESIDENTIAL |o.LR8(A) 7532003
Patana |686/60 |59/2575 |®iali Dofasal |Biali Dofasal P, 022] 022 0|VACANT

Gateirout Patana |686/60 |59/4902  |Biali Dofasal . |Biali Dof: Pvt. 0.01 0.01 O|VACANT

Gatelrout Patana |686/473 [71/352 Biali Dofasal |piali Dofasal Pyt 0.02 0.02 0| VACANT

Gatelrout Patana |6B6/a71 [71/356 Biali Dofasal __|eiali Dofasal Put. _0.03 0.03 DlVACANT

Gateirout Patana 686/470 [71/358 _ |Gharabari |Gharabarl Put. 0.02 0.02 O|VACANT OLRA(A) 5782019

|Gateirout Patana 686/482 |71/362 | Biall Dofasal |Biall Dof Pvt. 0.04 0.04 0| VACANT

Gateirout Patana 686/481 [71/363 |Biali Dofasal |giali Dofasal Pvt. 0.02 0.02 O|VACANT

Gateirout Patana |686/476 |71/365  |Gharabari Gharabarl Pt. 0.02 0.02 0|VACANT O.LR.8 (4) 4752021

|Gateirout Patana 586/486 |71/374  |Biall Dofasal Biali Dofasal PV 0.02 0.02 0| VACANT

Gateirout Patana 686/937_|71/3929 _|Biali Dofasal Biali Dofasal Pvt. 0.02 0.02 O[VACANT

Gateirout Patana 686/938 |71/3930 |Biali Dofasal |Biali Dofasal Pyt. 0.02 0.02 O|VACANT

Gatelrout Patana 686/929 |71/553 |Biali Dofasal |Biali Dofasal Pvt. 0.04 0.04 0[VACANT

'Em.;wut Patana 686/1211 |87/2606 __|Biali Dofasal |Biali Dofasal Pt 0175] 0175 0|VACANT

Gateirout Patana 686/391 |90/3589 |Bial Dofasal |Biali Dofasal Put. 0.04 0.04 D{VACANT

Gateirout Patana 686/1301 [90/3590 Gharabari Gharabarl Pyvt. 0.04 0.04 O|VACANT SETTLEMENT GHARABAR]

Gateirout Patana 686/1002 ]9_0_4’1591 Gharabari Gharabari Pvt. 0.04 0.04 0 VACANT SETTLEMENT GHARABARI

|Gatelrout Patana |686/397 |50/3594  [Gharabari Gharabari PVL. 0.04 0.04 O|VACANT OLRBA) 7362018

Gateirout Patana is_asﬁsa |20/3595  |Biali Dofasal |Biali Dofasal PV 0.04 0.04 0|VACANT

Gateirout Patana 686/394 [91/3502  |Gharabari Gharabarl Pvt. 0.04 0.04 0|BUILDING- G FLOOR RESIDENTIAL _JoLR gy 702017

Gateirout Patana |686/a28 |92/3620  |Gharabari Gharabarl Pvt. 0.08] 0.08 OJVACANT SETTLEMENT GHARABAR!

|Gatelrout Patana 686/458 [92/3648  |Gharabari Gharabari Pyt 0.04 0.04 O|VACANT SETTLEMENT GHARABARI

Gatelrout Patana 686/94 272|8iali Dofasal |8lali Dofasal Pvt. 054 0.54 O[VACANT

|Gatelrout Patana 686/94 274|Gramya Jungle Gramya Jungle Govt. 0.14 0.14 OjVACANT

|Gatelrout Patana 686/94 275|Patita Patita Pvt. 0.87 0.87 O|VACANT

Gateirout Patana |686/94 277|Patita Patita Pyt 0.07 0.07 0| VACANT

|Gateirout Patana |686/94 279|8lali Dofasal Biali Dofasal Pyt 0.27 0.27 0| VACANT

Gateirout Patana |686/288 280|8iali Dofasal |Biali Dofasal Pvt. 0.32 0.32 0]VACANT

|Gateirout Patana 686/288 282[Biali Dof. |Biali Dofasal Pvt. 0.47 0.47 0|VACANT

Gatelrout Patana 686/288 283|Gramya Jungle __|Gramya Jungle |Govt. 0.12 0.12 O|VACANT

|Gateirout Patana 686/288 285|Bandha |Bandha Govt. 0.24 0.24 OJVACANT

Gatelrout Patana |686/288 287|Biall Dofasal Blall Dofasal Pyt 0.12 0.12 0[VACANT

Gateirout Patana |686/288 288 Blali Dofasal Biali Dofasal Pyt 0.74 0.74 0[VACANT

Gateirout Patana 586/837 290|Biall Dofasal Biali Dofasal Pvt. 0.58 0.58 O] VACANT

Gateirout Patana 686/837 291|Biali Dofasal |Biali Dofasal Pyt 0.12 0.12 O|VACANT

Gateiraut Patana 686/837 293|8iali Dofasal [Biali Dofasal vt 0.04 0.04 O[VACANT

Gateirout Patana |686/837 296/ Biali Dofasal |Biali Dofasal Pyt. 0 0 0|VACANT

Gateirout Patana 686,837 297|Biali Dofasal |Biali Dofasal Put. 0.38 0.38 0|VACANT

Gateirout Patana 686/837 zgslmali Dofasal |giali Dofasal Pvt. 0.1 0.1 O|VACANT

Gateirout Patana 686/837 Bﬂﬂl_ll Dofasal Biali Dofasal Pvt. 0.2 0.2 0|VACANT

|Gateirout Patana 686/837 301|Patita Patita Pyt 0.21 0.21 0| VACANT

Gateirout Patana |686/837 302|Biali Dofasal Biali Dof! Pvt. 0.38 038 OJVACANT

Gateirout Patana 686/837 303|Biali Dofasal Biali Dofasal Pyt 0.22 0.22 O[VACANT

Gateirout Patana 686/837 305 iall Dofasal Biali Dofasal Pt 0.07 0.07 O[VACANT

Gateirout Patana |686/837 306 Biali Dofasal |Blali Dofasal Pyt. 0.07 0.07 0]VACANT

Gatelrout Patana |686/837 307|Biali Dofasal |Biali Dof: Pyt 0.13 0.13 0]VACANT

Gateirout Patana 686/837 308|Blall Dofasal 8iall Dofasal Pvt. 0.28 0.28 O[VACANT

Gatelrout Patana 686/837 311/8iall Dofasal Biali Dofasal Pyt 0.0992| 0.0992 0|VACANT

Gateirout Patana 686/837 [311/3940  |Biali Dofasal Biali Dofasal Put. 0.0708] 0.0708 D|VACANT

Gateirout Patana 686/837 312|Biali Dofasal Biali Dof; Pvt. 0.06 0.06 O[VACANT

Gateirout Patana 686/837 314/Biali Dofasal |Biall Dofasal Pvt. 0.15 0.15 O|VACANT

Gatelrout Patana 686,837 3158/all Dofasal |giali Dofasal Pvt. 0.07 0.07 OJVACANT

|Gateirout Patana |686/837 316/8iall Dofasal |Biali Dofasal Put. 0.07 0.07 o|VACANT

Gateirout Patana _ 686/837 317|Blall Dofasal |giall Dofasal Pyt 0.32 0.32 O|VACANT

Gatelrout Patana 686/172_|317/1647 _ |Blali Dofasal |Biali Dofasal Pyt. 0.11 0.11 0|VACANT

Gateirout Patana 686/172 318/8lall Dofasal |Biali Dofasal Pyt. 0.16 0.16 O|VACANT

|Gateirout Patana 686/1141 320]Biall Dofasal |Biali Dofasal Pvt. 0.16 0.16 0| VACANT

Gatelrout Patana _ 686/1141 321Biali Dofasal |Biali Dofasal Pvt. 0.18] 0.18] 0| VACANT



Gateirout Patana |686/1141 323[Blall Dofasal |Biali Dofasal Put. 0.07 0.07 0| VACANT
Gateirout Patana |s86/1141 324|Blall Dofasal ~|giali Dofasal Pyt 0.09 0.09 0| VACANT
Gateirout Patana 686/1141 325|Biali Dof |Biali Dofasal Pyt 0.13 0.13 0|VACANT
Gatelrout Patana 686/1141 327|8iali Dofasal |Biali Dofasal Pyt 0.14 0.14 0|BUILDING- G FLOOR RESIDENTIAL
Gatelrout Patana 686/1141 328|Biali Dofasal __|Biali Dofasal Puvt. 0.15 0.15 0|VACANT
Gatelrout Patana 686/325 331|Biali Dof: |Biali Dofasal Pvt. 0.08 0.08 O|VACANT
|Gatelrout Patana 686/325 332{8lall Dofasal |Biali Dofasal Pvt. 0.08 0.08 O VACANT
Gatelrout Patana 686/325 333|8iali Dofasal Biali Dofasal Pyt 0.245 0.245 o|vACANT
Gatelrout Patana 686/325 |333/3541 |Biali Dofasal Blali Dofasal Pvt. 0.175 0.175 OJVACANT
Gateirout Patana 686/325 334/Biall Dof Blali Dofasal Pyt 0.12 0.12 O]VACANT
Gateirout Patana 686/325 335/Biall Dofasal |Biali Dofasal Pyt 0.0, 0.05 O|VACANT
Gateirout Patana 686/325 337|Blali Dofasal Biali Dofasal Pvt. 0.05 0.05 0|VACANT
G Patana 686/325 338|Biall Dofasal Biali Dofasal Pt 0.1 0.1 O|VACANT
Gateirout Patana 686/325 339]Biall Dofasal |Biali Dofasal Pyt 013 0.13 O VACANT
irout Patana |686/325 340]8iali Dofasal |iali Dofasal Put. 0.28 0.28 O[VACANT
|Gateirout Patana _[e86/325 342|Blali Dofasal |Biali Dofasal Put. 0.15 0.15 0{VACANT
|Gateirout Patana |686/325 |343/2582  |Blali Dofasal | Biali Dofasal Pyt. 0.15 0.15 D|VACANT
Gateirout Patana_ 686/325 345|Gramya Jungle _|Gramya Jungle Govt. 0.55 0.55 0[VACANT
[Gateirout Patana 686/325 351|Biali Dofasal |Biali Dofasal PVt 0.07, 0.07 0|VACANT
Gatelrout Patana 686/1156 |[352/4131  [Blali Dofasal |Biali Dofasal Put. 0.16 0.16 O{VACANT
Gateirout Patana 686/1156 355|Blali Dofasal |Biali Dofasal Py, 0.15 0.15 0]VACANT
|Gateirout Patana |686/1156 360|Biali Dofasal |Biali Dofasal Pyt 0.15 0.15 O|VACANT
Gatelrout Patana |686/1156 361/Biall Dofasal |8iali Dofasal Pyt 0.09 0.09 0| VACANT
|Gateirout Patana |686/1156 362|Biali Dofasal |Biali Dofasal Pvt. 0.05 0.05 0JVACANT
Gateirout Patana |686/1156 363|Blali Dofasal |Biali Dofasal Pvt. 0.04 0.04 O|VACANT
|Gateirout Patana |686/1156 364 Biali Dofasal |giali Dofasal Put. 0.034] 0.034 0|VACANT
Gateirout Patana |686/92  |364/2603 |Biali Dofasal |Biali Dofasal Pv. 0.136]  0.136 0|VACANT
Gateirout Patana |686/92 366]Biall Dofasal |Biali Dofasal Put. 0.07 0.07 0|VACANT
Gateirout Patana |686/92 367|8lall Dofasal ~|Biali Dofasal Pvt. 0.02 0.02 O|VACANT
Gatelrout Patana |686/92 368|Biali Dofasal |8iali Dof; Pvt. 0.03 0.03 O|VACANT
Gatelrout Patana |686/92 371|Biali Dofasal |iali Dofasal Pvt. 0.08 0.08 0|VACANT
Gatelrout Patana |686/792 [373/3s28  |Biali Dofasal |Biali Dofasal Pvt. 0.6 0.6 0| VACANT
Gateirout Patana |686/792 [s74/2583 _|Blali Dofasal |8iali Dofasal Pvt. _0.63] 0.63 DJVACANT
|Gateirout Patana |686/792 379|Biali Dofasal Biali Dofasal Pyt 0.67 0.67 O|VACANT
Gateirout Patana |686/887 |ago/3ssa  |Biall Dofasal Biali Dofasal Pyt 0.39 0.39 0|VACANT
Gateirout Patana 686/636 |3a3/3777  [Biali Dofasal Biali Dofasal Pvt. 0.04 0.04 0|VACANT
Jclmrm Patana |68$;'533 383/3778 _|Biali Dofasal Biali Dofasal Pvt. 0.04 0.04 O] VACANT
|Gateirout Patana |686/632 |383/3780  |Biali Dofasal "~ [Biali Dofasal Pyt 0.04 0.04 0|VACANT
IGatalmm Patana |686/656 |3a3/azs3  |Biali Dofasal |Biali Dofasal Put. 0.04 0.04 0|VACANT
Gateirout Patana |686/767 |383/3806 _|Biali Dofasal |Biali Dofasal [ 0.052 0.052 O[VACANT
Gateirout Patana |686/768 [383/3807  |Biali Dofasal  |Biali Dofasal PVL. 0.048]  0.048| o|VACANT
|Gateirout Patana |686/765 |383/3808 _ |Biali Dofasal |siali Dofasal Pv. 0.048]  0.048 0|VACANT
G Patana |686/772 |3833s11  |[Biali Dofasal |Biali Dofasal Pvt. 0.052| 0.052 O[VACANT
Gateirout Patana |686/773 |a83/3s12 _[Biali Dofasal |Biali Dofasal P, 0.044]  0.044 0|VACANT
Gateirout Patana |686/971 |383/3se1  |Biali Dofasal |Biali Dofasal Pvt. 0.04 0.04 0|VACANT
Gatelrout Patana |686/972 |3s3/3se2  |Biali Dofasal |8iali Dofasal Pyt 0.043]  0.043 O|VACANT
Gatelrout Patana |686/973 [383/3963  |Biali Dofasal Biali Dofasal Py, 0.052] 0.052 OJVACANT
G Patana |686/990 |383/3gs0  [Biall Dofasal Blali Dofasal [ 0.056]  0.056 0|VACANT
Gateirout Patana 1 |383/2981 |slali Dofasal Biali Dofasal Pyt 0.056]  0.056 0] VACANT
le Patana 686/992 |383/3982 |Biali Dofasal |giali Dofasal Put. 0.052|  0.052 O] VACANT
|§Lelmut Patana |686/953 |383/2083 |Biali Dofasal |Biali Dofasal Put. 0.048| 0.048 OJVACANT
Gatelrout Patana |686/994 |3a3sasza  |Biall Dofasal |Biali Dofasal Pyt 0.043]  0.043 0|VACANT
Gatelrout Patana |686/995 [383/3385 _|Biali Dofasal __[Biali Dofasal PVt 0.04 0.04 O]VACANT
|Gatelrout Patana |686/936 |383/3985 |Biali Dofasal |Biali Dof: Pyt 0.044] 0044 0[VACANT
Gatelrout Patana |686/997 |3a3/ass7 _[Biall Dofasal |Biali Dofasal Pvt. 0.03 0.03 D|VACANT
Gatelrout Patana |686/1077 [383/4055 |eiali Dofasal ~|Biali Dofasal [ 0.04 0.04 0|VACANT
Gateirout Patana |686/1078 |383/4056 _|Biall Dofasal |Biali Dofasal Pvt. 0.06 0.06 O|VACANT
Gatelrout Patana |686/1091 [3a3/a076  |Biali Dofasal |Biali Dofasal Pt 0.03 0.03 O] VACANT
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Patana |656/1092 |383/4077  |Biali Dofasal ~ [aiati Dofasal P 0.065]  0.065 0] VACANT
Gateirout Patana |686/1093 [283/4078 _|Biali Dofasal |Biali Dofasal Pvt. 0.02 0.02 0|VACANT
Gateirout Patana [686!132& 383/4079  |Biall Dofasal Biali Dofasal Pvi. 0.04 0.04 0|VACANT
|Gateirout Patana |e86/512 |as4/3672  |Gharabari Gharabarl Pvt. 0.036 0.036 O|VACANT OLRA) 877/2016
Gateirout Patana |686/513 [3s4/3674 |Gharabari Gharabarl Pyt 0.04 0.04 0| VACANT OLRYA) 8762018
Gateirgut Patana 686/584 |384/3727 Gharabari Gharabari Pyvt. 0.06 0.06 0|VACANT |OLRB(A) 5742017
Gateirout Patana 686/583 |384/3728 Gharabarl Gharabarl Pvt. 0.06 0.06 O|VACANT O.L.RE{A) 5T5R017
Gateirout Patana 686/586 |384/3728 |Biall Dofasal Biali Dofasal PVt 0.05 0.05 D|VACANT
G it Patana 686/1258 |384/3748  |Gharabari |Gharabari Pyt 0043  0.043 0|VACANT SETTLEMENT GHARABARI
Gateirout Patana 686/590 |384/3794  [Gharabari ~ |Gharabari Pvi. 0.06 0.06 0| VACANT lo.L.R8(A) STRRZ017
Gatel Patana |686/800 |3s4/3836  |Biali Dofasal |iali Dofasal Pvt. 0.016 0.016 O]VACANT
Gateirout Patana |686/865 |384/3876 _|Biall Dofasal |8iali Dofasal Pvt. 0.04 0.04 0|VACANT
|Gateirout Patana 686/865 386|Biali Dofasal |Biati Dofasal PVt 0.15 0.15 0|VACANT
Gateirout Patana 586/865 389|8iall Dofasal |iati Dofasal Pvt. _02 02 O[VACANT
Gatelrout Patana 686/865 390|8iall Dofasal ~|®iali Dofasal Pvt. 0.2 0.2 0|VACANT
Gateirout Patana 686/865 391]Biali Dofasal |Biali Dofasal Pvi. 0.37 0.37 0|VACANT
Gatelrout Patana 686/865 | 392|Gramya Jungle Gramya Jungle Govt. 0.06 0.06 0|VACANT
|Gateirout Patana 686/1050 [393/4031 _ |Biali Dofasal Biall Dofasal Pyt, 0.013] 0.013 O|VACANT
Gateirout Patana 686/1051 [393/4032  [Biali Dofasal |Biali Dofasal Pvi. 0.046]  0.046 0| VACANT
Gateirout Patana 686/1079 |393/4057  |Biali Dof |giali Dofasal Py, 0.041] 00401 O[VACANT
|Gateirout Patana 686/1200 [393/4170  |Biall Dofasal | giali Dofasal Put, 0.04 0.04 0] VACANT
Gateirout Patana |686/1201 [393/a171  |Biali Dofasal ~ |Biali Dofasal Pvt. 0.037] 0037 O] VACANT
Gateirout Patana |686/1202 [283/4172  |Biall Dofasal |Biali Dofasal PVt 0.046)  0.046 0jvACANT
Gateirout Patana |686/1293 |393/4931 _|Biall Dofasal |iali Dofasal Pvt. 0.05 0.05 0|VACANT
Gateirout Patana 686/1293 395|Biall Dofasal ~|Biali Dofasal Pvt, 0.24 0.24 0| VACANT
Gateirout Patana 686/1293 397|Biali Dofasal |Biali Dofasal Put. 0.07 0.07 0|VACANT
Gateirout Patana 686/1293 398|Biall Dofasal |eiali Dofasal Put. 0.06 0.06 D|VACANT
Gateirout Patana 686/1293 399|8iali Dofasal |Biali Dofasal Pwt. 0.07 0.07 0|VACANT
Gateirout Patana |686/1293 400/|Biall Dofasal |Biali Dofasal Pvt. 0.23 0.23 0| VACANT
|Gateirout Patana |686/1293 401 |Biali Dofasal |Biali Dofasal Pvt. 04 04 O|VACANT
Gateirout Patana |5W1§_93 402 |Gramya Jungle |Gramya Jungle Govt. 0.05 0.05 0|VACANT
G Patana |686/1293 403]Biall Dofasal ~|Biali Dofasal Pyt 0.14 0.14 O|VACANT
Gatelrout Patana |686/1 293 404 |Gramya Jungle Gramya Jungle Gowt. 0.05 0.05 O|VACANT
Gateirout Patana |5&6{1293 405 |Biall Dofasal Biali Dofasal Pvt. 0.2 0.2 O|VACANT
Gateirout Patana |686/1293 406 Biali Dofasal Biali Dofasal Pvi. 0.13 0.13 0| VACANT
|Gateirout Patana __|686/873 |aos/3884  |Blali Dofasal |Biali Dofasal PVt 0.12 0.12 0|VACANT
Gateirout Patana |686/873 407/Biall Dofasal |Biali Dofasal Put. 1.53 1.53 0[VACANT
Gateirout Patana ]6&5}873 408|Gramya lungle Gramya Jungle Govt. 0.85 0.85 O|VACANT
Gateirout Patana |686/873 409|Patita Patita vt 0.06 0.06 0] VACANT
Gatelrout Patana |686/873 411|Biali Dofasal Biali Dofasal PV, 0.02 0.02 O|VACANT
Gateirout Patana |686/873 412[Biali Dofasal "~ |Biali Dofasal PVt 0241 o241 O|VACANT
|Gateirout Patana |686/1119 |412/4111 _ [Biali Dofasal |Biali Dofasal Pvt. 0.052]  0.052 O] VACANT
Gateirout Patana  |686/1139 [412/4123  |Biall Dofasal Biali Dofasal Pyt 0.04 0.04 0| VACANT
Gateirout Patana |686/1142 Ja12/a125  [Biali Dofasal Biali Dofasal Pvt. 0.067 0.067 O|VACANT
Gatelrout Patana |686/1143 |a2/a126  [Biali Dofasal Biali Dofasal Pvt. 0.04 0.04 0|VACANT
Gateirout Patana 686/1143 413{Gramya Jungle Gramya Jungle Govt. 0.1 0.1 0|VACANT
Gateirout Patana 686/1143 415|Biall Dofasal |eiali Dofasal Pyt 0.08 0.08] O|VACANT
Gateirout Patana 686/1143 [415/1710164; of HN/A [ 0.16] 0.16 0| VACANT
Gateirout Patana |686/1143 416|Biali Dofasal |Biali Dofasal Pvt. 0.05 0.05 O]VACANT
Gateirout Patana |686/760 [416/3800  |Biali Dofasal |Biali Dofasal P, 0.05 0.05 O]VACANT
Gateirout Patana 68 417|8iall Dofasal "~ [Biali Dofasal Pvi. 0 0 0JVACANT
Gateirout Patana 686/1267 [417/3054 _ |Biall Dofasal |Biali Dofasal Pyt 0.09 0.09 0|VACANT
G Patana 686/814 [417/3579  |Gharabari |Gharabari Pyt 0.11 0.11 0| BUILDING- G FLOOR RESIDENTIAL oL R 8(%) 9042019
Gateirout Patana |686/1268 [417/3829 _[Biall Dofasal |Biali Dofasal Pyt 0.02 0.02 0|VACANT
Gateirout Patana |686/1268 418|Biali Dofasal |Biali Dofasal Pyt 0.04 0.04 0|BUILDING- G FLOOR RESIDENTIAL
Gateirout Patana 686/1170 420|Biall Dofasal | Biali Dofasal Pyt 0.18 0.18 0| VACANT
Gateirout Patana 686/1170 |420/3802  [Biali Dofasal |8iali Dofasal Pvt. 0.19 0.19 0|VACANT
Gateirout Patana 686/1033 |421/4016  [Biali Dofasal |Biali Dofasal PVt 0.044]  0.044 O[VACANT
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|Gateirout Patana |686/1034 [a21/a017 _ |Biali Dofasal [Biati Dofasal Put. 0.04 0]VACANT

|Gatelrout Patana |686/1035 Ja21/2018  |Biali Dof: |Biali Dofasal Pvi. 0.046]  0.046 0| VACANT

Gateirout Patana |686/1036 |a21/4019 _|Biali Dofasal |Biali Dofasal Pyt 0024  0.024 O|VACANT

| Gateirout Patana _|686/1039 [421/4021 _ |Biali Dofasal |Biali Dofasal Pyt 0.04 0.04 O]VACANT

G Patana |686/1040 [421/4022  [Biali Dofasal |Biali Dofasal Pvi. 0023] 0023 0]VACANT

|Gateirout Patana |686/1045 |a21/4027 _ |Biali Dofasal _[Biali Dofasal Pvt. 0026| 0.026 0|VACANT

|Gateirout Patana |686/1056 [a21/4035  |Biali Dofasal |Biali Dofasal Pyt 0.04 0.04 0| VACANT

| Gateirout Patana |686/1057 [421/4038 _ |Biali Dofasal ___[Biali Dofasal Pyt 0.06 0.06 O] VACANT

[Gatelrout Patana |686/1256 [421/4506  [Biali Dofasal |Blali Dofasal Pvt. 0.022]  0.022 0{VACANT

[Gateirout Patana |686/1256 422|Biali Dofasal "~ |siali Dofasal PVt 0.24 0.24 O|VACANT

Gatelrout Patana |986/193 |a23/3801  |Biali Dof: |Biali Dofasal Pvt. 0.185|  0.185 0|VACANT

Patana 986/193 423|Biall Dofasal |Biali Dofasal Pyt 0.195|  0.195 0{VACANT

Gateirout Patana 986/193 427|Patita |Patita Pvt. 109 1.09 0[VACANT

Gateirout Patana 986/193 2430|Biall Dofasal | Biali Dofasal Pvt. 0.4 0.4 0|VACANT

|Gateirout Patana |986/193 431|Biali Dofasal |Biali Dofasal Pvt. 0.801] 0.801 O[VACANT

Gatelrout Patana |686/a21 |a31/3615 |Blali Dofasal |Biali Dofasal Pyvt. 0.025]  0.025 O|VACANT

Gatelrout Patana |686/439 _|431/3631 _ [Gharabari |Gharabari Pvt. 0.05 0.05 ofvacant 0.L.R8(A) 2032018
Gateirout Patana __|686/445 |azy/3e32  [Blali Dofasal [Biali Dofasal Pyt. 0.04 0.04 OfVACANT

Gateirout Patana |686/444 |a31/3633 |Biali Dofasal |Biali Dofasal Pyt 004] 004 OJVACANT

Gatelrout Patana |686/846 [431/3638  |Biali Dofasal Blali Dofasal Pvt. 0.04 0.04 0|VACANT

Gatelrout Patana ~ |686/442 |a31/3635  |Gharabari Gharabari Put. 0.04 0.04 0|VACANT OLRB(A) 13482016
Gateirout Patana 686/442 |431/3671 |Gt Gharabarl Pvt. 0.064]  0.064 O|VACANT OLR8(A) 877/2018
|Gateirout Patana 686/575 [431/3724  |Biali Dofasal |8iali Dofasal Put. 0.04 0.04 0|VACANT

Gateirout Patana 686/575 [431/3837  |Biali Dofasal |Biati Dofasal Pvt. 0.027] 0.027 0[VACANT

Gateirout Patana 688/827 43173853  |Biali Defasal |Biali Dofasal Pvt. 0.03 0.03 O|VACANT

Gateirout Patana 686/864 |431/3875 _ |Biali Dofasal ~__|Biali Dofasal Pyt 0.043]  0.043 O|VACANT

iGatelrout Patana 686/864 432|Biali Dofasal |iali Dofasal Pyt 0.38 0.38 O|VACANT

G Patana |686/864 433]Gramya Jungle Gramya Jungle Govt. 0.62 0.62 O|VACANT

Gateirout Patana 686/946 |434/3011  [Gharabari Gharabarl Put. 0.027 0.027 O|VACANT SETTLEMENT GHARABARI
|Gateirout Patana 686/321 |434/3012  |Gharabari |Gharabari Pyt 0.034] 0034 O] VACANT O.L.RB(A) 2032014
Gateirout Patana 686/317 [434/3013  |Gharabari Gharabari Pvt. 0.034 0.034 OfVACANT OLRB(A) 1572014
Gatelrout Patana |686/318 |434/3014  |Gharabari Gharabari Put. 0.034 0.034 D|VACANT OL RA(A) 2002014
Gateirout Patana |686/313 |a3a/3015  |Biali Dofasal Blali Dofasal [ 0.055|  0.055 O|VACANT

Gateirout Patana l@;ﬁﬁu 434/3016  |Gharabari Gharabarl Pvt. 0.034 0.034 O VACANT OLRB(A) 20472014
Gatelrout Patana |686/315 |a34/3018  |Gharabari Gharabari Pvi. 0.034] 0.034 o|vACANT oL R.8(%) 2052014
Gatelrout Patana |686/320 |43a/3019  |Gharabari Gharabarl Pvt. 0.034 0.034 O]VACANT (OLAMA) 14352017
Gateirout Patana |686/312 |43a/3020  |Gharabari Gharabar Pyt 0.034]  0.034 0]VACANT OLRB{A) 20772014
|Gateirout Patana |686/332 |434/3034  |Gharabari Gharabari Pvt. 0.04 0.04 0|VACANT DLRB{A) 1902014
Gatelrout Patana lawmaa 434/3600  |Gharabari Gharabarl Pyvt. 0.034 0.034 O|VACANT SETTLEMENT GHARABARI
Gateirout Patana |686/416 |434/3605 _|Biali Dofasal Blali Dofasal Pyt 0.018 0.018 O|VACANT

Gateirout Patana |s86/209 la3asze07  [Blall Dofasal Biali Dofasal Pyt 0.018 0.018] O] VACANT
|Gateirout Patana |686/1308 |434/3637  |Biali Dofasal |@iali Dofasal Pyt 0.015|  0.015] 0| VACANT

Gateirout Patana 686/963 [434/3638  [Biali Dofasal |Biali Dofasal Put. 0.034]  0.034] D|VACANT

Gatelrout Patana 686/452 [434/3641  |[Biali Dofasal |Biali Dofasal Pvt. 0.027]  0.027 0VACANT

Gatelrout Patana |686/1004 [434/3644  |Gharabari |Gharabarl Pvt. 0.027 0.027 O] VACANT SETTLEMENT GHARABAR!
|Gateirout Patana |686/639 |434/3773 _ |Gharabari harabarl Pyt 0.034] 0034 0O|VACANT OLRAA) 15332017
Gateirout Patana 686/635 |434/3775  |Biali Dofasal Biali Dofasal Pvt. 0.034 0.034 O|VACANT

Gateirout Patana_ 686/795 |434/3831 Biali Dofasal Blali Dofasal Pvt. 0.0344| 0.0344 O VACANT

Gatelrout Patana 686/819 |a34/3849  |Biali Dofasal Blali Dofasal Pvt. 0.0163| 0.0163 0]VACANT

Gatelrout Patana 686/1264 |434/4912 _ |Biall Dofasal Biali Dofasal Pyt 0.0276] 0.0276 O|VACANT

Gateirout Patana 6B6/60S |a34/742 Gharabari Gharabari Pvt. 0.034 0.034 O|VACANT OLRSA) 4582017
Gateirout Patana 686/605 435|Biall Dofasal Biali Dofasal Put. 0.55 0.55 0|VACANT

Gateirout Patana 686/912 437|Patita Patita Pt 0.0939| 0.0939 0|VACANT

Gateirout Patana 686/601 438|Biali Dofasal Biali Dof; Pyt 03173 03173 D|VACANT

G Patana |5ssf1zor 439|Biali Dofasal |Biali Dofasal Pyt. 0.72 0.72 0|VACANT

Gatelrout Patana |686/1207 440|Blali Dofasal |Blali Dofasal Pt 0.4 0.4 OfVACANT

Gateirout Patana 686/1207 441|Gramya Jungle |Gramya Jungle Gowt. 0.18 0.18 0]VACANT

Gateirout Patana lswuo? 442 |Gramya Jungle |Gramya Jungle Govt. 0.37 0.37] 0|VACANT
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t Patana |686/1207 | 443[Gramya Jungle |Gramya Jungle Govt. 0.59 0.59 0[VACANT
Gatelrout Patana |686/1207 444 |Road |Road Py, 0.67 0.67 0|VACANT
Gateirout Patana |686/1318 446 |Biali Dofasal |Biali Dofasal Put. 0.22 0.22 0| VACANT
Gateirout Patana |686/1318 448|Biali Dofasal Biali Dofasal Put. 0.36 0.36 o[vACANT
Gateirout Patana |686/1318 a49/Patita Patita Pyt 0.43 0.43 0| VACANT
it Patana |686/1318 450|Biali Dofasal Biall Dofasal Pvi. 0.12 0.12 0|VACANT
Gateirout Patana |686/1318 451|Road Road Pt 0.55 0.55 0| VACANT
Gateirout Patana |s86/1318 452|Biali Dofasal |Biali Dofasal Pvt. 0.6375] 0.6375 o|vacant
Gateirout Patana 686/766 453|Khela Padia |Khela Padia Govt. 6 6 0{2-BUILDING- G FLOOR | ANGANWADI/KRIDA SANSAD
Gateirout Patana 686/766 455|Biali Dofasal |Biali Dofasal Pvt. 0.27 0.27 0|VACANT
Irout Patana 686/4 459 |Biall Dofasal Biali Dofasal Pvt, 0.6782] 0.6782 OJVACANT
Gatelrout Patana 686/399 462|Gramya Jungle Gramya Jungle Gowvt. 0.02 0.02 D|VACANT
Patana 686/399 463|Gramya Jungle Gramya Jungle Pvt. 0.09 0.09 0|VACANT
Gatelrout Patana 685/399 466/|Biali Dofasal Biall Dofasal Pvt. 0.06 0.06 D|VACANT
Gateirout Patana |686/339 468|Blali Dofasal Biali Dofasal PvE. 0 0 D|VACANT
Gateirout Patana |686/359 469]Biali Dofasal Biali Dofasal Pt 02 0.2 0|vACANT
Gatelrout Patana |686/359 470|Biall Dofasal |Biali Dofasal Pvt. 0.06 0.06 0|VACANT
Gateirout Patana |686/399 472|8iali Dofasal |Biali Dofasal Pyt 0.07 0.07| 0|VACANT
Gateirout Patana |686/860 473Biali Dofasal |eiali Dofasal PVt 0.04 0.04 0|VACANT
Gateirout Patana 686/860 474|Biali Dofasal Biali Dofasal Pyt 0.24 0.24 0| VACANT
t Patana 686/860 475|Biall Dofasal Biali Dofasal Pyt 0.22 0.22 0|VACANT
Gi Patana 686/860 476|Biali Dofasal Biall Dofasal Pyt. 0.97 0.97 0]VACANT
Gateirout Patana 6B6/860 477 |Nadi Nadi Put. 1.76 1.76 0| VACANT
Gateirout Patana 686/1113 481|NAYANJORI NAYANJORI Pvt. 4.93 4.93 OJVACANT
|Gateirout Patana 68671113 484 [Sarad Eka Sarad Eka Pvt. 0.06 0.06 OfVACANT
Gateirout Patana 686/1113 485|Sarad Eka Sarad Eka Pvt. 0.01 0.01 O|VACANT
Gatelrout Patana 686/1113 486|Panimahara Panimahara Govt. 0.1 0.1 O|VACANT
Gatelrout Patana B686/747 488|Gramya Jungle Gramya Jungle Govt. 017 0.17 0| VACANT
G Patana |686/551 491|Debasthali Debasthali Pvt. 0.24 0.24 0|VACANT
Gateirout Patana 1686/551 492|Debasthali |Debasthall Pyt. 023] 023 0|VACANT
Gateirout Patana |686/1085 495 |Bijesthali |Bijesthali Pyt 0.1 0.1 0|VACANT
Gateirout Patana 686/1162 497 |Biali Dofasal |Biali Dofasal Pvt. 0.51 0.51 O[VACANT
Gateirout Patana 686/1162 458 |Nadi Nadi Put. 1.02 1.02 0| VACANT
|Gateirout Patana 686/1162 499|Jalasaya Dui Jalasaya Dul Pyt 0.56 0.56 0fVACANT
(Gateirout Patana 686/1162 500|Biali Dofasal Blall Dofasal Pvt. 0.17 0.17 0|VACANT
irout Patana 685/1162 501]Jalasaya Dui Jalasaya Dul Pvt. 0.44 0.44 O] VACANT
Gateirout Patana 686/1162 502]5arad Eka Sarad Eka Pvt. 0.13 0.13 O|VACANT
Gateirout Patana 686/1162 503|Sarad Eka Sarad Eka [ 0.14 0.14 0|VACANT
Gateirout Patana 686/1162 so_al'grad Eka Sarad Eka Pvt. 0.08 0.08 DO|VACANT
|Gateirout Patana 686/1162 505 |Patita Patita Pvt. 0.11 0.11 O|VACANT
Gatelrout Patana 686/1162 506/Sarad Eka Sarad Eka Pvt. 0.03 0.03 0|VACANT
Gatelrout Patana 686/1162 507|Sarad Eka |Sarad Eka Pvt. 0.09 0.09 0|VACANT
|Gateirout Patana 686/1162 508|Biali Dofasal |Biali Dofasal Pyt. 0.12 0.12 0|VACANT
Gateirout Patana {es8/821 509|8lali Dofasal |iali Dofasal Pvi. 0.16 0.16 0|VACANT
Gateirout Patana |685/1162 510|8iali Dof; |8iali Dofasal Pvt. 0.31 0.31 0|VACANT
Gateirout Patana |s19 511|Biali Dofasal |Biali Dofasal Pyt 0.16 0.16 0|VACANT
Gateirout Patana |686/869 512/Biali Dofasal |Biali Dofasal Pyt 0.18] 0.18 O|VACANT
Gateirout Patana 151 $13|Biali Dofasal |Biali Dofasal Pyt 0.02 0.02 O|VACANT
Gateirout Patana 686/334 514|Biali Dofasal |Biali Dofasal Pvt. 0.05 0.05 0|VACANT
(Gatelrout Patana 686/334 515/Biall Dofasal IBiaIi Dofasal Pvt. 0.3 0.3 0| VACANT
Gatelrout Patana |686/334 516|Biali Dofasal |giali Dofasal Pyt 0.03] 0.03 O|VACANT
Gatelrout Patana |s86/330 [s16/3032  |eiali Dofasal Biali Dofasal Pvt. 0.04 0.04 O[VACANT
Gateirout Patana |686/331 [s16/3023 Gharabari Gharabari Pyt 0.02 0.02 O] VACANT 0.L.RB(a) 12082018
Gateirout Patana |686/336 |s16/3035  |Gharabari Gharabari Pyvt. 0.035 0.035 D|VACANT |oLR 8 10372013
Gateirout Patana ]sssraa:' 516/3036  |Gharabari Gharabari Pvt. 0.035 0.035 0|VACANT loLraw 10382013
|Gateirout Patana |686/338 |s16/3038 _|Biali Dofasal Biall Dofasal Pvt. 0.07 0.07 0|VACANT
|Gateirout Patana |686/339 |s16/3039  |Gharabari Gharabarl Pt 0.035| 0035 0| VACANT OLR&4) 13182018
|Gateirout Patana |686/335 [s16/3040  |Gharabari Gharabari Pyt 0.035]  0.035 0|VACANT Jo.L.re(a) 1122014
S
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|Gateirout Patana 686,335 [s16/3ass  [Biali Dofasal Biali Dofasal Put. 0.24] 0.24 o|vacanT
|Gateirout Patana 686/335 517|Biall Dofasal Biali Dofasal Put. 0.23 0.23 0[VACANT
Gateirout Patana 686/1163 [518/4140  |Blali Dofasal |iali Dofasal Pvt. 0.13] 0.13] 0[VACANT
Patana 686/1164 [s18/4141 _ [Biall Dofasal |Biali Dofasal Pvt. 0.09 0.09 O|VACANT
Patana 686/1164 519|Biali Dofasal |Biali Dofasal Pvt. 0.142] 0142 0|VACANT
Gateirout Patana |686/165 |519/1645  |Biali Dofasal |iali Dofasal Pvt. 0.321] 0321 0|BUILDING- G FLOOR RESIDENTIAL
|Gateirout Patana Imﬂai 519/3623 |Gharabari |Gharabari Pyt 0.035] 0.035 0|VACANT SETTLEMENT GHARABARI
Gateirout Patana 686/441 |519/3630 _|Biali Dofasal |Biali Dofasal Put. 0035| 0035 O[VACANT
G Patana |686/438 [s19/3836  [Biali Dof. |Biali Dofasal Pt 0.017] 0017 0|VACANT
ut Patana __|686/438 520|Biali Dof: | Biali Dof: |Pvt. 0.9] 0.9 0|VACANT
Gateirout Patana |686/438 521|8iali Dofasal |Biah Dofasal |t 001] o001 0VACANT
le Patana |686/390 |s21/3s83  |Biali Dofasal |Biali Dofasal |Pvt. 01s]  0.as| D|VACANT
|Gateirout Patana |686/870 |[s21/3880 |Biali Dofasal |Biali Dofasal |pvt. 0.04 0.04] 0|VACANT
|Gateirout Patana |686/880 |s21/3891  |Biali Dofasal |Biali Dofasal L. 0.18 0.18] 0|VACANT
Gateirout Patana |686/23 522|Biali Dofasal |Biali Dofasal Pyt. 0.2 0.2 0|VACANT
Gatelrout Patana 686/880 523|Biali Dofasal |giali Dof PVL. 0.19 0.19 0|VACANT
Gatelrout Patana 579 524|Biali Dofasal ]Blall Dofasal Pvt. 0.21 0.21 O|VACANT
Patana 686/880 525|Biall Dofasal |piali Dofasal Put. 0.12 0.12 0 {VACANT
|Gateirout Patana 477 526|Biali Dofasal |Biali Dofasal Pt 0.17 0.17 0|VACANT
|Gateirout Patana 686/880 527|Gochar ~ |Gochar Govt. 5.35 5.35 0/BUILDING- G FLOOR |ResiDENTIAL
G Patana 168 528|Biali Dofasal |Biali Dofasal Pyt 0.03 0.03 o[vacant
Gatelrout Patana 686/880 529|Biali Dofasal |Biali Dofasal Pvt. 0.03 0.03 0|VACANT
Gateirout Patana |586/880 530|Blall Dofasal [Biali Dofasal Put. 0.04 0.04 0|VACANT
Gateirout Patana |686/880 531]Biali Dofasal |eiali Dofasal Put, 0.04 0.04 0[VACANT
Gateirout Patana |586/880 532|Biali Dofasal [Biali Dofasal Put. 0.04 0.04 0| VACANT
Gatelrout Patana |63z 533|Biali Dofasal |eiali Dofasal Put. 4.22 4.22 0|VACANT
Gateirout Patana |636 5348iall Dofasal Biall Dofasal Put. 0.69 0.69 0|VACANT
Gateirout Patana |686/880 535|Patita #N/A Pvt. 0.19 0.19 0|VACANT
Gateirout Patana 686/16 536|Sarad Dofasal Dul Sarad Dofasal Dul Pvt. 0.18 0.18 O|VACANT
Gatelrout Patana 686/880 537|Sarad Dui Sarad Dui Pvt. 0.19 0.19 O|VACANT
Gateirout Patana 686/880 538|Sarad Dofasal Dui Sarad Dofasal Dul Put. 0.14 0.14] O|VACANT
Gateirout Patana 686/880 539|Biali Dofasal Biall Dofasal Pt. 0.06 0.06] o|VACANT
Gateirout Patana 686/880 540|Sarad Dui Sarad Dui Put. 0.89 0.89] O|VACANT
Gateirout Patana 686/880 541]Biali Dofasal Biali Dofasal Pvt. 0.18 0.18| 0|VACANT
Gateirout Patana 686/880 542|Sarad Jala EKa Sarad Jala Eka Pvt. 1.1 1.1 0|VACANT
|Gateirout Patana 686/880 543 |8iali Dofasal |8iali Dofasal Pyt 0.35 0.35, 0|VACANT
|Gateirout Patana 385 544|Biali Dofasal |Biali Dofasal Pvt. 0.14 0.14 0|VACANT
Gateirout Patana 686/880 545 |Patita HN/A Pt 039 0.39] 0|VACANT
Gatelrout Patana 686/880 546|Jalasaya Dui Jalasaya Dul [Pt 0.29 0.29] 0{VACANT
Gateirout Patana 686/880 $47|Gramya Jungle Gramya Jungle |Govt. 0.68) 0.68 0|VACANT
Gateirout Patana 686/880 548 |Blall Dofasal Biall Dofasal [Pt 023] 023 0fVACANT
Gatelrout Patana 686/880 549|Gramya Jungle Gramya Jungle Gowvt, 11 11 0|VACANT
Gateirout Patana 686/880 550|Sarad Dui Sarad Dui Pyt 0.15 0.15 O] VACANT
|Gateirout Patana 224 551|Sarad Eka Sarad Eka Pvt. 0.44 0.44 O|VACANT
Gateirout Patana 35 §52|Sarad Dul Sarad Dul Pyt 0.005]  0.005 O|VACANT
Gateirout Patana 686/488 553|Patita WN/A Py, 0.02 0.02 0[VACANT
|Gatelr0ut Patana 36 554|Sarad Jala Eka Sarad Jala Eka Pvt. 0.41 0.41 OVACANT
|Gateirout Patana 686/488 555|Sarad Dui Sarad Dul Pvt. 0.09 0.09 0[VACANT
Gatelrout Patana 686/488 556|Gochar Gochar Gavt, 0.69 0.69 O|VACANT
Gateirout Patana |686/488 557|Blall Dofasal Biali Dofasal PVE. 0.78| 0.78 0| BUILDING- G+1 FLOOR RESIDENTIAL  |BASUNDHARA HOUSE
Gateirout Patana |686/488 558|Blall Dofasal Biali Dofasal Put. 1.14 1.14 O|VACANT
Gateirout Patana |686/488 559|Biali Dofasal Biali Dofasal Pvt. 0.44 0.44 0|VACANT
Gateirout Patana Issg{us 560|Bajefasal Eka | Bajefasal Eka Pyt 0.35 0.35 0|VACANT
Gateirout Patana 686/488 561]|Gramya Jungle Gramya Jungle Govt. 12 12 O|ASBESTOS HOUSE ASHRAM
Gateirout Patana ]135 562|Biali Dofasal Biali Dofasal Pvt. 0.23 0.23 0O|VACANT
Gateirout Patana 411 563)Biali Dofasal | Biall Dofasal Pyt. 0.13 0.13 O|VACANT
Gateirout Patana 686/1277 564Biall Dofasal |Biali Dofasal Pt 0.29 0.29 0|VACANT
Gateirout Patana 686/1277 565]Gochar |Gochar Govt. 0.16 0.16 0]VACANT
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m Patana [ess/1277 566|NAYANJORI |NAYANIORI Pyt. 255] 255 OJVACANT
Gateirout Patana |686/411 [438/311 _ |Biali Dofasal |Biali Dof Pvt. 0.027) 0.027 O[VACANT
|Gatelrout Patana 686/316 _|434/317 __ |Gharabari |Gharabar [ 0.055]  0.055 o[VACANT O.LRSA) 2082014
Gateirout Patana 686/475 |71/354 |Gharabari Gharabari Pvt. 0.02 0.02 O|VACANT O.LRE(A 5472018
[Gatelrout Patana 686/472_|71/355 __|Biall Dofasal Biali Dofasal P, 0.04] 004 o[vACANT
|Gateirout Patana 686/465 [183/357  |Patita Patita Put. 0.04 0.04 O|VACANT
Gateirout Patana 686/464 |1335/360 HNJA Pt 0.465]  0.465 O[VACANT
[Gateirout Patana 686/478 |487/361 Gharabarl Gharabarl Pvt. 0.02 0.02 0|BUILDING- G FLOOR RESIDENTIAL  |OLR. 8(A) 225202022
Gateirout Patana 686/480 |418/364 |Biali Dofasal Biali Dofasal Pvt. 0.17 0.17 0| VACANT
|Gateirout Patana |686/1239 |647/367 _ |Adi Bandh Adi Bandha PVt 0.008|  0.008 O|VACANT
ut Patana |686/488 |552/371  [Sarad Dui Sarad Dul Pt 0.485|  0.485 O] VACANT
|Gateirout Patana |686/485 |71/373 Biall Dofasal Blali Dofasal Pt 0.02 0.02 O|VACANT
|Gatelrout Patana |686/289 1143|NAYANJORI NAYANJORI Pvt. 5.85 5.85 OjVACANT
|Gateirout Patana |549 1144|Biali Dofasal Biali Dofasal Pyt 0.15 0.15 0JVACANT
Gatelrout Patana |686/289 1145|Biali Dofasal Biali Dofasal Pvt. 0.08 0.08 O|VACANT
Gateirout Patana |686/289 [1143/2490 |Biali Dofasal Biali Dofasal Put. 0.24 0.24 O|VACANT
Gateirout Patana |686/289 |1148 Nadi Nadi Pvt. 4.6 4.6 O|VACANT
Gatelrout Patana |686/289 [1150 Biall Dofasal Biali Dofasal Pt. 0.12 0.12 O|VACANT
Gateirout Patana |686/289 [1151 Patita Patita Put. 0,09 0.09] 0|VACANT
Gateirout Patana |68s/289 |1152 Patita Patita PVt 0.1] 0.1 ofvacanT
Gateirout Patana _ 686/289 [1153 S Smasana PVt 13| 13 0fVACANT
Gateirout Patana 686/289 |1154 |Biali Dofasal Blali Dofasal Put. 0.26 0.26 0|BUILDING- G+1 FLOOR RESIDENTIAL
Gatelrout Patana 686/289 [1155 Patita Patita Put. 0.38 0.38 0|2-BUILDING- G FLOOR RESIDENTIAL
Gatelrout Patana 686/289 |1156 Patita Patita Put. 0.16] 0.16 O|VACANT
Gateirout Patana 686/289 [1157 |Road Road Gowt. 0.13| 0.13 0|BUILDING- G+1 FLOOR RESIDENTIAL
Gateirout Patana 686/143 |1158/1634 [Gharabari Gharabarl Pyt 0.076]  0.076| 0|VACANT O.L.R8(A) 0922014
Gateirout Patana 686/154_[1158/1642 |Bagayat Eka Bagayat Eka Pyt 0.076]  0.076] o|vacanT
Gateirout Patana 686/389 |1159/3581 |Biali Dofasal |Biali Dofasal PVt 0.05] 0.05] 0| VACANT
Gatelrout Patana 686/932 |1160/3824 |Biali Dofasal |giali Dofasal Pvt. 0.03 0.03 O|VACANT
|Gateirout Patana |686/932 |1164 Road |Road Pvi. 0.21 0.21 0|vACANT
Gatelrout Patana |686/932 [1165 Gharabari |Gharabari Pvt. 0.32 0.32 O|VACANT SETTLEMENT GHARABARI
Gateirout Patana ]15_851932 1166 Biali Dofasal |Biali Dofasal Pvt. 0.1 0.1 0| VACANT
Gateirout Patana |686/901 [1167/3902 |Biali Dofasal Biali Dofasal Pyt. 0.0875) 0.0875 O|VACANT
Gateirout Patana ]gﬁhnz 1167/4114 |Biall Dofasal Biall Dofasal Pyt 0.0876| 0.0876 OJVACANT
Gateirout Patana |686/1123 [1167/4115 |Biali Dofasal Biall Dofasal Put. 0.15 0.15 O|VACANT
Gateirout Patana |686/1080 |1171/4061 |Biali Dofasal Biali Dofasal Pvt. 0.047 0.047 O|VACANT
Gateirout Patana [686/1082 [1171/a066 [Biall Dofasal [Biali Dofasal Pvi. 0.047] _ 0.047 o|vacant
Gateirout Patana 686/1118 {1171/4109 |Biali Dofasal |Biall Dofasal PVL. 0.046 0.046 o|vaCcANT
Gateirout Patana 686/1118 {1177 |Biali Dofasal |8iali Dofasal Pvt. 0.23 0.23 OjVACANT
Gateirout Patana 166 1178/2492 |Biali Dofasal |iali Dofasal Pyt 0.06 0.06 OVACANT
Gatelrout Patana 166 1179 Biall Dofasal |Biali Dofasal Pvt. 0.3 0.3 O|VACANT
|Gateirout Patana 166 1181 Biali Dofasal |Biali Dofasal Pvt, 0.27 0.27 O|VACANT
Gateirout Patana 166 1182 Biali Dofasal Blali Dofasal Pvt. 0.3 0.3 O|VACANT
Gateirout Patana 166 1183 Biall Dofasal Biall Dofasal Pvt, 1.6 1.6 O]VACANT
Gateirout Patana 166 1184 |satasaya Dul Jalasaya Dul Pvt. 0.03 0.03 D|VACANT
Gateirout Patana 166 1185 |Biali Dofasal Biali Dofasal Pyt 2.09 2.09 0/12-BUILDING- G FLOOR RESIDENTIAL
Gatelrout Patana 686/50 _|1186/2560 |Biali Dofasal Biall Dofasal Put. 002 002 o|vacant
Gateirout Patana l686/61 |1186/2578 |Biali Dofasal |Biali Dofasal Pvt. 015] 015 O[VACANT
|Gateirout Patana 686/61 1187 Biali Dofasal |Biall Dofasal Pvt, 0.175 0.175 O|VACANT
Gatelrout Patana 686/61 [1187/2561 |Biali Dofasal |Biali Dofasal Put. 0.04 0.04 O{VACANT
Gatelrout Patana 686/61 [1187/2579 |Biali Dofasal Biall Dofasal Pyt 0.255 0.255 0 VACANT
Gateirout Patana 686/61 |1188 Jalasaya Dui Jalasaya Dul Pyt 0115 0.115 ofvacanT
Gatelrout Patana 686/61 1188/2562 |Jalasaya Dui Jalasaya Dul Pvt. 0.03 0.03 OVACANT
Gateirout Patana 686/61 |1188/2581 |Jalasaya Dul lalasaya Dul Pvt. 0.175 0.175 OVACANT
Gateirout Patana 686/61 [1189/2565 |Biali Dofasal |Biall Dofasal Pyt 1.19 1.19 O|VACANT
Gateirout Patana |686/61 [1189/2577 |Biali Dofasal |eiali Dofasal Pyt 0.12 0.12 OjvACANT
|Gateirout Patana |686/61 [1190 |Biali Dofasal |Biali Dofasal Pyt 0.22 0.22 O|VACANT
|Gateirout Patana |ess/61  |1191 |Biali Dofasal |Biali Dofasal PVt 1 1 OJvVACANT
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|Gatelrout Patana 686/61 1192 |8iali Dofasal |Biali Dofasal Pvi. 0.46 0.46, o[ VACANT
|Gateirout Patana 686/61 1193 |Biall Dofasal “|Biali Dofasal Pvi. 0.19 0.19 O|VACANT
Gateirout Patana 686/61 |1193/2563 |Biali Dofasal Biali Dofasal Pvt. 0.04 0.04 0| VACANT
Gateirout Patana 686/61 |1193/2580 ]BIIII Dofasal Biali Dofasal Put. 0.27 0.27 D|VACANT
Gateirout Patana 686/61 |1195 |Biali Dofasal Biali Dofasal Pyt 0.01 0.01 0{VACANT
Gateirout Patana 686/900 |1195/3901 |Biali Dofasal Biall Dof! Pyt 0.06 0.06 0| VACANT
Gatelrout Patana [686/909 [1195/3909 |Biali Dofasal |Biali Dofasal PVt. 0.03 0.03 0[VACANT
Gateirout Patana 686/910 ]1195/3910 |Biali Dofasal |Biali Dofasal Pt. 0.04 0.04 O|VACANT
Gateirout Patana 686/916 [1195/3916 |elall Dofasal |Biali Dofasal PVL. 0.05 0.05 0JVACANT
Gatelrout Patana |686/917 [1195/3917 |Biali Dofasal |Biali Dofasal Pvi. 0.05 0.05 O|VACANT
Gateirout Patana 686/919 |1195/3919 | Biali Dofasal |giati Dofasal Pvt. 0.06 0.06 O|VACANT
|Gateirout Patana 686/920 |1195/3920 [BIaII Dofasal |iall Dofasal Pvt. 0.04 0.04 O]VACANT
Gateirout Patana 686/933 |1195/3927 |Biali Dofasal | Biali Dofasal PVt. 0.03 0.03 0O[VACANT
|Gateirout Patana 686/933 1197 |Biali Dofasal |eiali Dofasal Pvt. 1.82 1.82 0|VACANT
|Gatelrout Patana |686/933 1198 Biall Dofasal |Biali Dofasal Py, 0.2 0.2 D|VACANT
t Patana |686/508 [1199/3668 [Blall Dofasal |giali Dofasal Put. 0.64 0.64 0{VACANT
Gatelrout Patana 686/508 [1201 Blall Dofasal | Biali Dofasal Put. 9.17 9.17 0| VACANT
Gateirout Patana 686/508 [1202 Bagayat Dui |Bagayat Dul Pvt. 0.43 0.43 0|VACANT
Gateirout Patana 686/508 |1203 |Biali Dofasal |Biali Dofasal Pyt 0.1 0.11 o[vaCANT
Gateirout Patana 686/508 |1204 |Biali Dofasal |eiali Dofasal Pyvt. 0.42 0.42 O] VACANT
Gatelrout Patana 686/175 [1205/1649 _|[Blali Dofasal Biali Dofasal Pvt. 0.2 0.2 0[VACANT
|Gateirout Patana 686/218 |1205/2645 |Biali Dofasal Blall Dofasal Pyt 02 0.2 0JVACANT
Gateirout Patana 686/218 |1206 ]Bllll Dofasal Biali Dofasal Pvt. 0.307 0.307 0fvACANT
Gateirout Patana 686/196_|1206/1665 |Biali Dofasal Biali Dofasal Pvt. 0.273]  0.273 0| VACANT
Gateirout Patana 686/196 (1208 Biall Dofasal |Biali Dofasal PVL. 0.28 0.28 0|VACANT
st Patana |686/196 |1209 Patita Patita Pvt. 0.04 0.04 O[VACANT
Gateirout Patana 686/196 [1213 Biall Dofasal Biali Dofasal Pvt. 0.11 0.11 O|VACANT
Gateirout Patana 686/965 [1213/3957 |Gharabari Gharabarl Pyt. 0.11 0.11 O|VACANT SETTLEMENT GHARABR!
Gateirout Patana 686/965 [1214 |Biali Dofasal |iali Dofasal Pvt. 0.06 0.06. 0| VACANT
'gmuwt Patana |686/755 |1216/1640 |Biali Dofasal -|Biali Dofasal Pvt. 0.41 041] O[VACANT
Gateirout Patana |686/763 |1216/1646 [Biali Dofasal Biall Dofasal Pvt. 0.36 0.36 O[VACANT
Gatelrout Patana 686/763 |1217 |Biali Dofasal Biali Dofasal Pvt. 0.01 0.01 0|VACANT
Gatelrout Patana 686/763 |1218 |Biali Dofasal |Biali Dofasal Pyt 0.87 0.87/ O|VACANT
|Gateirout Patana 686/763 [1219 Biali Dofasal |Biali Dofasal Pyt 0.135] 0135 0| BUILDING- G FLOOR COMMERCIAL
|Gateirout Patana 686/763 |1219/1641 |Biali Dofasal Blali Dofasal Pvt. _01s 0.15 O|VACANT
Gateirout Patana [§s_6{153 1219/1647 |Blali Dofasal Biali Dofasal Pvt. 0.25 0.25 OJVACANT
Gateirout Patana |ess/295 [122/3002  |Biali Dofasal |Biali Dofasal Put. 0.015| 0.015 0| VACANT
|Gateirout Patana |686/1135 [122/3886  |Biali Dofasal Biali Dofasal PVt 0.05 0.05 0| VACANT
[Gateirout Patana |686/936_|122/3928 _ |Biali Dofasal Biali Dofasal Pvt. 0.015]  0.015 0]VACANT
{Gatelrout Patana |686/1020 [122/4004  |Blali Dofasal Biall Dofasal Pyt. 0.117 0.117 0JVACANT
|Gateirout Patana |686/1020 |1224/4062 |Biali Dofasal |Biali Dofasal Pvt. 0.16 0.16 0|VACANT
|Gateirout Patana |686/1020 [1224/4067 |Biali Dofasal |Biali Dofasal Pvt. 0.16 0.16 0VACANT
Gatelrout Patana [686/1020 [1224/4110 |Biali Dofasal |Biali Dofasal Pvt. 0.16 0.16 0[VACANT
Gatelrout Patana |686/1020 [1225 Biali Dofasal Biali Dofasal Pvt. 0.89 0.89 0|VACANT
Patana 686/1020 |1226 Patita Patita Pyt 0.53 0.53] O|VACANT
Gateirout Patana 686/1020 |1227 Patita Patita Pyt 0.06 0.06) 0[VACANT
Gateirout Patana 686/1020 |1229 Biali Dofasal Biali Dofasal Pvt. 0.48 0.48] 0| VACANT
Gatelrout Patana 686/866 123/3877 Blall Dofasal Biali Dofasal Pvt. 0.06 0.06 O|VACANT
Patana 686/866 |1232 Sarad Dul |Sarad Dul Pyt 0.04 0.04 0] VACANT
|Gateirout Patana 686/866 1233 Nadi Nadi Put. 042 0.42 O|VACANT
Gateirout Patana 686/866 |1234 Biali Dofasal Biali Dofasal Put. 0.3 0.3 O]VACANT
Gateirout Patana 686/866 [1235 |NAYANSORI NAYANJORI Pyt 0.32 0.32 0fVACANT
|Gatei Patana 686/866 |1236 Sarad Dui Sarad Dui Pvt. 1 1 O|VACANT
|Gateirout Patana 686/866 1237 Sarad Dul |sarad Dui Pyt 0.04 0.04 0|VACANT
Gatelrout Patana 686/866 (1238 Sarad Dul Sarad Dui Pyt. 0.91 0.91 0|VACANT
Gatelrout Patana 686/866 |1239 Sarad Dul Sarad Dul Pvt. 0.09 0.09 O{VACANT
Gatelrout Patana 686/866 [1240 Sarad Dui Sarad Dui Pyt 0.21 0.21 0| VACANT
Gateirout Patana 686/866 |1241 Gharabari Gharabarl o Pt 0.15 0.15 olvacant 0.L.R8(A) 12012018
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1&_2? Patana

|686/866 [1242 Biall Dofasal |8iali Dofasal vt 0.04 0.04 o[vacanT
Gateirout Patana 686/296 [1242/3001 [Gharabari |Gharabari Pyt 0.03 0.03 0| VACANT JO.LR 8(A) 9552014
Gatelrout Patana 686/437_|1242/3629_|Biall Dofasal [Biafi Dofasal PV, 0.02] o002 0|VACANT -
Gatelrout Patana 686/437 |1244 |Road Road Pyt 0.19] . 019) O VACANT
|Gatelrout Patana 686/1031 |1244/1643 |Road Road Puvt. 0.01 0.01 O VACANT
Gateirout Patana 686/1031 [1245 Biali Dofasal Biall Dofasal Pvt. 0.175] 0175 O[VACANT
irout Patana 686/134 [1245/1624 |Biali Dofasal Biall Dofasal Pyt 0.085]  0.085 O] VACANT
Gateirout Patana 686/134 |1245/1644 |Biali Dofasal Biali Dofasal Pyt 0.07 0.07 O|VACANT
Gateirout Patana 686/580 |437/3703  |Gharabari Gharabari Pvt. 0.034 0.034 O|BUILDING- G FLOOR RESIDENTIAL  |O.L.R&(A) 10402018
|Gateirout Patana |686/374 |a37/3569 |Patita Patita Pyt. 0.006]  0.006 O|VACANT
Gateirout Patana |686/373 [437/3576 |Patita Patita PVt 0.014] 0.014 DJVACANT
Gatelrout Patana |686/415 |437/3604 _|Patita Patita Pvi. 0.009] 0009 0|VACANT
Gatelrout Patana 686/410 |437/3606 |Gharabari Gharabarl Pvt. 0.018 0.018 O|VACANT OLRB(A) 14382017
Gatelrout Patana 686/451 [437/3642 |Patita Patita Pvi. 0.035]  0.035 O[VACANT
Gateirout Patana 686/1198 [437/3680 _ |Patita Patita PVt 0.016]  0.016 O VACANT
Gateirout Patana |686/634 |437/3776  |Gharabari Gharabari Pvt. 0.027]  0.027 0|VACANT OLLR. 8 (A) 1456/2020
Gateirout Patana |686/798 |437/3834 |Patita Patita Pvt. 0.007 0.007 O|VACANT
Gatelrout Patana |686/904 |437/3905 [Patita Patita Pvt. 0027  0.027 O|VACANT
|Gateirout Patana |686/911 [437/3911  |Patita Patita Pvt. 0.0006]  0.0006 OfVACANT
Gateirout Patana |686/923 [437/3921 |Patita Patita Pyvt. 0.006 0.006 O|VACANT
Gatelrout Patana |686/601 [437/735 (Gharabarl Gharabari Pvt. 0.036] 0.036 O|VACANT O.LR8[A) 1437/2017
Gatelrout Patana |686/345 [438/3045 _ |Gharabari Gharabari Pyt 0.034] 0034 0|VACANT O.LRB{A) 198/2014
|Gateirout Patana |685/346 |438/3046 |Biali Dofasal |iali Dofasal PVt 0.028] 0.028 D{VACANT
Gatelrout Patana [686/347 |438/3047 |Biall Dofasal |siali Dofasal Pvt. 0,02 0.02 0|VACANT
Gateirout Patana |686/353 [438/3049 |Biali Dofasal Biall Dofasal Pyt. 0.027]  0.027 0|VACANT
Gateirout Patana |686/353 [438/3051 _|Gharabari Gharabari Pyt 0008  0.008 O[VACANT 0.L.RE(A) %982018
Gateirout Patana |686/377 |438/3572 |Gharabari Gharabari Pvt. 0.069 0.069 OJVACANT OLRB(A) 8072010
Gatelrout Patana 686/1273 |438/3601 _|Biall Dofasal |giali Dofasal Pyt 0.027]  0.027 O|VACANT
|Gateirout Patana 686/450 |438/3643 _|Biali Dofasal Biali Dofasal Pvt. 0.027]  0.027 O|VACANT
Gatelrout Patana 686/535 [438/3644 IGhlnbari (Gharabari Pvt. 0.034 0.034 O VACANT OLR BA) 13442018
Gatelrout Patana 686/1134 [438/3653 _ |Gharabari Gharabari Pvt. 0.034] 0.034 O[VACANT SETTLEMENT GHARABARI
Gateirout Patana 686/1134 |438/3654 | Blali Dofasal Biall Dofasal Pvt. 0.014 0.014 O|VACANT
|Gateirout Patana 686/526 |438/3656 _|Biali Dofasal |eiali Dofasal Pyt 0.018]  0.018 o[vacanT
|Gateirout Patana |686/1199 [438/3683  |Biali Dofasal Biali Dofasal Pyt 0.018]  0.018] C{VACANT
Gateirout Patana __l686/372_|438/3796 |Gharabari Gharabari Pyt 0033] 0033 0|VACANT 0.L.RB{A) 13432018
Gateirout Patana 686/862 |438/3874 |Gharabari Gharabarl Pvt. 0.0275]  0.0275 0|VACANT OLRB{AY 5382020
Gateirout Patana 686/862 [438/3882 [Biall Dofasal Biali Dofasal Pyt 0.0145]  0.0145 O|VACANT
irout Patana 686/891 [438/3897 |Biali Dofasal Biali Dofasal Pvt. 0.0274] 0.0274 O]VACANT
Gateirout Patana 686/924 |438/3922 |Biali Dofasal Blali Dofasal Pvt. 0.0215| 0.0215 O VACANT
Gateirout Patana |686/1071 [438/4049 _ [Biall Dofasal Biali Dofasal Pvt. 0018 0018 O|VACANT
Gateirout Patana 686/1151 |438/4130 _ [8iali Dofasal Biali Dofasal Pt 0.0138] 0.0138 O|VACANT
Gatelrout Patana 686/1160 |438/4137  |8iali Dofasal |Biali Dofasal Put. 0.045]  0.046 O[VACANT
Gateirout Patana 686/1207 [438/4176 _ |Biali Dofasal |Biall Dofasal Pyt 0.046]  0.046 0| VACANT
Gateirout Patana__ 686/1234 |445/4895 _ |Biali Dofasal [8iali Dofasal Pvt. 0.04 0.04 0[VACANT
Gateirout Patana 686/1238 |445/4896  |Biall Dofasal |iali Dof: PVt 0.04 0.04 D|VACANT
|Gateirout Patana 686/1242 |445/4898 _ |Blali Dofasal |Biali Dofasal PVt 0.04 0.04 O|VACANT
Gateirout Patana 686/1300 |445/4940 |Blali Dofasal | Biali Dofasal Pvt. 0.04 0.04 O|VACANT
Gateirout Patana 686/1318 [445/4953  |Biali Dofasal |Biali Dofasal Pvt. 0.03 0.03 0|VACANT
Gateirout Patana 686/1318 {450/2493 _ |Biali Dofasal |Biali Dofasal Pvt. 0.45 0.45 O] VACANT
Gateirout Patana |686/1318 [452/2564  [Biall Dofasal |Biali Dofasal Pvi. 2.18 2.18 0|BUILDING- G FLOOR
Gatelrout Patana |686/1318 [452/2576 _|Biali Dofasal | iali Dofasal Pvt. 0.15 0.15 0[VACANT
| Gatelrout Patana |686/433 [452/3626 |Biall Dofasal |Biali Dofasal Put. 0.042 0.042 0|VACANT
|Gateirout Patana |686/434 [452/3627 |Biali Dofasal Biali Dofasal Pyt. 0042] 0042 OJVACANT
Gateirout Patana |686/565 |452/3707 _ |Gharabari Gharabari Pt 0.055]  0.055 o[ VACANT OLRA&A) 7102017
|Gateirout Patana |G_B_GH1563 452/3708  |Gharabari Gharabari Pvt. 0.036 0.036 O|VACANT O.L.RB(A) 71722007
Gatelrout Patana |686/566 |452/3709 _ [Gharabari Gharat Pvt. 0.027] 0027 O|VACANT OLRBA) 71172017
Gatelrout Patana |686/569 |452/3710 [Gharabari Gharab Pvt. 0.027]  0.027 0|VACANT 70072017
|Gateirout Patana |686/564 [452/3711 _ |Gharabari Gharabarl Pyt 0.027]  0.027 0| VACANT OLRBIA) 7152017
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Gatelrout Patana |686/57a_[452/3712  |[Biali Dofasal |Biall Dofasal PVL. 0.027]  0.027 0[VACANT
Gatelrout Patana |686/558 [452/3713  |Gharabari |Gharabari Pyt 0.027]  0.027 0|VACANT OLR&A) 7182017
(Gateirout Patana |686/568 452/3714 _ |Biali Dofasal |eiall Dofasal Puvt. 0.027 0.027 O VACANT
Gateirout Patana |sg6/570 [as2/3715 _[Biali Dofasal [Biali Dofasal Put. 0.027|  0.027 0|VACANT
out Patana |686/560 452/3716 _ |Biali Dofasal |Biali Dofasal Put. 0.036 0.036 DJVACANT
Gateirout Patana |e86/572 [452/3717 |Biali Dofasal |iail Dofasal Pyt 0.027]  0.027 OfVACANT
Gateirout Patana 686/571 |452/3718 |eiall Dofasal |Biali Dofasal Pvt. 0.027]  0.027 0|VACANT
Gatelrout Patana 686/573 |452/3719 |Biali Dofasal Biali Dofasal Pvt. 0.027 0.027 0|VACANT
Gateirout Patana 686/561 |452/3720 _|Biali Dofasal Biali Dofasal Pvt. 0.036]  0.036) 0VACANT
Gatelrout Patana 686/559 [452/3721 |Biali Dofasal Biall Dofasal Pyt. 0.072 0.072] OJVACANT
Gateirout Patana 686/562 [452/3722 |Gharabari Gharabarl Pyt. 0.036 g:g_asl Of{VACANT 0.L.R&(A) T142017
Gatelrout Patana 6B6/567 |452/3723 |Gharabari Gharabari Pvt. 0.027 0.027 O|VACANT JOL R 8(A) TOBR017
Gateirout Patana 686/975 |452/3745 |Gharabarl |Gharabari Put. 0.027]  0.027 O|VACANT SETTLEMENT GHARABARI
Gateirout Patana 686/618 |452/3761 |Biali Dofasal |Biali Dof: Pyt 0.028)|  0.028 0[VACANT
Gateirout Patana 686/617 |452/3767 _ |Biali Dofasal |Biali Dofasal Pvt. 0.028]  0.028 0| VACANT
Gatelrout Patana 686/766 452{3805_|Biali Dofasal |Biall Dofasal Pvt. 0.0275) 0.0275 O|VACANT
Gatelrout Patana 686/4 458/2523 _|Biali Dofasal |etall Dofasal Pyt. 0.28 0.28 O|VACANT
Gateirout Patana 686/644 459/3784 |[Biali Dofasal |Biali Dofasal Pyt 0.138]  0.138 0VACANT
[Gateirout Patana 686/948 [459/3938 |[Biali Dofasal Biali Dofasal Pyt 0.0138] 0.0138] 0JVACANT
Gateirout Patana 636/660 |460/1632 [Gharabari Gharabari Pyi. 0017[ 0.017 0[BUILDING- G+1 FLOOR |RESIDENTIAL  [SETTLEMENT GHARABARI
|Gateirout Patana 685/188 |460/1660 _|Gharabarl Gharabari Pyt 0083 0089 0|BUILDING- G FLOOR |RESIDENTIAL _ Jo.L.RB(A) 4s02007 |
le Patana 685/344 [460/3044  |Gharabari Gharabari Pyvt. 0.04 0.04 0|BUILDING- G+1 FLOOR RESIDENTIAL _[SETTLEMENT GHARABARI
Gateirout Patana 686/1136 |460/3055 _ |Biali Dofasal Blali Dofasal Put. 0.08) 0.08) O|VACANT |
Gatelrout Patana 686/369 |460/3062 |Gharabarl Gharabarl Pvt. 0.018]  0.018] 0VACANT |SETTLEMENT GHARABARI
Gateirout Patana 686/370 |460/3063 |Gharabari Gharabari Pvt. 0.018]  0.018 0|VACANT |SETTLEMENT GHARABARI
Gatelrout Patana 686/930 460/3575 |Gharabari Gharabarl PVt 0.018]  0.018 0JVACANT _|SETTLEMENT GHARABARI
Gatel Patana |686/399 [460/3579 _ |Gharabari Gharabari Pvt. 0.08 0.08 0|VACANT ©.L.R8(A) 12022019
G Patana |586/860 |472/3870 [Biali Dofasal Blali Dofasal Put. 0.03 0.03 0| VACANT
|Gateirout Patana |686/850_[473/3871 _[Biali Dofasal Biali Dofasal Put. 0.02 0.02 0[VACANT
|Gateirout Patana 686/1113 [478/4101 |Gharabari Gharabari Put. 0.04 0.04 O|VACANT OLR. B (A) 50942022
Gateirout Patana 686/247 |487/2970 [Gharab Gharabari Pvt. 0.06 0.06 O|VACANT O.L.RB({A) 14752017
G Patana 686/207 |487/3000 |Bajefasal Eka |Bajefasal Eka Put. 0.1 0.1 OjVACANT
Gatelrout Patana 686/386 |487/3585 |Bajefasal Eka Bajefasal Eka Pyt 0.04 0.04 0fVACANT
Gateirout Patana 686/401 |487/3597 |Gharabari Gharabari Pyt 0.027)  0.027 0|BUILDING- G+1 FLOOR RESIDENTIAL _ |OLRa) 139972016
Gatelrout Patana less/a02 [487/3598 |Gharabari Gharabari Pvt. 0.013 0.013 0|BUILDING- G+1 FLOOR ‘R,_E_SI_I}ENTIM O.L.RE(A) 12982018
|Gateirout Patana 686/550 |487/3688 _|Gharabarl Gharabari Pvt. 0.06 0.06 0|BUILDING- G FLOOR |RESIDENTIAL _o.L.R38(A) s8s2020
|Gateirout Patana 686/747 [487/3793  |Bajefasal Eka |eajefasal Eka PVL. 0.02 0.02 D|VACANT
[Gateirout Patana 686/93 |490/2604 [Biall Dofasal ]a!ali Dofasal Pyt. 0.12 0.12 O|VACANT
|Gateirout Patana 686/551 [490/3689 _|Biali Dofasal |Biali Dofasal Py, 0.11 0.11 0|VACANT
Gateirout Patana |686/1072 [493/4050 _ |Gharabari |Gharabari Pyt 0.0125|  0.0125 0 vACANT OLR B (A) 3158202
Gateirout Patana |685/1012 [494/3998 _|Gharabarl |Gharabari Pyt. 0.0367|  0.0367 0[VACANT OLR. 8 (4 7302022
Gateirout Patana |686/1022 [494/4005 _|Biali Dofasal |Biali Dofasal PVt 0.0358]  0.0368| 0|VACANT
Galeirout Patana 686/1292 |494/4013  |Biali Dofasal |Biali Dofasal Pyt 0.023]  0.023 0|VACANT
Gatelrout Fatana 686/1029 |494/4014  |Gharabari |Gharabari Pvt. 0.0321] 0.0321 O] VACANT OLR. 8 (A) 226772022
G Patana 686/1046 [494/4028 [Biali Dofasal |Blali Dofasal [ 0.014] 0014 O] VACANT
Gateirout Patana |686/1061 [494/4035  |Biali Dofasal |Biali Dofasal Put. 0.0643]  0.0643 0| VACANT
Gatelrout Patana |686/1059 [494/4040  |Biali Dofasal |Biali Dofasal PVt 0.023]  0.023 0| VACANT
Gatelrout Patana |686/1060 [494/4041 _ |Biali Dofasal |8iali Dofasal Pyt 0.023] 0023 O] VACANT
irout Patana |686/1066 [494/4045 _|Biali Dofasal |giali Dofasal Pvt. 0.046]  0.046 OJVACANT
|Gateirout Patana |686/1068 |494/4047 |Gharabari |Gharabarl Pt 0.0242| 0.0242| glvam OLR.8(A) 31572022
Gateirout Patana |686/1074 [494/4052  |Gharabarl |Gharabarl Pvt. 0.0224| 0.0224 0|VACANT OLR. 8 (A) 22852022
Gateirout Patana |686/1085 [494/4068  |Biali Dofasal |Blali Dofasal Pyt, 0.034 0.034 O|VACANT
Gatelrout Patana |686/1103 |494/4091 _ |Blali Dofasal |Biali Dofasal Pt 0.016] 0.016 OfVACANT
|Gateirout Patana |686/1104 49474092  |Biali Dofasal |giali Dofasal Pvt. 0.016 0.016 O|VACANT
Gateirout Patana |686/1165 |494/4142 _ |Gharabari |Gharabarl Pyt 0.025]  0.025 D|VACANT OLR 8 (8) 67752022
Gateirout Patana |686/1166 [494/4143  |Biali Dofasal |Biali Dofasal Pvt. 0.023]  0.023 0|VACANT
|Gateirout Patana |686/1086 [a94/4188 |eiali Dofasal Biall Dofasal Pyt 0.027] 0027 0]VACANT
|Gateirout Patana |686/942 [496/3933 |Biali Dofasal Biall Dofasal Pvt. 0.0413]  0.0413 0|VACANT
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1% Patana

Gate 686/943 |496/3934 |Gharabari [Gharabari PVt 0.0367| 0.0367 o|vacant oLR 8 202002 |
Gatei Patana 686/944 1496/3935 |Gharabari |Gharabari Pvt. 0.0367| 0.0367 OJVACANT OLR. 8 (A) 22812022
|Gateirout Patana 686/945 |496/3936  |Gharabari |Gharabari Pvt. 0.018 0.018 O|VACANT OLR.8 () 22832022
Gateirout Patana 686/977_|496/3966 | Biali Dofasal |siali Dofasal [ 0.0413|  0.0413 0fVACANT

Gatelrout Patana 686/1013 |496/3599 _ |Gharabar |Gharabari Pvt. 0.0184] 0.0184 O|VACANT O.LR. 8 (A) 60372022
[Gateirout Patana 686/1014 |496/4000__|Blall Dofasal |Biall Dofasal Pwt. 0.023]  0.023 0[vACANT

Gatelrout Patana 5!§_}102? 496/4007  |Biali Dofasal |Blall Dofasal Put. 0.0367] 0.0367 O|VACANT

Gatelrout Patana 686/1037 (496/4020  |Blali Dofasal |Biali Dofasal [Pyt 0.0367| 0.0367 0] VACANT

|Gateirout Patana 686/1044 [496/4026 _ |Biali Dofasal |Biali Dofasal |Pvt. 0.02 0.02 0|VACANT

Gatelrout Patana |686/1047 |496/4029  |Biali Dofasal |8iali Dof |pwt. 0.023]  0.023] o|vacanT

|Gateirout Patana |686/1052 |496/4033 _ |Biali Dofasal |Biali Dofasal Pyt 0.0184] 0.0184] 0|VACANT

Gateirout Patana |686/1162 [496/4139 _|Gharabari [Gharabari Pyt 0.045 0.045 0|VACANT OLR. B {A) 67742022
Gateirout Patana |686/1162 |508/3872  |Biali Dofasal |Biali Dofasal Pvt. 0.13 0.13 O|VACANT

Gatelrout Patana 686/1162 |513/2488 _ |Biali Dofasal Biall Dofasal Pyt. 0.14 0.14 ovACANT

[Gateirout Patana 686/333 |513/3039 [Gharabari Gharabari Py, 007 007 o[vaCANT 0.L.R8A) 1112014
R‘.‘_g_tetrout Patana 686/334 |513/3041 |Gharabarl Gharaban Put. 0.07 0.07 0]VACANT O.L.R&8(A) 1132014
Gateirout Patana 686/334 |514/3580 _|Biali Dofasal |@iali Dofasal Put. 0.27 0.27 ojvacant

Gateirout Patana 686/330 |516/3032 [Biali Dofasal |Biali Dofasal Pyt 0.04 0.04 0|VACANT

Gateirout Patana 1 [516/3033 |Gharabari |Gharabari Pvt. 0.02 0.02] 0|VACANT O.L.R8(a) 12082018
Gateirout Patana |686/336 [516/3035 |Gharabari |Gharabari Put. 0.035 0.035 O VACANT O.LR8(A) 10372013
Gateirout Patana |686/337 |516/3036 |Gharabari |Gharabari Pyvt. 0.035 0.035 O|VACANT OLR8(8) 10382013
Gateirout Patana |686/338 |516/3038 |Biali Dofasal |Biali Dofasal Pvt. 0.07 0.07 0|VACANT

Gateirout Patana |686/339 |[516/3039 |Gharabari Gharabarl Pvt. 0.035 0.035 O|VACANT O.LR B(A) 121672018
[Gatelrout Patana |686/335 [516/3040 [Gharabari Gharabari Pvt. 0.035|  0.035 0|VACANT 0.L.R8(A) 1122014
Gatelrout Patana 686/335 |516/3855 |Biali Dofasal Biali Dofasal Pvt, 0.24 0.24 O|VACANT

Gatelrout Patana 686/1163 |518/4140 _ |Blali Dofasal Biali Dofasal Pvt. 0.13 0.13 0JVACANT

Gatel Patana 686/1164 |518/4141 | Biali Dofasal Biali Dofasal Pyt 0.09 0.09 D{VACANT

Gateirout Patana 165 _|519/1645 _|Biali Dofasal |8iali Dofasal Pvt. 0321] 0321 0jVACANT

Gateirout Patana |sw431 519/3623 |Gharabari |Gharabari PVt 0.035 0.035 O|VACANT SETTLEMENT GHARABARI
Gateirout Patana |686/441 [519/3630 |Biali Dofasal |8iali Dofasal Pyt 0.035]  0.035 0|VACANT

Gateirout Patana |686/438 |519/3636 _|Biali Dofasal [Biali Dofasal Pvt. 0017]  0.017 OJVACANT

|Gateirout Patana |686/390 52173583 [Biali Dofasal |8iali Dofasal Pyt. 0.15 0.15 0[VACANT

Gatelrout Patana |686/870 [521/3880 [Biall Dofasal |@iali Dofasal Pvt. 0.04 0.04 0|VACANT

Gatelrout Patana |686/880 [521/3891 [Biali Dofasal |Biali Dofasal Pvt. 0.18| 0.18 0|VACANT

Gatelrout Patana |s86/266 [552/2982  |Sarad Dui Sarad Dul Pyt 0.24 0.24 0|VACANT

Gateirout Patana |686/376 |552/3573 |Sarad Dui Sarad Dul PVt 0.24 0.24 0|VACANT

|Gateirout Patana 686/1277 |563/4915  |Biall Dof |Biall Dofasal Pyt 0.13 0.13 0|VACANT

|Gateirout Patana’ 654 1243 |Biali Dofasal |Biali Dofasal Put. 0.32 032 0]4-BUILDING- G FLOOR RESIDENTIAL

|Gatelrout Patana |306 1162Blali Dofasal Biali Dofasal Pyt 0.17 0.17 0|BUILDING- G FLOOR |RESIDENTIAL

|Gateirout Patana |686/133 1163|Biali Dofasal Biali Dofasal Pyt 0.17 0.17 0[BUILDING- G FLOOR |RESIDENTIAL

Gateirout Patana |686/289 1142 Road Road Govt. 317 3.17 0[OVER HEAD WATER TANK

|Gateirout Patana 535 1216|Biali Dofasal Biall Dofasal Pvt. 0.369)  0.368 O]BUILDING- G FLOOR COMMERCIAL
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